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LOK SABHA

Tuesday, November 6, 1965/Kartika
25, 1887 (Saka)

The Lok Sabha met at Eleven of
the Clock.

[Mr. Sreaxer in the Chair]

ORAL ANSWERS TO QUESTIONS

Mr. Speaker: Question No. 239, Dr.
Singhvi

The Minister of Food and Agricul-
tare (Shri C. Subramaniam): May I
suggest that question No. 242 on the
same subject may also be taken with
this?

Mr. Speaker: Yes

Shri 8. M. Banerjee: Also question
No. 245 because it is related to the
same subject.

Shri Kapur Singh: Both questions

Nos. 242 and 245 are linkable to ques-
tion No. 239

Shri C. Subramaniam: No. 245 re-

lates to other areas also.

Mr. Speaker: Only question No. 242
0 be taken along with question No.
239,

. ¢ e ai2o16

Bhri Lisga Reddy:

Shri Huokam Chand
Eachhavalya:

Shri Jashvant Mehta:

Shri Kishen Pattnayak:

Shri R. Barnua:

Bhri Kapar Bimgh:

Shri D. C. Sharma;

Shrimati Maimoona Sultan:

Shri Mohsin:

Shri Yogendra Jha:

Shri M. Rampure:

Shri Eanakasabal:

Shri Mohammad Koya:

Shri Himatsingks:

Shri Rameshwar Tantia:

Bhri Rajeshwar Patel:

Shri Onkar Lal Berwa:

8hri Bade:

Shri Yudhvir Singh:

Bhri Jagdev Bingh Siddhanti:

Shri Vishws Nath Pandey:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that the
United States have offercy only five
hundred thousand tons of service
wheat as against Tndia's requirement
of five million tons; and

{b) if so, whether the implications
of the U.S. move to reduce the quan-
tum of food supply to India have been
considered at the highest level and, if
so, with what results?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): (a) and (b). The PL 480
Agreement entered into  with the
United Stateg of America in Septem-
ber, 1064 provided funds for the im-
port of 43 million tomnes of wheat
which was shipped by August 1983

A fresh long term agreement, has
not so far been concluded. 1n
the meanwhile the TUnited States
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Government have provided supple-
mentary funds through exchange of
letters from time to time for a total
import of about 2 million tons of
whea!, the shipment of which is ex-
pected to e completed by the end of
December, 1963, So far the scale of
a¥ailabilit per month has not beea
reduced,

Food Imports from USA.

+
*242.: Shri Madhu Limaye:
Shri Bagri:
Shri Vishwa Nath Pandey:
Shri Kapar Singh:
" Bhrl P. K. Deo:
Shri Solanki:
Shri Narasimha Reddy:
Shri A. N. Vidyalankar:
Shri D. C. Sharma:
Shrimati Tarkeshwarl Sinha:
Shri Shree Narayan Das:
Shri P. R. Chakravertl:
Shri P. C. Borooah:
Bhri Eajrolkar:
Shri Indrajit Gupéa:
Shri Omkar Lal Berwa:
Shri Dholeshwar Meana:
Shri H. N. Mukerjee:
Shri Vasudevan Nalr:
Shrl Warlor:
Dr. Mahadeva Prasad:
Shri Shiv Charan Gupta:
Shri R. 8. Pandey:
Shri Rajeshwar Eatel:
Shri Jashvant Mehta:
Shri Hukam Chand
Kachhavalya:
Shri Bade:
Bhri Yadhvir Singh:
Shri Jagdev Singh Siddhanti:
Shri R. Baru:
Shri Himatsingka:
Shrl Rameshwar Tantla:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the United States Gov-
ermment have shown any reluctance to
enter into a long term agreement with
India in Tegard to PL 480 food im-
ports;

(b)Y how much wheat and other
foodgraine were asked for by Indim
angd sent by the US. Government dur-
ing the months of August, September
and October, 1963; and
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(c) the prospects for these imports
for the next six months?

The Deputy Minister in the Ministry
of Food ang Agriculture (Shri D. R
Chavan): (a) The P.L. 480 Agreement
entered into with the United States
of America in September 1964 and
amended in December 1964 provided
funds; for import of 43 million tonnes
of wheat and 3'3 lakh tonnes of rice
which were shipped by August 1865,
Pending a fresh long-term agreement,
the United States of America have
since provided supplementary funds,
through exchange of letters from
time to time, for the import of about
2 million tons of wheal from Septemn-
ber to December 1865,

(by Neo specific quantitiez were
asked for, for the months of August
to October 1965, but the following
quantities of foodgrains were received
from U.S.A. under P.L, 480;

(-o00 M.T)

August Septem- October
‘65  ber ‘65 ‘65

Wheat s01-9 537-3 5856
Rice 14°4 .
Milo 373 31'4

(c) As the fresh long term agree-
ment under P.L. 480 has not yet been
concluded, it is not possible at this
stage to indicate the quantities which
might be imported under FP.L. 480
during the next six months.

Dr, L. M. Slnghvi: Do Government
and the Minister of Food and Agri-
culture continue to view the PL 480
programme as a programme contri-
buting to stabilisation of prices and
for tiding over shortages or have they
come to realise that it is being used
or has been used or is liable to be
used as an instrument of political
pressure and at a programme affect-
ing adversely our agricultural deve-
lopment? If so, is this reduction con-
sgidered as part of the political pres-
sure?

The Minister of Food and Agricul-
tare (S8hri C. Subramaniam): T have
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already answered this question during
the debate. 1 do not think food
is being used for exerting political
pressure. That is my judgment and
the judgment of Goveimment also.

As far as the other question is con-
cerncd, mainly this PL 480 is for the
purpuse of meeting the shortage, par-

ticulurly scarcity conditions existing
this year.
Dr. L. M. Singhvl: The House

would be interested to know whether
it is a fact that the hon. Minister
made a staternent  that Shri 8. K.
Patil, who went to the United States,
had no brief whatsoever to hold any
talks in connection with the PL 480
programme, and also whether Shri
S. K. Patil made a statement that to
hold these talks he needed no spe-
cial brief from the Ministry or from
the Minister. Can the Minister
enlighten the House on this unseemly
controversy?

Shrl C. Subramaniam: Therc is no
unsecmbly controversy. As a Minis-
ter of the Cabinet there is joint res-
ponsibility. What I said was that there
was no special brief to Shri 5. K. Patil
with regard to PL 480, but as a
Minister of the Cabinet he is entitled
to hold talks on generul matters con-
cerning India.

ot game fay : w7 A UH G
UHo 480 ¥ Hi B § TR AHT IR &
fay vqar TRM T wyon & fad

frm

Shri C. Subramaniam: It will be
for both, in the context of tbe scar-
city conditions, we may have to use
it more for current consumption.

Shri Hem Barma: In view of the
fact that the quantity and contmulty
of US food supplied under PL 480
is governed politically and not altruis-
tically, as in the case of Food for
Peace to UAR which was disrupted
suddenly, may I koow whether Gov-
ernment can assure us that they
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are ﬁeﬂy armed to face ady emer-
gency in case there is disruption of
food supplies from USA?

Shrl C. Subramanlam: Y.s, this is
also kept in mind un-formulating our
plans. "

oft forw wrorae. ;. e EETC S
& v v Y qur qg M@, a1 6 oA
WTEIT § 16 AT O J19¢ & X froqwe
480 %7 GTIH ¥ WIH A9 § HAOAT T
s wrfrare e §

weTw AR : qg W §g g
W R

€

It appesars
from the statement of the hon, Minis-
ter the reply which he gave in
this House to the debate, that P.L. 480
is an unavoidable nuisance and we
bave to take it

Sbri Banga: Necessity.

Shri 8. M. Banerjee: S0, | would like
loknowhowlun‘welremln‘ta
depend on thig imported wheat and
whether we are going to attaln a
state of self-sufficiency In the matter
of wheat and rice in the Fourth Plan.

8hri C. Subramanlam: Yes, Sir. I
have categorically stated that we are
formulating plans with a view to resch
sclf-sufficiency by the end of the
Fourth Plan. The House will have an
opportunity to discuss that programmae
when we have a discussion on food.

Bhri Shree Narayan Das: The ans-
wer to part (a) of Q. 242 is neither in
the negative nor In the affirmative. [
would like to know what reasons have
been given by the U.S. Government
for delaying the fnal negotlation for
t‘}; supply of foodgrains under PL.

fw
Bhri 8. M. Bamerjee:
and

Shri C. Sabramaniam: This matter
was taken up even in March. The
1984 agreement was coming to an end
by June end, and for the next twon
years we took up the mater in March.
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Then, some of the hon. Members ex-
pressed anxiety that we should not
continue to depend upon PL. 480
alone {0 meet our shortage, that on
the other hand we should have an
agricultural programme which would
carry us to a stage of self-sufficiency.
So, they were anxious to know how
we were programming to reach self-
sufficiency and therefore we have also
submitted our tentative Fourth Plan
agricultura] programme to the US
Administration and the broad strategy
and programme which we are golng
to adopt for this purpose, This is also
under examination for the purpose.

Bhri Eapur Singh: Are Governmant
sware that unless a whole shipload
ot foodgrains enters an Indian port
every day, famine conditions would
develop; if so, do they accept respon-
sibility for this terrible predicament?

What is he worried about? I have
put a very simple question.

Shri C. Subramaniam: Simple ques-
tions are always difficult to answer,
particularly from this hon. Member.

Shrl Ranga: T do not wunderstand
why the hon. Minister said just now
“particularly from this hon. Member”,

Mr. Speaker: He says simple ques-
tions are always difficult to answer.

Shri C. Subramaniam: Particularly
from this hon. member hecause even
though they look simple, they are
difficult. Anyway, T find them diffi-
cult to answer. It may be the leader
of his party may have simple answers
for them,

The point for consideration is this.
1 have already expressed that it s
dangerous to depend upon ships every
day entering our ports, particularly
from 12,000 miles away. Therefore, it
is necessary for us to reach the stage
of self-sufficiency as early as possible,
but we cannot work a miracle over-

night.
Shri Kapur Singh: Sir, he has not

answered my question; there were tWo
parts in my question. One Is, whether
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he is aware, etc. He has answered oo
part of my question. That is my com-
plaint.

Mr, Speaker: He, therefore, ought to
be content with this. Shri D. C.
Sharma.

Shri D. C. Sharma: PL 480 has been
taken away from the purview of lhe
Agricultural Department of the USA
and has been taken over by the State
Department. May I know if the Gov-
ernment understands the implications
of this transfer and if it understands,
what are they?

Shri C. Subramaniam: This is the
wnternal working of the US Govern-
ment and it is for them to arrange
their working in the best way they
consider in the circumstances, As far
as we are concerned, we are certainly
interested to know whether there Is a
shift in the policy because of this
transfer. I have tried to probe into
the matter and I have been assured
that there is no shift in the policy
because of this change in the depart-
ment.

Shri Vasudevan Nalr: It sems that
the US authoritles including Presi-
dent Johnson are very much worrled
over our performance in respect of
agricultural production over the past
many years and it seems that they
want us to increase our production
and stop this dependence on them. Is
it because of that, that our Gov-
ernment is compelled to produce all
our plans and schemes and the pro-
duction schemes hefore the US,
authorities to satisty them? May 1
know whether this Government is not
ashamed to do such a thing?

Bhri C. Subramaniam: I am not
ashamed to do it. I am prepared to
take the assistance from whichever
quarter it comes.(Interruption).

Shri Vasudevan Nalr: Why should
you do that?

Shri C. Subramaniam: T am rather
ashamed to be put in a position to
continually ask for food supplles, but
az far as the production programme
is concerned, it is a technical matter.
T am prepared to discuss it with sny



N oy wmrmgErdfe..,

ot Wy formd ;' T g, AQ
T AT FTAA |

¥ e ag & i F7m ard AR AW
* ot ga¥ g Ay faan §, 7@ )
& sreraT ST g )

s wEe A g

oft m famd ;] A AR @E A
TATET |

werw s ¢ & o ST g
g AT w ey ?

ot Wy ford ¢ o BTV W R
far § & e Y wfeg

=t oy dew omew 7w s W
aTT-ATT WE 3 T § AT e
wo< fY wreft 1 & wmgan e g oWt
At 1§ a wzAr o, Afew T ™
e EA g EEETR

woas Wi ;G wee ¢ fe
faw =g A e AT WA E
foraar &t & Tt SuTE AT A,
I WA A ® e R R
# arfiaTh ¥ gTOE S AT T IWE |
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@ O Aww qrew : FAET g
AT

weTw W ;AT 61 AT W 9%
Ll

oft w§ : wRT WA e i o
Qo 480y & ared wadier ¥ Wiy
dwgr b 1 Afew v ag e oY @ e
qifeema i fggema & wnf o
W€ g1 7t At IEk Ay made ¥ oY
afereft ardt ot <t o) we # o ix
I o wwdrer fer ¥ frwre w1 Ty
?

Bhri C. Subramaniam: That {s why
it is necessary to understand that this
shori-term arrangement came to be
adopted. It was mnot after the Pak-
istani aggression; August 5th is the
starting point. The arrangement for
the first instalment, on the short term
basis, was entered into in July, 1965,
when there was no Pakistanl conflict.

Bhrl N. Breekantan Nair: Sir, on
a point of order., Is it in order for
a Minister of the Government of India
to say that the scheme of this Gov-
ernment for the Fourth Plan has been
submitted to the American Govern-
ment? I want to know whether it is
in order.

Mr. Speaker: Who has sald it?

Shri N. Sreekantan Nair: [ heard
the Minister say so. You can verify
it from the record.

Shri C. Subramanlam: We have
indicated to them how we propose
to get over this dependence on PL 480,

Shri Vasudevan Nair: He made
that statement in answer to my ques-
tion here.

Mr. Speaker: He used words which
were not intended.

Shri N. Sreekantan Nalr: What Is
your ruling, Sir, to my point of order?

Mr. Speaker: When I asked the
Minister he explained what he meant.
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Therefore, it meang in his previous
anFwer it was not a good use of the
words.

ot a fornd : w1 gEdETAOIAT ¥
g &1 & T fggmaa & 71 g &
HaTA qEFedl AT FEAA & fAw g

ot W g WTET AT WAL &1 qrar
wa?
Bhri C. Sobramaniam: I do not

think that impression is correct.

Shri P, R. Chakraverti: Irrespec-
tive of any political question attach-
ed to the sanction of PL 480, may I
know whether the Government has
probed into the reasons shat promt-
ed them to make it in the form of
supply by instalments; if so, what is
the substitute which the Government
have now fixed so that India can be
free from imports?

Shri C. Subramaniam: It is only
putting the question in different
words. We haye to reach self-suffi-
ciency. As I have already stated, we
have to formulate a programme of
agricultural development which would
take us to the gtage of self-sufficiency.
As I mentioned earller, it would take
a few years.

ot fwsra qzama® : #47 ATHIT AR
aradt & fos ager &g & dw wren-fnie
oY A oY any & Yo qFo 4m0 €Y
wew feam amqem, o1 FOEIT aE WY
qraft & f o7 9o mHo ss0FYwEW
F F arg #t on Proffr e & g
Y X7 ur gwdy & ok aro A @
daraTT Ty AAAAT ?

Shri C. Subramaniam: Sir, it is a
question to answer which a judgment
will have to be made whether our
gap between the need and the supply
is big or small with which we can get
alng without imports or with
imports. But In the present context
of, particularly, failing monsoons, it
will be foolhardy to think that we
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can get along without imports from
foreign ocountries.

Shri Kapur Singh: Sir, does he
accept the premise that his is a nir-
jeev sarkar?

Y g W ATy T A AT
aror ag fem wn e & ag gan gee
¢ & fo| J3a g=er @y T,
TEH axq W @ W1 a7 i wAna
waire fagia waat & frd agi & =N
A a@  SrETE A

Bhri C. Bubramaniam: It is a com
pletely wrong impression. I do not
know how this impression has spread.
The quality of the grain has been
examined. (Interruptions).

Shri Bade:
it?

Has the Minister used

ot R WA EvgRTa: AT AT
AT TARATIFT

Mr. Speaker: Order, order.
should listen to the answer.

They

S FER W wHuATy : TAAT AT §)
oY & I WA AT 1 ¥ AR WFIRT
7z %z awa § i 0z 9A FAEet gar
F R s ?

Mr. Speaker: I can get the infor-
mation. 1 cannot just extract any
particular answer f{rom the Minister.
Hon. Members have other means to
put their pressure if they so want
When a question is put, the answer
has to be heard.

Shri C. Sabramaniam: This grain
has been tested in many of our labo-
ratories with regard to the quality of
the grain, and it is in no way inferior
to the indigenous wheat as far as
quality is concerned. As a matter of
fact, there is greater and greater
demand for this wheat. I do not know
wherefrom the hon. Member has got
the information that people do not
like it and there is no demand for it.
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If there is no demand, certainly 1
will immediately stop the import.

=t Wo fo wgnT : 1 0g wew TG
§frufmmaazmaamirefias
Tz qEIAT A q@t § A gy qATA
fem q1 f& 9@ aw gwrdr wag A
RIAT IOt 77 AF g5 Fio THe 480
& gragT wnw ot A wq ?

Shri C, Subramaniam: I have not
received any such communication.

Shri A. S. Salgal:
papers.

it TR : Aqn Era W17 gf
wwt #1 7g o § fx afz 7 e
® W FTHAF A I NAT K
e ¥ qaw ¢ AT wRAm § af
w1 Y §T T@T, IART 2 Wigwd ¢ !
T I ATUTHT F1 {7 FA 77 377 faan
wrd?

Shri C. Subramaniam: 1 thought 1
had answered this question. We are
taking steps to step up our produc-
tion, so that we may reach a stage
of self-sufficiency.

Shri Warlor: In view of the fact
that every shipment of PL 480 grain
is costing us more and more, may I
know whether Government has got
any indication from the American
Government that the next shipments
will also be priced higher?

Shri C. Subramaniam: 1 do not
think the price which the American
Government has been charging has
been varying. We have been varying
the prices, taking into account the
demand here and the repercussions of
the cheap price of imported grain on
internal production.

st aq femd - 7 1956 7 1964
a% = {47 gur? zw § 90 T
Fuil vOT ®UT 40 Frwdr 7§ 377 58
Ert a% dYe THe 480 ¥ WAL
wrara fen gwn Ag g w1 g A

It was in the
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uFi g o smraw fegfa § seey wd-
qAT go ¥ Wl wgiew & e
winm frm & f¥ 5w a1 §a fae
WE W T TEar

Shri C. Subramanlam: Yes, Sir. We
are trying to make an assessment of
what has been the internal production
and what is the prospeet of produc-
tion during the rabi season. As far
as import is concerned, our capacily
to import by using foreign exchange
is limited. Therefore, it has to be
by other arrangement and that
arrangement is mainly PL 480. Unless
we enter into a long-lerm agreement
with USA with regard to PL 480, 1
would not be able to give any indi-
cation of t} * quantities that we would
be importing this year.

ot vy fow@ : &7 weA WA
graet g1 fr s oAt ¢ ofeade
Feg 14 T § fo a wrawaya @i ?

Shri C. Subramanlam: -,
mate iz being made wi
to production.

esti-
erence

g qzac ey ;. Wit vFag,
A & " qm owifaw 91 W #
feadt & wtar &g o gut dfe g0
oF W FAOR 794 F7 wAaT qa fom
At 1 &% B wF foak am gar a g
I A1 7Y% famn g e wfgmar

ot Wi mw ®or o fs 9 Ay
1T wATAL 7 Q1 FfwT qF g% | Fare
q@R ¥ gauT Tt fear g,

IR WENAT 4T T AT q7 &)
20 Tz @1 777 faur ww g i wfaw
Al & aferw @1 | ww forz ¥
AT wrrH OF A AT mmE A A
ot afz T 1x 719 A1 ¥k woe T
w7AT AR |

= wiwTT wTw Wy oA
T qr Afew ) AT Twn ) Ewn
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AATE

Safe Port Fucllities

+
*240. Shri Hem Barua:
Shrli P. E. Chakravertl:
Shri P. C. Borooah:

Will the Minister of Tramsport be
pleased to state:

(a) whether it is a fact that due to
the present conflict with Pakistan,
Government are contemplating 1o
have some surplus and comparatively
safe port facilities; and

(b) if o, whether the port facilities
available at present are ' proposed to
be improved or new facilities are pro-
posed to be created?

The Minister of Transport (Shri
Raj Bahadwr): (a) Government's
policy jq‘.tn develop adequate port
capacit§ “Linll along the coastline of
India, #8-that our ports can cope with
the f:ﬁhle expansion of India's
senbo ide and also with the stress
and straln of any kind of emergency.

(b) Guvernment's programme  of
development envisages both improve-
ment of the existing ports and deve-
lopment of new major ports.

Shri Hem Barua: I hope by “safe
port facilities” Government also mean
gafety of the ports from the defence
point of view, If they mean that, may
I know what steps Government have
taken to ensure the safety of the ex-
gisting ports from possible cnemy at-
tacks, particularly air attacks?

Shri Raj Bahadur: That essentially
impinges upon the functions of the
defence forces. I am sure they have
taken adequate care about the safely
and security of our ports.

Shri Hem Barua: As the Minister
responsible for ports he should know
the steps taken for the safety of ports.

Mr. Speaker: What is his next
question?
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Shl_-l Hem Barua: As the Calcutta
port is facing gradua: extinction, may
I know what steps Government ]nve’
taken to rejuvenate it?

Shri Raj Bahador: We have
taking steps...... -

Mr. Speaker: Rejuvenating the Gov-
ernment or the member?

Shri Hem Barua: The port, the Cal-
cutta port.

Shri Raj Bahadur: In that sense,
Calcutta is an old port.

Shri Hem Barua: Both the Minister
and myself are rejuvenated people

been

Mr. Speaker: | am very happy.

Shri Raj Bahadur: We are trying
to improve the facilities in the port
of Calcutta. We are trying to keep the
channel open by extensive and in-
tensive dredging. We have also taken
steps to develop the satellite port of
Haldia.

Shri P. R. Chakraverti: In view of
the fact that the Government is al-
ready commitied to the development
of Haldia Port as a substitute port
near Cal:utta, may 1 know whether in
the context of this emergency it will
be given top priority?

Shri Raj Bahadur: I must make it
clear that Haldia is not being deve-
loped as a substitute port, it is being
developed as a satellite port, There is
a lot of difference between the two
and T would like to remave the mis-
understanding. if there is any, be-
cause it has complications. We are
taking all possible steps to expedite
the development of Haldia Port.

Shrli P. C. Borooah: What is the
total port capacity proposed to be
ereated  under  the contemplated
scheme and will it be completed dur-
ing the Fourth Plan?

Shri Ra) Bahadur: By the end of the
Third Plan, we hope to create a capa-
city of ports of an order of 607 mil-
lion tonnes. Tt might go up to 80
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million tonnes or 85 million
by the end of the Fourth Plan

Shri Tridld Eumar Chaudhuri: With
regard to Haldia Port may I know
whether Government have obtained
final assurances from the World Bank
s to the aid that we propose that
they should give for the Haldia Port;
or, is it still hanging fire?

tonnes

Shri Raj Bahadar: The World Bank
requires certain technical information
from technical experts. Now they have
ihat information and a report has
been sent to them. Presently. an
appraisal team of the World Bank is
right here in the capital and we are
holding discussions with them.

Shri P. Venkatasubbalah: May I
know whether Government has drawn
up any programme to develop certain
subsidiary ports, which are as strate-
gir as some of the mojor ports, like
Kukinada in Andhra Pradesh: if so,
what measures is Government con-
templating to take?

Shri Raj Bahadar; It is our endea-
vour to develop as many ports—major,
intermediate and minor—as possible
and Kakinada happens to be falling
in one of the lutter two categories.

Dr. Ranen Sen: While developing
Haldia and Paradip ports there was
o controversy as to whether iron ore
or manganesc ore will be exported
abroad through Haldia or Paradip
Port. Has the Government come to
any final decision in regard to this?

Shri Raj Bahadur: We do not
attach much impertance to that con-
troversy; in fact, Haldia Port will
have to cater to many a demand for
handling bulk commodities including.
tn gnme extent, jron ore traffic also

So far as Paradip s concerned.
cssentially it will be  mennt  for
iron ore but it also will handle

general cargo and other bulk commo-
dities. Tihcre are not any fixed rules
about it. We will have to go by the
standard or measure of the immediate
cost involved to the export commodity
or to the Import commodity.
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Slui*llmhﬂ: In view of the
conflict between Pakistan and India
i1s the Government of India contem-
plating to establish two ports at Jogi-
ghopa and Niamatighat; if so, what
are the financial implications and pro-
gress thereof?

Bhri Raj Bahadar: Sir, we are tra-
velling from sea ports to river ports.

Steamer Service Lo Assam

+
*%341. Bhri P. C. Borooah:

Shri Hem Barua:

Shrimati Eenuks Barkataki:

Will the Minister of Tramsport be
pleased io state:

(a) whether it is a fact that most of
the crew of the steamers plying bet-
ween West Bengal and Assam are
Pakistani nationals;

(b) whether In view of the present
Indo-Pakistan conflict any special mea.
sures have been taken to ensure that
this life-line of communications to
Assam does not break down; and

(e) if so, the measures taken?

The Minister of Transport (Shri Raj
Bahador): (a) Yes,

(b) and (c). The services on the
river route from Caoleutts to Assam
stand suspended since the gutbresk
of hostilities. The question of res-
toration of this route will be taken up
at the appropriate time, Alternative
coordinated transport arrangements to
Assam have been made to meet the
requirements.

Shrl P, C. Borooah: May [ know if
the present dislocation of services and
impounding of the vessels will not
result in greater losses to this com-
pany which has becn taken over hy
the Government presently? Thig com-
pany is sustaining losses to the extent
of Rs 90 lakhs a year. What steps
have have been proposed to be taken
by the Government to keep the ser-
vices plying in the event of thls com-
pany having to be wound up?
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Shri Raj Bahadur: The other day
1 made a full slatement on thig sub-
ject; ¢ven so, for the gake of refresh-
ing the memory of the hon. Member
I might repeat that the River Steam
Services will, nv doubt, incur losses
on account of the dislocation of their
services. We are trying to augment
the services in Indian waters from
Jogighopa to Niamatighat and beyond
up to Dibrugrah, on the one hand, and
are also trying to reach other sub-
sidiary waters in Assam. On the Cal-
cutta side, we propose to go to certaln
river routeg as far as possible. By
these means we try to minimise the
losses; but, even 3o, there will be &
good deal of losses on account of the
dislocation of services,

8hri P. C, Borvoah: May | know
wheth Gover conler F o
take a softened attitude towurds the
Bast Pakistani crewy of this com-
pany, who were laid off during the
Indo-Pakistan econflet, In view of
the East Pakistani people having
crushed the “Crush India Movement”
initiated by the Pakistan Govern-
ment?

Shri Raj Bahadur: These facls we
are getting to know from the papers
and we are watching the develop-
ments with keen interest and aware-
ness, -

Shri Hem Barua: In view of the
fact that during the Chinese aggres-
sion of 1862, the crew of these stea-
mers plying between West Bengal and
Assam went on a strike—please do
not forget that out of 15,000 crew
12,000 are Pakistani nationals—may I
know what steps Government taken
to see that this vital link in our eco-
nomy and security between West
Bengal and Assam is not disrupted in
future also?

Shri Raj Bahadur: India in 1965 is
not what it was in 1962 and moch
water hos flowed down the Braham-
putra since then. I think there is a
wave of change also in East Bengal
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Shri Hem Barua: Out of 15,000
crew, 12,000 are Pakistani nationals.-
What has he done about it?

Mr. Speaker: e saye, several
changes have taken place since then.

Dr. M. 8. Aney: The hon. Minis-
ter said that the resumption of the
service will be at the appropriate
time. Is the ‘appropriate time' going
to come in the near future or is it
going to be in the distant future?
What is his estimate?

Shri Raj Bahadur: That is a very
difficult question. But I would say
that the ‘appropriate time' means the
time when there are conditions in
which we can operate the services, 1
think the hon. Member has a much
better knowledge of English language
than I and he knows what ‘appro-
priate time’ means.

Dr. Ranen Sen: In view of the fact
that this conflict with Pakistan is not
going to be diminished very soon at
least, has the Government thought of
taking any extensive steps to recruit
and train Indian natiomals in these
steamers?

Shri Raj Bahaduor:
those steps.

We have taken

wft g W wuET : F AETT
3 qan 7o # e g T § o (e
TifEtaTA w19 w7 ¥ 7 ¥ EETT X
T a1a # | graa W & s oawr
& arm wast @ e fae
sriamgat ® o€ §, wWAw) v s
Wi fatndt sTiameat 3§ gn mar
g ?

ot QA AP : IART Q&A@ AW
6,600 97 WY EEH ., |

Shri Hem Barma: It is 15000 out
of which 12,000 are Pakistani natio-
nals.

Shri Raj Bahadur: 1 have got
the authentic  figure. The total
number given to me is 6,800 out of
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which 5300 are in the employ of the
River Steam Navigation Company
|I:md the remainder are in the other
private-sector companies. That is the
authentic figure which is given to me.

st g WY o wr fadndt
wTdaTgat w7 U T A0 &1 g A
Fara Jff wrar g

it Trwr rgrge ;e Frdr -
aré F 2ré 7 vz A1 gmrr fen §
a@f wif | a7 J@ qa g€ gf A
aifseatfaar &1 ame # gz w7 g
T gt |

Shri A, P. Sharma: In view of the
fact that most of the employees in
the steamer  services are Pakistani
nativnals, what specific  programme
has the Government got for the
recuritment and training of Imdian
nationals and how long will it take
to complele the programme?

Shri Raj Bahadar:
answered this.

1 have already

Mr. Speaker: Only the second part
remains  to  be answercd. The
Member wants to know as to how long
it will take to complete  the pro-
gramme.

Shri Raj Bahadur: If need be, we
can  have the replacements in  six
months' time.

Shrimali Renuka Ray: Since the
Railways were able to dismiss the
Pakistani nationals, is it not possible
for the Transport Minister to take
this step?

Shri Raj Bahadur: We have also
removed them in the Caleutta region.
But the main question at the present
mument is that the services are not
running according o full schedule. In
fact, the employces that we have gol
there are surplus to our requirements,

Dr. 1. M. Singhvi: Since the hon.

Minister has made a reassuring claim
Yhat much water has flowed down the
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Bnmm since 1962, 1 should like
1o kno precise nature of impro-
vement in the proportion of Indian
nativnals employed as crew between
1962 and 1965. I would like to know
whether there is a large proportion
of Indian nationals employed as crew
and whether the claim made by the
hon. Minister is justified in terms of
statistic.

Shri Raj Bahadur: | think the
question to which I gave thot reply
was in a different cuntext. So far as
the question of numbers is concerned,
1 shall require notice.

Shrl Buta Singh: 1 want to know
the reason why the Government of
India does not think it suitable to
handover the service to the Indian
Nawvy.

Shri Raj Bahadur: 1 do not know
whether the Indian Navy would like
to go to Bhahmaputra.

Crop Issurance Scheme

Shri A N Vidyalankar:

Will the Minister of Food and Agri-
eculture be pleased to slats:

(a) whether statutory National
Crop Insurance Scheme has heen fina-
lised by Government; and

(b) if so, the main festures there-
o
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The Deputy Minister In the Minis-
try of Food and Agriculture (Shri
Bhahnawa: Khan): (a) The Central
Government have decided only to
undertake legislation to emable desir-
ing Stateg to introduce a Crop Insu-
rance Scheme,

(b) Does not arise.

Bhri Linga Reddy: For how long
has the scheme of National Crop
Insurance been under contemplation
of the Government?

Shri Shahnawaz Khan: It has been
under the contemplation of the Gov-
ernment since 5 very long time.

Shri Linga Reddy: Ig it true that
the Government have decided to put
it in force in the Third Plan?

Shrl Shahnawas Khan: We have
every intention of putting it in force
during the Third Plan. In Yact, the
summary hag been prepared and it is
before the Cabinet now.

Sbri P. R. Chakraveril: The Gov-
ernment will start the scheme in the
Punjab initially. May 1 know what
are the eventual uncertainties which
are proposed to be covered by this
scheme?

Shri Shahnawaz Ehan: The inten-
tlon is to take it up first in the Pun-
jab, but before we do so, the neces-
sary legislation will have to be en-
acted by thig House,

Shri P. C. Borooah: To which
sector will the work of crop Insurance
be assigned—public or private secotr
or co-operatives?

Shri Shahnawas Khan: This will
be under Government.

Mr. Speaker: The Member cannot
put the question directly to the Minis-
ter. He should address me.

Shri P. C. Borooah: To which
sector is this work going to |be
aszigned?

Shri Shahnawas Khan: It will be
assigned to the public sector.
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Shri Buta Singh; May 1 know whe-
ther the Punjab Government has
made a number of representations to’
the Central Government to start this
scheme in the Punjab and, if so, may
I know the reasons why this scheme
has been kept in abeyance?

Shri Shahnawas Khan: As [ ex-
plained just now, the enabling legis-
lation has to be passed by this House.
As soon as this is done, the Punjab
Government will go ahead.

dtgew wr wgwm . & ae
g f 5 @ sww Sy qiwm &
vy # fAw Faw usqi #7 a@ ann
wiafwr & ? #¥7 o7 & vog g¥ § ot
e T A 2 ?
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aout g arfem grm g=d doaaT g
gl § W 0 a7 F FAW IHY 0GA o

Shri Narendra Singh Mahida: May
I know whether this will include only
food crops or cash crops also?

Shri Shahnawaz Khan: It will in-
clude both.

Shrimati Savitri Nigam: The hon.
Minister, in his reply, stated that the
Government had been intending to-
bring this scheme since long. I
would like to know why it has taken
50 many years lo come forward with
this proposal and when we are going
to have this Bill passed mnd the
scheme introduced.

Shri Shahnawas Eban: This is @
new venture and, therefore, we had
to consider it from all aspects. Since
it was g venture of very great im-
portance, we had to consult some
foreign experts and maturally it took
some time.

Shri Eapur Singh: May I know
whether the Government propose to



ao039

advise the State Governments or at
least the Punjab Government, to
'integrate these insurance premia with
the land revenue assessment instead
of keeping them as a separate cess?

8hrl Shahnawas Ehan: The collec-
tion will be done with the land
revenue.

oft Tyrarey forg : oW ow gy WY
e At Qi aw aw W goeTe
@ Ao M femr & fe fom
fegTr & 9@ 10,000 %o WT
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8hri Jashvant Mehta: May [ know
when the scheme will be put before
the Cabinet for its consideration, and
how long Government will take
lLiefore they come forward with a Bill
before this House?

Shri Bhahnawas Ehan: As I have
iubmitted before, the proposal i
before the Cabinet, and as soon as it
is spproved, I am sure that the hon.
Minister of Parliamentary Affairs will
be kind enough to see that it is
fntroduced as early as possible.

o TRaww T ot Wi
qEIT 7 wraraT e g ATHA A I
YT %7 ger 3 | A & aramn g
g fr && fr a9t Soomm fr qow &
oy W quATdY AT O R, I Y A
w1 T A Ay gt & oAt ¥
arrwT g & oY T apE
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Dr. Ranen Sem: Is it a fact that
when Government were considering
this scheme of crop insurance, the
help of foreign experts was taken,
and if so, what was the necessity
which prompted Government to take
the help of foreign experts when
our own experts are quite competent
enought

Shri Shahnawas Khan: There are
certain countries where they have
this crop insurance sceme in opera-
tion, and naturally we wanted to
benefit from their experience. The
FAO is an organisation which helps
couniries to develop new idems, and
we get aid from the FAO.

Shri Ranga: [ do not know whether
the present Government and their
advisers have looked inlo the reports
that they themselves have had as @
result of the Investigations made by
officers appointed by them speclally
to study the crop insurance scheme.

I would like ¢to know whether it
is not g fact that the Punjab Govern-
ment themselves were thinking of
this thing as an experimental measure
and for that purpose they wanted
legislation, and If so, how many
years this Government s goilng to
take in order to take it up as a real-
ly mational scheme to be administered
by all the States?

Bhri Shahnawas Khan: Ag soon as
Punjab has taken up this scheme and
we have assessed the results, I hope

_we shall be able to go ahead much.

faster.
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Dr. Sarofinl Mahishl: May I know
whether technical advice from experts
from abroad has also been sought in
this matter in regard to the prepara-
tion of the national scheme of erop
insurance, and if so, on what aspects
such advice has been sought?

Shri Shahnawaz Khan: We sought
the advice of an FAO expert, Mr,
Yamauchl; he saw the pilot project
and he found it quite feasible.

Shri P. R. Patel It seems that the
drop insurance scheme will take
some time tp come into force in our
country.  Till such time as that
schemes comes into operation through-
out the country, may I know whether
Government have any scheme t0
compensale the cultivators for the
losses that they incur due to failure
of rain or any other natural calamity,

Shri Shahnawaz Khan; Whenever
there is some natural calamity, some
relief is given to the cultivators by
way of land revenue remission and
things like; that also some loans are
given.

Y spery ST AR § AAETaT g
o e frmt g¥rr & mewey How fae
Ty 3 wrav AT | A et & 17 wwa
% i o et oY ot  wo & P ok
aug qedt faar qar § fe v aw o=
w1 AT ATYT

ot emprwr wi: % a7 T oo w3
W{fm:aﬂwﬂwwm
dfadz & qrad vrar m § ow
TW W AT FT A aw wfEErRed

NOVEMBER 18, 1965 Oral Answers

2042
whud fRideet @gT IX ST R
wifore 537

it e ;% 98 8 for v aw
T

W WA : 4 AT ATHTAT AT
AT |

Rlse Procuremeat by Feod Corpoera-
tion of Indix

+
*344. Shri Kapur Ringh:
Bhri Yashpal Singh:
Shri Bolanki:
Shrl P, K. Deo:
Shri Narasimha Reddy:
Dr. Ranen Bea:

Will the Minister of Food and Agri-
culture be pleased to state:

(m) whether it is a fact that Food
Corporation of India has not been
assigned the task of rice procure-
ment in the next Kharif season; and

ib) if so, the reasons thereof?

The Depuiy Minister In the Minls-
try of Food and Agriculture (Shri D,
R. Chavan): (a) and (b). No, Sir. Dur-
ing the next kharif srason tha Food
Corporation of India will undertake
direct procurement of rice partly In
the States of Andhra Predesh, Madras,
Mysore, Kerala and the Union terri-
tory of Pondicherry and Karaikal

Shri Vasudevan Nalr; He said
‘partly’ or something like that.

The Minister of Food and Agrical-
tare (Shri C. Subramanlam): Direct-
ly by them in parts of the States.

Shri Kapur Singh: May I know
what is the approximale gap between
the expected produce and the actual
requirements of rice in the country,
and how it is proposed to be filled?

Shri D. R. Chavan: This does not
arise out of the question.

Shri Harl Vishnu Kamath: Tt is.s0
for you to decide, not for the Minis-
ter.
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Mr. Speaker: Will he kindly repeat
the question as I was not so attentive:

Bhri Kapur Singh: The question
relates to procuremen! of rice by
this Corporation. I wanted lo know
what is the approximate gap between
the expected produce and the actusl
requirements of rice in the country.
He says it does not arise.

Shri C. Subramanlam: Certainly
this is with reference to procuremecnt
by the Food Corporation. Produc-
tion is separate thing altogether.
So it does not arise here.

Shri Kapur Singh: Requirements
are the basis of procurement. How
can there be procurement unless we
know what is the requirement?

Mr, Speaker:
notice.

Shri J. B. Kripalani: He did not
say that he wanted notice.

Shri Vavodevan Nair: Is it a fact
that in Andhra Pradesh, which is
having a surplus of rice, the Govern-
ment of Andhra Pradesh is not allow-
ing the Central Government mnd the
Food Corporation to procure rice
from the surplus districts, e.g. Goda-
vari and other districts? If so, what
is the earthly wuse of going in for
procurement in a State where Gov-
ernment are not allowed to procure
from the surplus districts?

Shri C. Sobramaniam: There are
two schemes in Andhra Pradesh, the
scheme relating to the Delta arsas
and that relating to the non-Delta
areas. In the non-Delta areas, there
is a levy on the producers. Collec-
tion of that levy is wundertaken
by the Food Corporation. As
far as the Delta areas are con-
cerned—I agree that these are the
districts with a heavy surplus—there
is no levy on the producers ms such,
but there is 3 levy on the millers.
Therefore, it is a gquestion of pro-
curement by the millers, and from the
millers, we take over the stocks. The
Food Corporation comes Into the ple-
ture at the stage of taking over stocks
from the millers.

1772 (A1) LSD—2.

Anyway he wants
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Shri D. R. Chavan: The hon. Mem-
ber is aware that we have announced
remunerative and incentive prices to
the producers, not only this year but
last year also.

Shrl P. K. Deo: While we learn
with distress that some of the States
do not toc the line of the central
scheme—as for example, my Stats,
Orissa—is it due the fact that the
Government there is too much bogged
in the morass of party Interest? Or
is it due to the impracticability of
this procurement scheme of the Food
Corporation of India?

Shri C. Subramaniam: In Orissa,
last year the Ceniral Government
with their own machinery effected
procurement  particularly at the
millers' point. This year, in view of
scarcity, the Orissa Government is
suggesting that the State Government
itself should be allowed to make the
procurement. The matter is still
under discussion with the Orissa Gov-
ernment.

Dr. Ranen Sen: Is it a fact that
most of the State Governments have
informed the Government of India and
the Food Corporation of India that
the lowest level of paddy price should
be increased as otherwise there will
be diMiculty in procuring rice; if so,
what stepa have Government taken
in regard to that?

Shri C. Subramaniam: This year
the policy bas been to announce a
minimum support price, and the State
Governments have been allowed to
fix the procurement price at a higher
level than the support price, and most
of the State Governments have fixed
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the procurement price at a much
higher level than the suppokt price.

Shri §. M. Banerjee: Since the West
Bengal Government have decided to
introduce State trading in foodgrains,
and it is the State Government which
will procure rice and paddy from the
farmers, I want to know whether any
minimum or floor price has been flxed
there, und whether it is a fact that
the price has been fixed at Rs. 18
whereas the demand of the farmer is
Rs. 21,

8hri C. Subramaniam: We had
fixed the minimum price, if 1 remem-
ber aright, at Rs. 39 per quintal for
paddy, but f{or procurement, the
Bengal Governmeni have fixed the
rice at Rs, 41.12 per quintal. I believe
recently there has been a demand
that this should be raised a little
further from Rs. 41.12. The matter
is under consideration.

Shri Man Sinh P. Patel: Can Gov-
ernment explain why millers are kept
as an intermediary in the delta region
of Andhra Pradesh?

Shri C. Subramaniam: They have
been dealing with the purchase so
long. The Andhra Government feels
perhaps it will be disrupting the whole
procurement operation if we intro-
ducc a new system, particularly when
we are in difficulties. That is why
they have been allowed lo procure,
but we have got effectual control over
the system.

Shri Muthlah: May I know the tar-
get of rice procurement for the next
kharif season for the coumtry as a
whole, and for Madras State in parti-
cular?

Shri C. Subramamiam: This has not
yet been fixed. We are in the process
of fixing these targets.

Shri Narendra Siogh Mahida: Nor-
mally the payment is much delayed
when you procure foodgrains from
the farmers in the States. Will the
Food Corporation pay immediately or
will it take some time?
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Shri C. Subramaniam: As far as
the Food Corporation is concerned,
when they enter into a transaction,
they pay on the spot. That is the
advantage of the Food Corpuration
¢oming into the picture. When the
Stale Governments undertake opera-
tions, it takes some time to make the
payment. This is a commercial under-
taking. That will be an advantage to
the producers.

Sbri Radhelal Vyas: May I know
whether it is a fact that the price of
some of the coarse foodgrains, for
example jowar and maize, prevailing
at present in the State of Madhya
Pradesh is something like Rs. 60 to
Rs. 65 per quintal, whereas the price
fixed by the Government for the new
crop is Rs. 40 per quintal? If it is
so, can we call it a support price, and
can we expect that the farmers who,
this year, had to spend a lot and incur
greater expenditure than usual, will
be willing to part with their food-
Erains? .

Mr. Speaker: He is arguing, he is
not asking for informatiom.

Shri Radhelal Vyas: No, Sir. I only
want to ask whether we can call it a
support price and whether we can
expect that the farmers will be willing
to part with foodgrains at this rate.

Shri C. Subramanlam: As I have
already stated, the policy of the Cen-
tral Government is to assure a mini-
mum price. As far as the procure-’
ment price is concerned, the State
Governments are given the liberty to
fix it at a higher level. It is for the
State Government of Madhya Pradesh
to take into consideration all the
aspects and fix a reasonable price at
which they would purchase. 1 am
sure Madhya Pradesh Government is
as responsible and responsive to the
needs of the farmers as the hon
Mamber is or I am,

Shri Mobammed Koya: Is the hon.
Minister aware of the fact that far-
mers are put to much hardship
because a uniform rate of levy is
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Axed without taking into considera-
tion the fertility of the land?

Shri C. Subramanlam: To which
Btate does he refer?

8hri Mohammed Koya: Kerala,

Bhri C. Bubramaniam: In Kerala it
Is a very nominal levy which has been
imposed and therefore it is not possi-
ble to undertake a survey of the fer-
tility of each fleld and on that basis
fix it, but the quantity fixed is such
that it would not be a burden even
for a less fertile field.

oft TAeYTITY . W W/

Shri C. Subramaniam: It is not in
February; they have already started
from 1st of September.

8hri Ranga: How is it that Food
Grains Corporation is not enabled or
permitted to purchase or lift rice
from millers as well as foodgrain pro-
ducers in Krishna-Godavari delta
even through the procurement from
produces in Guntur district and the
millers of Krishna and West Godavari
districts have becn complaining of
the huge stocks on their hands and
there were no buyers at all from
them?

Shri C. Subramaniam: The Corpo-
ration is coming into the picture only
now. Till now the millers have been
the purchasers from the farmers and
that practice is continuing. From the
millers we procure the stocks after
the paddy is milled. 1 do agree ulti-
mately we have to get into the
pattern, even in those areas, of the
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Corpor';m directly purchasing from
the producers.

Sbri Ranga: My question is not
that. There are these huge stocks
with the millers and they have invest-
ed their money and that is all locked
up. The Corporation 1s not taking at
all from them anything for months
while in Kerala the consumers are
suffering.

Shri C. Subramanlam: T sam glad
the hon. Member has given this infor-
mation. I shall see that whatever
stocks are avsilable there are imme-
diately taken.

Shri C. Spbramaniam: 1 do not
know how the fixation of support
prices wil] affect the market arrivals,
1t is due to other causes that market
arrivals hove been los: than hefore.

Shrimati Vimla Deshmukh: How
much does the governm: 3! expect to
pro-ure by this procurc . rit scheme?

Shri C. Subramaniam: That is now
being assessed with regard to the
target to be fixed for each State. It
will take some time. By the end of
December T hopce the targets would
be fixed.

Shri E. N. Tlwary: The State Gov-
ernments have their own plan of pro-
curement and that is why the Corpo-
ration has not been able to do the
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required business. If so, what steps
do the government take to make the
scheme successful?

Shri C. Subramaniam: The point for
consideration is that the Food Corpo-
ration came into existence only on
the 1st of January. For six months
they had to build up the organisation
end also during that period they
have wundertaken post-procurement
programmes of getting at the stocks,
storing them and distributing them.
From 1st September they are
undertaking direct procurement.
We should see that we do not over-
burden this new Corporation imme-
diately with too many tasks and break
it in that process. That is why I am
hoping it would be possible by phases
to bring in the Food Corporation
with regard to procurement in the
entire country.

Import of Foodgraims
+

*245. Shri Yashpal Singh:
Shri M. L. Dwivedi:
Shri Subodh Hansda:
Shri 8. C. Samanta:
Shri 8. N. Chaturvedi:
Shri Parashar:
Shri P. C. Borooah:
Shri B. K, Das:
Shri Kajrolkar:
Shri Daljit Singh:
Shri Hem Raj:
Shri Kapur Singh:
Shri R. Darua:
Shri Hukam Chand

Kachhavaiya:

Shri Yogendra Jha:
Shri M. Rampure:
Shri Kanakasabal:
Shri Mohammed Koya:

Will the Minister of Food and Agri-
culture be pleased to refer to the re-
plv given to Starred Question No. 179
on the 24th August, 1985 and state:

(a) whether the sgreements for the
import of foodgrains from abroad have
since been finalised; and

(b) if so, the details thereof?

The Deputy Minister in the Minls-
try of Food and Agricultare (Shri
D. R. Chavan): (a) and (b).
following Agreements for shipments
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of wheat and rice till December, 1985
have since been finalised:

(i) An Agreement dated the 10th
September, 1965 for the im-
port of 535 thousand Metric
tons of rice from Thailand.

(ii) Amendments to the P.L. 480
Agreement of September,
1964 on 26th September, 1965
and 4th November, 1065 each
providing for additional funds
for the purchase of 5 lakh
tons of wheat to be shipped
in November and December,
1985.

(iii) A deal for the shipment of
3700 tons of rice from U.A.R.
during November, 1965

Certain other agreements are expect-
ed to be finalised later,

wit usara fum aqT Tw A
® & 70 oz W & S
S f o1 W WA a@m Wiy
F IAET A @IEEr #Y
FE qur ¢

Shri D. R. Chavan: They are under
consideration, a8 I said in the last
para of the reply to the question.

WRITTEN ANSWERS TO QUES-
TIONS N

General Elections in Goa

*264. Shri Aari  Vishnu Kamath:
Will the Min‘ster of Law be pleased
to refer to the reply given to Starred
Question No. 326 on the 3lst August,
1865 regarding General Elections in
Goa and state:

(a) whether the consideration of
the matter has been conchided; and

(bh) if so, with what result?

The Deputly Minister in the Minls-
try of Law (Shri Jaganatha Rso): (a)
and (b). No final decision in tha
matter has yet been taken.
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Production of Kharif Crop

*247. Shri Shree Narayan Das:
Shri D, N. Tiwary:
Shri Vishram Prasad:
Shri Prakash Yir Shastri:
Shri Jagdev Simgh Siddhanti:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the prospects of Kharif
this year,

crop

(b) whether any estimate is avail-
able;

(e) if so, the State-wise figures of
the same; and

(d) the steps, if any, taken to in-
crease the production of the next crops
keeping in view the requirements of
the country?

The Minister of Food and Agrical-
tare (Shri C. Subramanlam): (a) to
(c). It is rather early to make any
objective quantitative estimate about
that likely production of Kharif crops
of 1065-66. However, on account of
generally deficient rains during the
current Kharif season, a fall in pro-
duction of Kharif foodgrains is
expected in most of the States except
the Southern States. On present mdi-
cations, the output of Kharif food-
grains might fall short by 3 million
tonnes from the last year's record
production.

(d) The State Governments nave
been addressed to launch an Emer-
gency Food Production Drive under
which additional areas are proposed
to be brought under cultivation during
the coming rabi and summer seasons.
A new cropping pattern allowing for
the cultivation of short duration varie-
ties so as more crope can be sown on
the same land has also been suggest-
ed to the States. They have been
requested to make arrangements to
provide necessary inputs by way of
seeds, fertilizers and pesticides for
these areas. Better utilization of
irrigation potential has been proposed.
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Progr. es for rural and urban
compostmg are being intensified, and
cultivation of green manure crops in
the months of April-May for the bene-

fit of the 1866 Kharif paddy crop has
also been suggested,

qra-fanta i
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Scarcity Conditions in Rajasthan

*248. Shri Bhana Prakash Singh:
Shri P. L. Barupal:
Shri Hukam Chand

Eachhavaiya:

Shri Onkar Lal Berwa:
Dr. L. M. Singhvi:
Shri N. P, Yadabh:
Shri Naval Prabhakar:
Shri Dhuleshwar Meena:
Shri Tan Singh:
Shri Yashpal Singh:
Dr. Ram Manohar Lohla:
Shri Bagri:
Shri S, M. Banerjes:
Bhri Krishnapal Simgh:
Shri D, S. Patil:
Shri . C. Sharma:
Shri Rameshwar Tantia:
Shri Himatsingka:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that scarcity
conditions have arisen in certain dis-
tricts of Rajasthan and Madhya Pra-
desh; and

(b) il so, whether Government have
taken any action to supply more food-
grains und fodder to Rajasthan and
Madhya Prodesh to tide over the
famine conditions?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) Yes,
Sir.

(b) Arrangements have been made
to supply additional guotas of foud-
grains to these two  States. The
State Governments have not, how-
ever, asked for todder supplies so far
from the Centre.

Pricing and Distribution of Fertilizors
*350. Shrimati Sharda Muakerjee:
Shri 5. C. Samania:
Shri Subodh Hansda:
Shri M. L. Dwivedi:
Shri Vishwa Nath Pandey:
Shri D. C. Sharma:

Will the Minister of Food amd Agri-
caltare be pleased to state:

(a) whether Government have con-
gidered the recommendations of the
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Committee set up to examine the ques-
tion of price and distribution of fer-
tilisers to the farmers; and '

(b) if so, the nature of decisions
taken thereon?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) and
(b). The recommendations made by
the Committee on Fertilisers are
under consideration of Government,

Central Fish Markeilng Corporation

*251. Shri Rameshwar Tantia:
Shri Himatsingka:
Shri 8. M. Banerjee:
Shri Yashpal Singh:
Shri Kapur Singh:
Shrimati Renuka Barkuafaki:
Shri Ravindra Varma:
Shri P. Venkatasubbaiah:
Shri Indrajit Gupta:
Shri §. C. Samanta:
Shri Subodh Hansda:
Shri M. L. Dwivedi:
Shri P. R. Chakraverti:
Bhri E. N. Tiwary:
Bhri Dinen Bhattacharya:
Dr. Ranen Gen:
Shri D, D. Puri:
Bhrimati Jyotsna Chanda:

Will the Minister of Food and Agri-
eulture be pleased tn state:

(a) whether it is a fact that Govern-
ment have decided to set up a Central
Fish Marketing Corporation;

(b) if so, by what time it is likely
to start functioning; and

{c) its composition?

‘The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a)
Yes. The Governmeny of India have
since registered on the 29th Septem-
ber, 1985, a company in the name of
Central Fisheries Corporation Ltd.
with its headquarters at Calcutta.

(b) It is expected that the Corpo-
ration is likely to start functioning
by the end of this month.
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(¢) The Board of Directors of the
Corporation consists of 14 members
represented by the Central Gowvern=
ment, State Governments and Indus-
try.

Supply of Indigenous Wheat

*252. Shri A. N, Vidyalankar: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that only
imported wheat is being sold on the
Government managed or licenced
shops, fair price shops in Delhi and
Punjab;

(b) if s0, why indigenous wheat is
not being issued in these shops; and

(c) the precaution taken to prevent

the sale of mixed and adulterated
grain and flour at these shops?

The Minister of Food and Agricul-
ture (Shrl C. Subramaniam): (a) and

(b). In Punjab both indigenous as
well as imported wheat 15 1ssued
through fair price shops. In Delhi,
only imported wheat atta is issued

through fair price shops.

Punjab is surplus in wheat and has
procured indigenous wheat for issue
through fair price shops as well as
for supply to deficit States. Some
imported wheul is also issued in
Punjab through fair price shops to
caler to the needs of the low income
groups of nopulation. Delhi is deficit
and gets ils wheat supply from Punjab
through trade channel for higher
income groups of population. The
iImported wheat atta distributed
through fair price shops in Delhl is
mainly meant for the lower income
groups of popwuation. This pattern of
distribution is likely to undergo a
change when statutory rationing is
Introduced in Delhi.

(¢) Fair price shops selling import-
ed wheat are debarred from selling
indigenous wheat side by side. The
quality of foodgrains is controlled
through the Prevention of Food
Adulteration Act.  Frequent inspec-
tion of these shops Is undertaken both
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by q State Government as well as
by the Central Government.

Expansion Programme of LA.C.

*233. Shri Harish Chandra Mathur:
Will the Minister of Civil Avlation be
pleased to state:

(R) what is the expanslon pro-
gramme of the Indian Ailrlines Cor-
poration and in what stages it is to be
carried out during the years 1085-86
and 1966-67; and

(b) whether the Indian Airlines
Corporation proposes to open some
offices abroad and, if so, what iz the
justification for the same?

The Minister of Transport (Shrl
Raj Bahadur): (a) The Corporativn
hag planned to scquire two Curavelles
and obtain on charter two Fokker
Friendship amircraft during the yecar
1905-86. The Corporation will acquire
onge Fokker Friendship during 1966-67
and the question of purchasing two
more Friendships to replace the two
on charter is under consideration.
They have also plans to purchuge in
1966-87 six F-27/Avro 1ype aircraft
and six aireraft for feeder routes.
They are #lso considering chartering
one Boeing from Air.India or pur-
chasing one more Caravelle airvraf,

(b) The proeposal of the Corporation
1o open Sales Offices abroad has been
deferred.

Unemploymeat Imsurance Scheme

*23. Shri S. M. Banerjee:
Shri P. C. Borooah:
Dr. L. M. Simghvi:
SBhri D. C. SBharma:
Shri Kajrolkar:
Shri A. N. Vidyulankar:
Bhri Linga Reddy:
Shrimati Renaka Barkataki:
8hri Mohammed Koya:
Shri Omkar Lal Berwa:
Shri Hakam Chand

Kachhavalyn:

Shri Bade:
Shri Yodhvir Singh:
Shri Jagdev Singh Siidhanti:

Will the Minister of Boeelal Beeurity
be pleased to state:



2057 Written Answers

(a) whether a final decision has
been taken to introduce Unemploy-
ment Insurance Scheme;

(b) if not, the reason for the delay;
and

(¢) whether some of the employers
do not agree to this scheme?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Raov): (a)
Not yet, the Scheme is still under
consideration,

(b} and (c). The Scheme was
placed before the 23rd Scssion of the
Indian Labour Confercnce held at
New Delhi on 30th and 31st Octuber,
1965. The Workers' represcntatives
generally welcomed the idea in prin-
ciple. The Employers representa-
tives desired to have more iime to
study the Scheme, As necessory
details had to be considered, it was
decided to place the scheme before
the Standing Labour Commiitee.
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Import of Fertilizers

*256. Shri P. R. Chakraverti:
Shri P. C. Borooah:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether his Ministry has asked
for considerable foreign exchange allo-
cation for the import of fertilisers as
well as raw materials needed for the
manufacture of fertilisers;

(b) whether Government propose o
introduce new high yielding varieties
of foodgrains and cash CTOps, respon-
sive only to a higher dose of fertlli-
sers, if so, which are the new varie-
ties; and

(¢) the estimated requirements for
the successful implementation of the
special programmes in terms of the
new strategy?

The Minisier of Food and Agricul-
tare (Shri C. Sabramaniam): (a} to
(c). A statement is laid on the Table
of the House. [Placed in Library.
See No. LT-5152/85].
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Eationing in Delhi

*257. Shri D. C. Sharma:
Shri Basappa:
Shri Rameshwar Tantia:
Shri Himatsinghka:
Shri Bagri:
Shri Madhu Limaye:
Shri Onkar Lal Berwa:
Shri R, S. Pandey:
Shrimati Renuka BRarkatakl:
Shri Jagdev Singh Siddhantl:
Shri Bade:
Shri Hukam Chand

Kachhavalya:

Shrl Yuodhvir Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is proposed to intro-
duce rationing in Delhi; and

(b) if so, the details of the proposal?

The Minister of Food and Agricul-
tare (Shri C. Subramaniam): (a) und
(b), It is proposed Lo introduce
statutory rationing in Delhi from
1st December, 1885, The rationing
will cover the urban areas falling
within the limits of New Delbi Muni-
cipal Committee, Delhj Municipal
Corporation, Delhi Cantonment Board
and certain urbanized villages.

To start with, wheat, wheat pro-
ducts, rice and sugar will be distribut-
ed through the ration cards.

Government of India wil make
arrangements for procuring, stocking
and issuing of foodgrains to the shop-
keepers and bulk consumers like
hotels, etc.

Private Alriimes

*358. Shri Sarendranath Dwivedy:
Will the Minicier of Civil Aviation
be pleased to state:

ta) whether private airlines have
been permitted to operate in  some
areas inside the country both for
cargo and passenger traffic;

(b) the names of such airlines and
details of assistance, if any, being
given to these airlines by the LA.C.
and the year from which they are
operating; and
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(¢} the reasons why the LA.C. has
not taken up thesc services?

The Minister of Transport (Shri
Raj Bahader): (a) and (b). The
following private airlines arc operat-
ing non-scheduled fights under the
conditions of non-scheduled permuts
issued 1o them with effect from the
daig poted against each:

Date trem
Name of the airline which
opcrating
1. Air Survey Company ol
India (P) Ltd. . 1-19-1946
2. Airways (India) Lrd. 25-9-1954
3. Bharat Commerce and
Industries Lid. . . 23-2-1954
4. Cambata  Avation (1)
Lud. . . 26-K-1953
5. Jamair Company (P) le LB-7-194%
6. Kalinga Airlines (P) Ltd. . 13-2-19358
7. Kasturi & Sons Lid. 23-10-1963

No assistance is being given by Indian
Airlines Corporation to any of the
above Airlines.

(¢) Indian Airlines Corporation also-
operate non-scheduled flights when-
ever spare capacity iz available and
the flights are economical.

i A sy & R faww e
*259. ¥o T wATET wifga ¢
w1 fewr qeamaw
&t TR Ty
w1 wre a9 i gl gy o
i g w4 fe o
(%) w1 g aw § fe awbw
¥ wmm feqm mar g @wm qw oA
A & wror moee w1 wk it
¥, 1965 ¥ faerew qew 2 qw
(w) afz g, M fedt ofw
= ool ; Wi
(n) 7§ W@ T A T &
wq wTe & 7
W mar gfa s (st fue
gegww) : (%) A @



2061 Written Answers
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Condensed Courses for Destitute
Women

*260. Shrl Daljit Singh: Wiil the
Minister of Social Security be pleased
to state:

{a' the progress made in the open-
ing of new condensed courses for
widows and other helpless women in
the country during the year:
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(b) whether any school has been
opened In Punjab for this purpose;
and

(¢) it so. the names of places where
such schools have been opened?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao): (a)
73 new Condensed Courses have been
started during the period April to
September 1965, In addition, 36 more
Courses have been sanctioned during
this period and 106 courses started in
1964.85;

(b) The Government itself has not
started any schools for this purpose
because the Scheme of Condensed
Courses js implemented through
volunlary welfarc organisations,

fe} The nemes and addresses of
voluntary organisations running Con-
densed Courses in the Punjab are
given in the statement below:

S1. Name and address ol the  Period of
No organisation the Course
1 Shri Bhagwat  Hhakti  1964-66
Ashram, Rampuru, Re-
wari, Disti. Guargeon.
2 Rural Women|{Children Do,
Voluntary Welfare Or-
isation, Sidhwan
hurd. Distnct Ludhi-
ans.

3 The Vidvapeeth LEduca- Do.
won  Socwty,  Mandi,
Gurdaspur.

4 Mari Nikeran, Nakodar Do.
Road, Jullundur City.

5 5.G.5. Khalsa Higher Do.
Secondary School,
Anandpur Sshib, Dist-
rict Hoslhiarpur

& The Sikh Kinva Ma-
hawvidyalaya, Ferozu-
pur City.

7 Kanva Gurukul H. §. Do,
School, P. O. Khan-
pur Kalan, District
Rohtak.

Diev Samaj College for Do,
Girls, Ambala Ciry,

9 A. 8. High School,

Pundri(Karnal).

1965-67
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Inierference by Pakistan in Air
Flights

*261. Bhri P. K. Deo:
Shri P, C. Borooah:
Shri Vishwa Nath Pandey:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether there has been any
interference by Pakistan with Indla-
bound plane flights of various Alrlines
amd vice versa gince the commence-
ment of the Indo-Pakistan conflict;

{b) If so. the details thereof; and

(¢) the steps bLeing taken to put a
stop to such an interfercnce?

The Minister of Transport (shrl
Raj Bahadur): (a) and (b} Some
Planes bound for India have been de-
tained st Karachi by Pakistan autho-
ritics and mail and cargo has been off-
loaded. A statemaont showing details
of cargo and mail off-loaded is laid on
the Table of the House. [Placed in
Library., See Nu. LT-5153/65).

w1 Airlines were pamediately ad-
vised by the Director Goneral of Civil
Aviation, not to carry in their own in-
terests any cargo and waill destined
for Indian on their services through
Karachi.

Bye-Elections

*262. Bbri J. B. S, Bist:
Shri Jashvant Mehta:

Will the Minister of Law bhe pleas-
ed to state:

(a) whether it is a fact that Gov-
ernrueni have taken g decislon re-
garding the holding of bye-élections
to the varlous State Legisiatures and
the Lok Sabha which had been post-
poned in view of the Pakistani ag-
gression: and

(b) if so, when these elections are
now likely to be held?
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Tt Deputy Minister In the Minis-
try of Law (5hri Jaganatha Rao}: (a)
No, Sir. Government have not taken
any decision regarding the holding of
bye-elections to the wvarious State
Legislatures and the Lok Sabha which
had been postponed in view of the
Pakistanj aggression,

(b) Does not arise.
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Poll Expenses

*264. Shrimati Malmoona Sultan:
Shri Krishna Deo Tripathi:

Will the Minister of Law be pleas-
ed to state:

(a) whether the Election Commis-
sion has been studying the ways and
meang for keeping down the poll ex-
penses;

(b) if so, the result of the study;
angd

{c) Government's decision in the
light thereof?

The Deputy Minister in the Minls-
try of Law (Shri Jaganatha Rao): (a)
Yes, Sir. The question of kecping
down the poll expenses is under con=-
sideration of the Election Commission.

{b) and (c). Do not arise.

Sethusamudram Project

*265. Shri Muthlah: Will the Minis-
ter of Transport be pleased to state:

(a) whether the economic and
navigational aspects of the Sethu-
samudram Project have been consi-
dered by the Technical Committee of
his Ministry;

(b) whether the defence aspect has
ulso been considered;

(c) whether a decision on the loca-
tion of the site for the canal has been
taken; and

(d) whether the scheme will be
implemented during the Fourth Plan?

The Minister of Transport (Shrl Baj
Bahadur): (a) to (d). A High Level
Committee was appointed in Febru-
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to have a realistic estimate of the
Project, it was essential to undertake
detailed surveys, trial borings both on
shore and in the sea, lracer stucdies
ete. Based on the recommendations
of the High Level Commttee, a
wholetime Chief Engineer and a Pro-
ject Officer have already been ap-
pointed. A separate Engincering
circle has also been s¢t up. These
Officers, besidcs  undertaking  the
various surveys, will also explore
methods for quick execution of the
Project and the sources for the pro-
curement of the requisitc machinery.

On completion of the above men-
tioneq studjes, the Chief Engineer of
the Project will prepare & Report and
detailed Estimates for the Project.
This is likely to take some tine.

As regards the economic aspects of
the Project, this will largely depend
on the outlay involved and the dues
that ships which use the canal will
be in a position to bear.

So far, the Defence Ministry have
not asked for the project from the
defence angle.

Ag regards the location of the site
for the cana] the precise alignment
will be known only after the present
technical investigations are over.

A final decision therefore on the
project will be possible after detailed
project estimates, which are under
preparation, are received.

FPrices of Groundaut

*286. Bhrl M. 5. Murtl: Wil the
Minister of Food and Agriculture be
pleased to state,

(a) whether there is any proposal
to fix maximum and minimum prices
of gr t; and

ary, 1865 to make a techno

appraisal of the Sethusamudram Pro-
ject. It was decided at the first meet-
ing of this Committee that, in order

(b) if so. the action taken or pro-
posed 1o be taken thereon?
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The Minister of Food and Agricul-
ture (Shri C. Subramaniam): (a) No,
Sir.

(b) Question does not arise.
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Sapply of Fertilizers

629. Bhri Kolla Venkalah: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Unstarred Quest:on No. 544 on the
24th August, 1965 and state:

(a) whether the balance quantities
of allocated chemical fertilizers due
to the States In the first half of 1965
68 have been fully supplis! before
the end of September, 1885;

(b) if so, the quantities of manure
supplied to different States this year
upto the end of September, 1965;

(c) the quotas allotted to different
States for the third quarter of 1965-868;

(d) the quantities supplied during
the third quarter towards the quotas;
and

(e) the reasons for the fallure of
supply, If any?

The Deputy Minister in the Minks-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) No, Sir,

(b) to (d). A Statement showing
allotments of chemical {fertilisers
made in favour of the Stute Govern-
ments for the period April to Sep=
tember 1865 and for the third quarter
of 1965-66 and the quantilies supplied
till 30th September, 1965 and during
October 1985 separately is luid on the
Table of the House. [Placed in Lib~
rary, See No. LT-5154/85].
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(e) The main reasons for the short
fall are as under:—

Written Answers

1. Long Shoremen's strike in
USA which resulted in delay-
ed arrivals of Ammonium
Sulphate.

2, Due to world shortage of
fertilisers, it was not possible
to arrange for adequate sup-
plies in the earlier part of the
year,

3. Production of FACT suffered
on account of power cuts.

4. Production at Rourkela was
also adversely affected due to

inadequate supply of coke
oven gas and power from
Hirakud.

5. Congestion in ports caused by
substantial imports of food-
grains  delayved unloading
operations.

8. Occasional shortage of wagon
supply at the ports and
factories and difficulties on
the part of the State Govern-
ments to utilise fully the con-
cession to move fertilisers by
road.

Minor Ports im EKerala

630. Shri A. K. Gopalan: Will the
Minister of Traospert be pleased to
state:

(a) the amount allotted for the
development of minor Ports of Cali-
cut, Beypore, Ba'akara and Balipat-
tam during the Third Five Year Plan
period; and

(b) whether all the development
schemes will be implemented before
the expiry of the Plan period?

The Minister of Transport (Shri
Kaj Bahadar): (a) and (b). The
amount allotted in the Central Sector
of the Third Five Year Plan for the
Ports at Calicut and Beypore are as
follows:—

Calicut Rs. 10 lakhs
Beypore Rs. 20 lakhs

NOVEMBER 16, 1985
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No provision has been made in the
Central Sector for the ports of Bada-
gara or Balipattam.

Minor Porls being under the
executive control of the State Gove
ernments, the progress of expenditure
on implementation of the schemes
depends mainly on the State Govern-
ment. It is understood that a part of
the improvements of the Ports of
Calicut and Beypore would be com-
pleted by the end of the Third Plan
period and the rest of the work would
be in progress.

Inland Waterways in Kerala

631. Shri A. :i. Gopalan:
Minister of Transport be

stale:

(a) the amount allotted by the Cen-
tre for the development of the Inland
Waterways in Kerala during the Third
Five Year Plan;

(b) the amount already spent;

Will the
pleased to

(c) whether the balance will be
spent by the end of the Plan perled;

(d) whether the Kerala Govern-
ment have sent schemes covered by
the Central outiuy f{or approval of
she Centre; and

(e) the important
ed therein?

schemes includ-

The Minister of Transport (Shri
Raj Babadur): (a) A sum of Rs. 100
lakhs has been provided by the Cen-
tral Government for schemes in the
Central Third Five Year Plan for
inland water transport in Kerala
State.

(b) Upto Ma:ich,
Rs. 30:07 lakhs was
State Government.

1965, a sum of
spent by the

(e} The State Government are
likely to spend a4 major portion of
the balance by the end of the Third
Plan period.

(d) Yes.
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(e) Some of the impartant schemes

. included in the plan prepared by the
' State Governmem are construction of
Badagara-Mahe Canal; improvements
to Elathur Kallai and Chavara canals.

Rice Sapply to Kerals

632, Shri A K. Gopalan: Will the
Minister of Food and Agricalture be
pleased to state:

(a) whether it Is a fact that the
Central Government assured to
Kerala eleven lakh tons of rice In-
stead of nine and a half lakh tons
last year;

(b) if so, how much of it has so
far been supplied:

(c) when the balance will be given:

(d) how much of it will be from
Madras; and

(e) how much from Andhra?

The Deputy Minister of Food and
Agriculture (Shri D. R. Chavan): (a)
to (¢). The Central Government has
assured Kerala that the full require-
ments of informal rationing will be
met. No fixed quantities have been
earmarked for sy oly from uny parti-
cular source. Up to the end of Octo-
ber, about 774 lakh tonnes of rice
hag been issued in Kerala

Welfare of Scheduled Castes and
Bcheduled Tribes

633. Shri Siddwh: Will the Minister
of Bocial Security te pleased to siate:

(a) whether there is a proposal te
bold a Conference of Ministers in-
charge of the welfare of the Scheduled
Castes and Scheduled Tribes in

'\ November, 1865, and

{b) it so, the subjects proposed o
be discussed thereln?

The Deputy Minister in the Depart-
ment of Social Security (Shrimatl

Chandrasekhar): (a) Yes, there is
such a proposal, but due to the
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mﬁoﬁl emergency the date for the
Comference has not yet been fixed.

(b) Generally, the policies and
programmes so far followed and to
be followed in future for the welfare
of Backward Classes will be discussed.

Cemmittee on Untouchabllity

A34. Shri Siddiabh: Wil the Minister
of Soclal Secveity be pleased to state:

(a) the States wlisited by Lhe Com-
mitlee on untouchability so far:

(b) whether the questionnaire of
tbe Committee has been printed in all
the reglonal languages of the States
and sent 12 sV the States before the
Committes visited them; and

(e) if not, the reasons therefor?

The Deputy Minister in the Depart-
ment of Soclal Security (Shrimatl
Chandrasekhar : (a) The Maharash-
tra State and the Union Territory of
Delhi.

(b) The general questionnaire
issued by the Committee has heen
translated into various regional
languages und the cyclostyled copics
thereof arc distributed before the
visit of the Committee in Staote,

{e¢) Does not arise.

Central Advisory Board for Harlfan
‘Welfare

635 Shri SUd=lub: Will the Minister
of Soclal Secaslly be pleased to state:

(a) whether the recommendations
made by the Central Advisory Board
for Harijan Welfare on the 1st May.
18965 have been Implemented; and

(b) if so, the details thereof?

The Depuiy Minister in the Depart-
ment of Secial Becurity (Bhrimati
Chandrasekhar): (a) and (b). The
recommendations made by the Cen-
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tral Advisory Board for Harijan Wel-
fare in its meeting held on 1st May,
1965 have been furnished to the con-
cernegd Ministries and State Govern-
ments for compliance. Information in
regard to the action taken on these
recommendations has not been receiv-
ed,

Buppression of Immoral TraMe Aet,
1858

636 Shri Ram Jarkh Yadav:
the Minister of
pleased to stute:

will
Soclal Security be

(a) whether Government have made
any assessment of the working of the
Suppression of Immoral TrafMc Act,
1958;

(b) whether Government have ad-
vised the States to take steps to curb
the eclandestine wvice towards the
effective results of the said pro-
gramme and legal provisions: and

(¢) whether Government propose to
introduce any amendments In the
Act as a result of such an assess-
ment?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao): (a)
No, Sir.

(b) No specific advice on the sub-
ject has been given to the State Gov-
ernments. They are, however,
expected to take steps to curb the
vice existing in clandestine form in
the normal course of enforcing the
Act.

(¢} Though no assessment, as such,
has beem made, the question of
amending the Act has been engaging
the attention of the Government.

Akhil Bhartiya Banjara Sewak Sangh

G637, Shri D. S. Patil: Will the Minis-
ter of Sorial Speanity be pleased to
refer to the reply given to Unstarred
Question No. 2551 on the 21st Septem-
ber, 1965 aud state:

NOVEMBER 16, 1965
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(a) whether Government have takea
any action on the demands of the
Akhil Bhartiva Bunjara Sewak Singh;
and

(b) it so, the details thereof?
The Deputy Minister In the Depart-

ment of Soclal Security (Shrimati
Chandrasekhar). (a) and (b). The
demand made by this Sangh s

regarding the revision of lists of Sche-
duled Castes and Scheduled Tribes
and is under consideration in the
light of the recommendations made
by the Advisory Committee on Revi-
sion of Lists of Scheduled Castes and
Scheduled Tribes.

Cases against Foodgralns Dealers

638. Shri Hari Vishnu Kamath: Will
the Minister of Focd and Agriculiure
be pleased to ftate:

(a) the number of prosecutions
launched in each State and Union
Territory since 1st April, 1965 under
the Essential Commodities Amend-
ment Act, 1964 agalnst hoarders,
black-marketeers and profiteers;

(b) the number of convictions se-
cured; and

(c) the nature and quantum of
sentence in each case?

The Deputy Minister in the Minis-
try of Food and Agriculture (8hri D,
R. Chavan): (a) to (e). A statement
giving available imformation in res-
pect of parts (a) and (b) is laid on
the Table of the House. [Placed in
Library. See No., LT-5155/65]. Fur=
ther information is being collected in
respect of these two parts as also in
respect of part (¢) of the question and
will be laid or tke Table of the
House.

Live-stock Insurance

639, Shri Sidheshwar Prasad:
Shri Kolla Venkalsh:
Shri Linga Reddy:

Will the Minister of Food and Agri-
caliture be pleased to state:
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(a) whether any attempt has been
made to study the question of lve-
stock Insurance;

(b) it so, the Aindings of the study;
and

(¢) Government's reaction thereto?

The Deputy Minister in the Minks-
try of Food and Agriculture (Shri
Shahnawas Khan): (a) Yes

(b) The Experts are of the opinion
that wvoluntary cattle insurance can
be tried in India on a pilot basis.

(c) A proposal for mtroduction of
edttle insurance during the Fourth
Five Year Plan is under considera-
tion.

Credit to Farmers

'840. Shri Sidheshwar Pramd: Will
the Minister «+* Community Develop-
ment and Co-operatlon be pleased to
state;

(a) whether it is a fact that the
Third Five Year Plaf sought to pro-
vide funds to Co-operative Socletles to
enable them to provide “adequate
eredit on the basis of their production
requirements and repaying capacities
to marginal and sub-narginal cult-
vator, landless tepants etc”; and

*{b) If 50, to what extent it has beea
carried out?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri B. 8. Marthy): (a)
Yes, Sir. State Governments have
sanctioned outright grants towards
special bad debt reserves of central
coope-ative banks and primary agri-
cultural credit societies to induce them
to provide adegquate credit, on the
basis of production requirements and
repaving capacity, to marginal and
sub-marginal  cultivators, landless
tenants etc. Central assistance has
been provided to the State Govern=-
ments to the extent of 50 p.c. of these
grants.

1772 (Ai) LSD—3.

(b®¥The  National Cooperative
Development Corporation has set up
a working group to examine how far
the scheme of outright grants has
secured the objective for which it was
sanctioned. The report of the work-
ing group is expected shortly.

Caah Crop Oultivation

'%41. Bhri Bidheshwar Pramd: Will
thé Minister of Food and Agricultare
be pleased to state:

(a) the percentage of the total irri-
gdted land, State-wise, under wheat,
rice, sugarcane, cotton and ollseeds
cultivation as on the Ist April, 1950
and 1st April, 1983, respectively;

(b) the steps taken to incresse the
acreage of cereal cultlvation In the
frrigated areas; and

() the reasons, If any, for the
popularity of cash crop cultivation ia
the irrigated areas?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shrl
Shahnawaz Khan): (a) A statement
showing the irrigated area under
wheat, rice, sugarcane, cotlon aend
oilseeds alongwith their precentages
to gross irrigated area for the years
169-50 and 1082-83 is laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-5156/65). The
figures for the years subsequent to
1962-83 have not yet become avall-
able.

(b) The State Governments have
been addressed to introduce addit‘onal
crops over and above the existing
ones in select~d rrigated arcas, to
prepare for cultivation and 1o bring
under cultivafion some land falling
with'n the command areas of new
irrigation projects of which the
potentinl is not being fully used, to
mubilise electric and diesel pumps for
using the flow and surface water by
means of lift lIrrigaton 80 as to
increase substantially the acreage of
rabi and summer crops, to extend
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coverage under high yielding varieties
of paddy and wheat such as (Tai-
chung Native-I, Sonara-64 and Lerma
Rojo) and hybrids of maize, jowar
and bajra, etc.

(c) The popularity of cash crop
cultivation in irrigated areas as also
other crops in such areas is mainly
due to the fact that their cultivation
generally depends on assured water
supply and the inputs like fertilizers,
Improved seed, etc, that are invested
on the cultivation of such crops res-
pondfully under irrigated conditions
and bring in assured returns. In view
of the above and in view of the fact
that the cash crops generally fetch
comparatively higher financial
returns to the cultivators, their culti-
vation is popular in irrigated areas.

Women Volunteer Corps for Social
Service

642. Shri Shree Narayan Das: Will
the Minister of Social Becurity be
pleased to state:

(a) whether it is a fact that a coun-
try-wide corps of women voluntsers
Yor social service has been organised
during the Emergency;

(b) if so, its present strength; and

(c) the nature of work that this
organisation has been able to take up
or proposes te take up in ihe near
future?

The Deputy Minister in the Ministry
of Law (Shri Jaganatha Rao): (a) No,
Sir. The Citizens' Central Council
has however, decided to form an or-
ganisation called “Women's Voluntary
Services” on an all-India basis.

(b) The “Women's Volunttry Ser-
wices” has just been launched and
bas no strength at present.

(e) A statement giving the propos-
ed activities of the above organisa-
tion is attached.
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STATEMENT

The members of the ‘Women's,
Voluntary Services” will be under-
taking the following activities (dur-
ing war times):—

1. Medical: First Aid, Auxiliary
Nursing, Attendants, Nursing
Aids, etc, .

2. Communications: Telephone
and Wireless operators.

3. Transport: Motor and ambul-
ance drivers.

4. Welfare & Amenities: Provision
of Welfare & Amenities for
Defence personnel upon re-
quest and for displaced per-
sons and evacuees.

5. Canteens: Static and mobile
for Defence and other super-
vision of food services.

6. Emergency work of Evacuees.

7. Rest Centres and  Holiday
Camps for families of De-
fence personnel and others.

8. Civic Education: Such as check-
ing rumours and giving cor-
rect information, ete.

9. Entertainment and recreation
programme for the Defence
personnel.

10. Agriculture and Dairy work,

encouraging Kitchen Gar-
dens, poultries, etc.

11.

Signalling, watch and ward,
traffic control, etc.

12. Such functions as are required
by the Civil Defence authori-
ties, i.e. Fire fighting, Salvage
and Savings, vigilance, etec.”

During peace time the “Women's
Voluntary Services” will serve as
Women's Voluntary Bureau, directing
and channelising the services of vol-
unteers wherever needed.
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HIll and Scarcity Areas

643. Shri Lingg Reddy: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the amount speat on the
development of hill areas and scarcity
areas in the country during the Third
Five Year Plan so far;

(b) the places where such arees
predominate; and

(c) whether the States have been
asked to send schemes for develop-
ment of such areas for the Fourth
Five Year Plan?

=

The Deputy Minister in the Minis-
try of Food and Agriculture (Shrl
Shahnawar Khan): (a) Information
is not available as there were no
separate heads of expenditure for
development of hill areas and scar-
eity areas during the ‘Third Plan
Period.

(b) Hill areas and Scarcity Areas
(which presumably implies drought
affected areas) predominate in the
following States:—

Hill Areas,

Jammu & Kashmir, NEFA, Naga-
land, Manipur, Tripura, Himachal
Pradesh, Punjab, Uttar Pradesh,
Assam, Madras and West Bengal.

Scarcity Areas.

Andhra Pradesh, Gujarat, Punjab,
Maharashtra, Rajasthan and Mysore.

(c) The State Governments con-
cerned have been requested to formu-
late schemes for development of these
areas during the Fourth Five Year
Plan. A number of Working Groups
have been zet up in the various Min-
istries to prepare schemes for deve-
lopment of hill areas. A  Steering
Committee, has been set up in the
Planning Commission to coordinate
the work of these groups.

1887 (SAKA) Written Answers 2080
v
Agrieultural Universities

644. Shri Linga Reddy: Will the
Minister of Food and Agriculture be
pleased to stale:

fa) whether Agricultural
gities have been sterted in all
States;

(b) the amount spent on them:

(c) the names of the States where
Agricultural Universities have bean
started; and

Univer-
the

(d) the amount the University
Grants Commisalon has allotted to
them?

The Deputy Minister jn the “finls-
try of Food and Agriculture (Shri
Shahnawas Khan): (a) No.

(b) and (c). One Agricultural Uni-
versity was established in Uttar Pra-
desh during the Second Plan period.
A non-recurring expenditure not ex-
cecding Rs, 190 lakhs was sanctioned
for this University, Seven more Uni-
versities have been pstablished during
the Third Plan period. The names of
the States where these Universities
are located and the grants already
released by the Central Government
are indicated below:—

Grant
Name of the State released

Ra.
Punjab 15,00,000
Orissa 15,54,279
Rajasthan 15,38,000
Andhra Pradesh 11,39,540
Madhya Pradesh gh, 000
West Bengal §/00,000
Mysore Nil.

(d) The information is being col-
lected and will be placed on the table
of the Sabha,
Applied Nutrition Pregramme
645. Shrl D. C. Sharma:
Shri Rameshwar Taamila:
Bhri Himatsimghka:
Will the Minister of Communily
Development and  Co-operation be
pleased to state:

(a) whether it is a fact that the
Applied Nutrition Programme has nof
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sucreeded so far In achleving a better
and higher level of nutrition lor the
vulnerable section of the population
in rural arens accordihg to w survey
eonducted by Government;

(b) If so, the reasons therefor; and.

(¢) the steps proposed to be taken
ta the matter?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri B. 8. Murthy):
(a) and (b). The latest survey of the
Applied Nutrition Programme -has
been made by the Programme Eva-
luation Organisation of the Planming
Commission, who undertook a quick
current evaluation late in 1084 in the
Btates of Andhra Pradesh, Madras,
Orissa and Uttar Pradesh where the
programme has Been longest in opera-
tion. Primarily educational in cha-
racler, thé programme also provides
for supplementary feeding of wvul=
rerable groups in the selected blocks
and villages. In regard to nutrition
education, the survey indicates that
there has been improvement in nutri-
tion consciousness and knowledge
during the programme period; in res-
pect of supplementary feeding also,
the survey records satisfactory prog-
ress in Andhra Pradesh, Madras and
Orissa; in Uttar Pradesh, however, the
ﬂeﬂ!mg was mainly confined to mﬂk
distribution.

(c) Besides other administrative
and organisational measures to im-
prové the working of the progtamme
in the light of the experience gained,
the programme unlike in the _ past,
will be implemented in the 4th Plan
as a regular plan scheme with inte-
groted budgets at the State level as
recommended, inter alia, by the Re-
port of the Programme Evaluation
Qrganisation,

Import of Rice

446, Shri Gokulananda Mohanty;
Shrimatl Ecouks Barkataki:
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Shrl Yashpal Singh; ;14
S Kapur Shngh:

Will the Minister of Food n:d Atri-
enlture be pleased to mte

(a) the total quantity of rlce pur-
chased so far by India from 'foreign
countries since the attack by Pakistan:
on Kashmir on the 5th August, 1985;

and

(b) the quantity purchased, coup-
iry-wise, and the price paid?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): (a) and (b). Since the
5th of August, 1965, an Agreement
for the purchase of 53,500 metric tons
of rice from Thailand has been signed
and a deal for the import of 3,700
metric tons of rice from the United
Arab Republic has been finalised. It
will not be in the public interest to
disclose the price at which rice from
Thailand and the United Arab Re-
public has been purchased.

""Beheduled Castes and Scheduled
Tribes Commissioner’s Report

647. Shri Siddiah: Wil] the Minister
of Soclal Security be pleased to state:

(a). whether Government propose’to
lay a statement showing the action
taken on the recommendations made
by the Commissloner = for Scheduled
Castes and Scheduled Tribes in his
Report for the year 1962-83 on the
Table during the current Sesslon of
Parliament; and

(b) if not. the reasons therefor?

The Deputy Minister in the Depart-
ment of Social Security (Shrimatl
Chandrasekhar): (a) and (b). The
statement of action taken or proposed
to be taken on the recommendat.ons
contained in the Anmwal “Report o
the Commissioner for Scheduled
Castes and  Scheduled Tribes for a
particular year is usually laid on the



J
‘3083  Writhén ' Answers KARTIKA 28, 1887 '%SAKA) Written Answeré 2084

f‘able of the House just before the
next year's Report is taken up for
consideratiom in’ the House, ~

We'have called for the requisite in-
formation from the ,various authori-
ties concerned with the recammenda-
"tions contained in the Report of the
Commissioner for Scheduled Castes
.and Scheduled Tribes for the - year
1962-63 and a statement of action
. taken or proposed to be taken on this
Report will be placed before the
House, at the appropriate time.. .

r on Empl t of Schedaled
Castes and Scheduled Tribes

' 648, Shri Slddiak: Will the Minister
of SBoclal s«:n.rlty be pleased to state:

(a) whether the recommendations
made by the Seminar on Employment
"of Scheduled Castes and Scheduléd
Tribes held in New Delhl in January,
1984 have been implemented by the
State Governments and’ the Central
Government; and )

(b) if so, the details thereof?

The Deputy Minister in the anrl-
ment of Soclal Security (Shrimati
Chandrasekhar): (a) and (b). Posi-
‘tion in this regard is indicated in the
statement laid on the Table of the
House. [Placed in Library. See No.
LT-5157/65].

Sugar Faclories

. 649. Bbri Linga Reddy: Will the
Minister of Food and Agricultire be
pleased to state:

(a) the number of Sugar Factories
at present in India, State-wise;

(b) the quantity of sugar required
to make the couniry self-sufficient;
and

(c) the measures taken to produce
sufficient guantity of sugar for export
to foreign countries?

. 'The Deputy Minister in the Minisiry
. of Food and Agriculture (Sbri D, B,
Chavan): (a) In 1964-65 crushing

season 198 sugar factories were
operation in the different States as
under:—

No. of

S.No. State factories im
aperation

1 UP. . " . 73
2 Bihar . . . g
3 Punjab . 8
4 West Bengal |
§ Assam . T
6 Raujasthan . a
7 Madhya Pradesh . 3
8 Orisa . . . F
9 Maharashtra 33
10 Gujarat . [
13 Madras . . 2
12 Mysore . 5 "
13 Pondicherry . . ' 1
14 Andhre Pradesh f 19
15 Kerala 3
TortaL . 198

(b) and (c). The target of sugar

production for meeting the Trequire-
ments of home consumption and ex-
ports was fixed at 35'6 lakh tonnes
for the Third Plan. For the Fourth
Plan the target js likely to be fixed
at 43 lakh tonnes to cover the require-
ments for home consumption and ex-
ports. Additional sugar production
capacity is being licensed and cane
development messures taken to attain
these targels of gugar production.

Workers of Coir Factories

6850. Shri Umanath; Will the Minister
of .Soclal Security be pleased to state:

(a) whether Government are aware
of the Coir Board's recommendation
to bring coir factorics employing
three or more workers under the Em-
ployees’ Provident Fund Scheme;

(b) if so, the grounds on which the
recommendation has been made; and

(c) Government's reaction Llhereto?
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The Deputy Minister in the Depart-
ment of Social Security (Shri Jagana-
tha Rao): (a) Yes.

(b) The main ground is to extend
the benefit of the Employees’ Provi-
dent Funds Act, 1952, to employees
employed in small coir factories em-
ploying less than 20 persons which are
not covered at present.

(c) It is not practicable to extend
the Act at present to establishments
employing less than 20 persons. It is,
however, proposed to make a suitable
amendment in the Act so that the
question of its extension to such estab-
lishments can be taken up in the
light of the actual situation prevail-
ing in individual industries.

Nautritious elements in Food

651. Shri A. N. Vidyalankar: Will
the Minister of Food and Agricul-
ture be pleased to stale the mea-
sures being taken to prevent the des-
truction of nutritious elements in the
food articles such as in rice, through
polishing and processing methods?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): According to Rule T of
the Rice Milling Industry (Regulation
& Licensing) Rules 1859, (except in
regard to certain specified cases) mills
are prohibited from removing more
than 5 per cent or less than 3 per cent
of bran from rice. The State Govern-
ments have been advised recently to
ensure strict enforcement of the pro-
vision in respect of polish and to res-
trict the degree of polish to only 4 per
cent so that the loss of nutritious ele-
ments may be minimised. Govern-
ment have recently set up seven
modern rice mills with improved
machinery including improved
methods of parboiling which give
more nutritious rice.

The processing of other food arti-
cles, like fruits'vegetable etc. does
not result in any appreciable loss of
nutrients. The Fruit Products Order,
1958, which regulates such processing,
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provides proper safeguards in this
connection.

Delimitation Commission

652. Shri Vishwa Nath Pandey:
Shrl Daljit Singh:

Will the Minister of Law be pleas-
ed to state:

(a) whether the Dellmitation Com-
mission has finalised the proposals for
delimitating the Parliamentary and
Assembly Constituencies in ‘he States
of Uttar Pradesh and Punjab, and

(b) if s0, whether the details there-
of will be lald on the Table?

The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao):
(a) and (b). The delimitation of Par-
liamentary and Assembly Constituen-
cies in the Punjab has been complet-
ed by the Delimitation Commission
and the notification published in the
Gazette of India, Extraordinary, dated
the 4th July, 1965. A copy of this
notification was also laid on the Table
of the House on the 17th August,
1965.

As regards Uttar Pradesh, the De-
limitation Commission discussed its
draft proposals with the associate
members at Lucknow from the Tth
to 14th October, 1965, These propo-
sals will be published shortly in the
Gazette of India and the State Gazette
for objections and suggestions from
the public. The Commission will con-
sider the objections and suggestions
at one or more public sittings and
thereafter finalise the order which
will be published in the Gazette of
India as well as in the State Gazette.
A copy of the order will then be
placed on the Table of the House.

Food Polytechnics
#53. Shri Vishwy Nath Pandey:
Shri Yashpal Singh:
Shri XKapur Singh:

Will the Minister of Food and Agri-
enlture be pleased to refer to the reply
given to Unstarred Question No. 1158
on the 31st August, 1965 and state
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when the proposed Food Polytechnics
are likely to be set up and at what
Pplaces?

The Deputy Minister in the Minls-
try of Food and Agriculture (Shri D,
R. Chavan): Preliminary arrange-
ments are under way to set up the
proposed Food Polytechnics during
the year 1865-66. They would be
located at (1) Lucknow (U.P), (2)
Kalamassery (Kerala), (3) Bangalore
{Mysore), (4) Ahmedabad (Gujrat)
and (5) Panjim (Goa). The courses
at centre No. (1) are expected to start
shortly, while those at Nos. (2) and
(3) may start early next year. Nego-
tiations for the acquisition of land at
centres (4) and (5) are under way and
courses will start as soon as the build-
ings etc. are ready.

Crash of Helicopter

654. Shri Vishwa Nath Pandey:
Will the Minister of Civil Aviation
be pleased to refer to the reply given
to Unstarred Question No. 1186 on the
31st August, 1965 and state:

(a) whether the causes of the aeci-
dent to a helicopter which was spray-
ing insecticides over cotton flelds in
Kheowale village in Ferozepur district
(Punjab) have since been investigated;
and

(b) if so, the result thereof?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). The acci-
dent is still under investigation.

Madras Harbour Explosiom

655. Bhrl Vishwa Nath Pandey:
Will the Minister of Transport be
pleased to refer to the reply given to
Starred Question No. 4 oo 17th
August, 1065 and state:

{a) whether Government have re-
ceived the report of enquiry made by
the authorities concerned about the
Madras harbour explosion which took
place on the 3rd June, 1965;

{b) if so, the result thereof; and
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{c’t‘he reaction of Government
thereto?

The Minister of Transport (Shrl
Raj Bahadaor): (a) to (c). The report
is still awaited by Government.

Import of Tractors

656. Shri Vishwa Nath Pandey: Will
the Minister of Food and Agriculturs
be pleased to state:

(a) whether any prposal was re-
ceived from the Government of Uttar
Pradesh for the import of heavy or
low type tractors for bringing addi-
tional acreage under cultivation under
the intensive drive for “Growing More
Food™;

(b) if so, whether Government have
since accorded the approval for the
import of such tractors; and

(c) if so, the detalls thereof?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shrl
Shahnawas Khan): (a) to (c). In
September, 1964, the State Govern-
ment of Uttar Pradesh requested for
the release of foreign exchange
amounting to Rs. 1.5 lakh for the im-
port of three Caterpillar D-4 tractors
from US.A. for cultivation work ab
the Usar Reclamation and Soil Con-
servation Farms in Lucknow and
Hardoi District.

It was considered that indigenous
wheel type tractors could serve the
purpose in question. In view of this
and the difficult position of foreign
exchange, the Government of Ulttar
Pradesh were advised to use high
horse-power wheel type tractors, like
Zetar, 50 HP.

National Feod Policy

Shri Harl Vishnu Kamath:
Shri P. C. Borooah:

Shrl Vishwa Nath Pandey:
Shri Kindar Lal:

Will the Minister of Food and Agri-
calture be pleased to refer to the reply
given to Starred Question No. 618 om
the 14th September, 1065 and state:

(a) whether a conference of repre-
sentatives of all parties Iin Parliament

657,
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hag been convened to consider the
National Food Policy;

(b) if so, a resume of its delibera-
tions and decisions; and

(c) if not, the reasons-therefor?

The Deputy Minister In the
Ministry of Food and  Agricul-
ture (Shri D, B. Chavan): (a) Yes,
Sir. A meeting of the represen=

- tatives of all parties in Parliament
was convened by the Minister for
Food and Agriculture on the 6th Nov-
ember, 1065 to discuss the procure-
ment and distribution aspects of the
Emergency Food Plan. Another such
meeting was convened by the Minis=
ter for Food and Agriculture on the
8th November, 1065 at which the pro-
duction aspects of the Emergency
Food Plan were discussed.

(b) A statement giving a brief re-
ecord of the two meetings is placed on
the Table of the House. [Placed in
Library. See No. LT-5158/65].

(c) Does not arise.

Report of Enquiry Commitiee on
escape of Danlel Walcott

658. Shrl Harl Vishnu Kamath:
Will the Minister of Civil Aviation
be pleased to refer to the reply given
to Starred Question No, 767 on 21st
Seplember, 1865 regarding report of
enquiry Committee on the escape of
Daniel Walcott and state the Jletalls
of disciplinary action taken against the
officers charge-sheeted?

‘The Minister of Transport (Shri
Raj Bahadur): Disciplinary proceed-
ings against the officers are still in
Pprogress,

Road Accidents in Delhi

659. Shri Harl Vishou Kamath: Will
the Minister of Tramsport be pleased
to refer to the reply given to Un-
starred Question No. 2131 on  the
14th Scptember, 1985 regarding road
accidents in Delhi and state:

(a) the upshot of the cases pending
in court, and of thuse under investiga-
ton;
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(b) how many of the drivers involv-
ed in the remaining cases enjoyed
diplomatic immunity;

(¢) whether such diplomatic im-
munity is enjoyed by the drivers of
some foreign Missions only; '

(d) if so, which; and
(e) the basis therefor?

The Minister of Transpory (Shrl
Raj Bahadur): (a) Out of the three
cases previously shown as pending In
Courts, the driver of one vehicle was
convicted and fined Rs. 150. The re«
maining two cases are still pending
in Courts.

In regard to the eight cases which
were previously stated to be under
investigation, two cases were flled, as
untraced. One case is pending in
Court and the remaining flve cases
are still ynder investigation.

(b) 21.

(c) to (e). Onmly privileged per-
sons of the privileged institutions en-
jey diplomatic immunity from the
criminal, civil and administrative
jurisdiction of the receiving State. If
the driver happens to be a national
resident in the receiving State i.e. an
Indian national, he does not enjoy
any immunity.

Prices of Gram

€80. Shri Madhu Limaye:
Shri Bagri:

Will the Minister of Food and Agrl-
culture be pleased to state:

(a) whether Government are .ware
of the wide differences in the prices
of gram ruling in Punjab, Maharash-
tra and other States;

(b) whether Government are *also
aware that there is no such big varia-
tion in prices of cattle feed like gavar;
and

(c) if so, the reasons for this wide

difference in the price behaviour of
gram and gavar?

The Deputy Minlster In the Minls-
try of Food and Agriculture (Shri D.
R. Chavan): (a) Yes, Sir.



ao9r

(b) Yes, Sir.

(c). Consumption of Gavar is most-
ly local in the form of cattle feed.
There is very little inter-State move-
ment and the.e is, therefore, not much
scope for wide d.flercnce in its prices.
Gram on the other hand is an article
for human consumption and the dis-
parity in prices of this commodity as
between different Stales arises from
the fact that some States like Pune
jab, Rajasthan, U.P. etc. are surplus
in gram, there are others such as
Maharashira, Madras etc. which are
consuming States but are deficit in
Gram.. The difference in prices |ls
caused by the transport costs, the
mode of transport, the distance bet-
ween the sources of supply and the
consumnig ceptres. The difference in
prices is, however, not very wide in
respect of gram being supplied from
surplus States to the deficit States on
Gover t to Gover t basis.

LAC. Flights in Rajasthan

661. Shri Kapur Singh:
Shri P. K. Deo:
Shri Solanki:
Shri Narasimha Reddy:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether all Indian Airlines Cor-
poration flights to stations in Rajasthan
have been stopped; and

(b) if so, why and how the Rajas-
than Government and the people have
rcacted to that?

The Minister of Transport (Shri
Raj Bahadar): (a) No, Sir. During the
recent Pakistani aggression Indian
Airlines Corporation had to suspend
its  flight I1C-449'450 Delhi-Agra-
Jaipur-Udaipur during the period 17th
Septemnber to S5th October, 1965, The
other service 1C-123'124 Bombay-
Ahmedabad-Jaipur-Delhi continued ta
operate uninterrupted.

(b) Rajasthan Government were
no doubt concerned about the sus-
pension of the service which how-
ever, has since been resumed.
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662. Shri Sllru Narayan Das: Will
the Minister of Transport be pleased
to state:

(a) whether there is any proposal
under consideration of Government to-
take up the construction of the lateral
road from U.P. to Assam; and

(b) if so, the steps taken and the
programme drawn up in this regard?

The Minister of Transport (Shri
Baj Bahadur): (a) and (b). The Gov-
ernment of India have undertaken the
construction of a lateral road from.
Bareilly in Uttar Pradesh to Amin-
gaon in Assam to meet the economie
and other needs of the areg near the
northern border of the country.

The alignment of the route will be
such as to pass through the following

towns:—
Bareilly, Pllibhit, Lakhimpur,
Bahraich Basti, Gorakhpur,

Gopalganj, Piprakothi, Muzaffar-
pur, Begusarai, Purnea, Araria,
Bahadurganj, Thakurganj, Gal-
galia, Siliguri, Baradigi, Nagar-
kata, Goyerkata, Dalgaon, Madari-
hat, Hashimara, Rajbhatkhawa,
Alipur Duar, Bhalka, Nalbari,
Rangia and Amingaon.

In addition, the following four link
roads are also to be constructed:

(i) Kasia to Padrauna (U.P.).
(ii) Sagauli to Bettiah (Bihar).

(iii) Muzaffarpur to  Durbhunga

(Bihar); and

(iv) Araria to Forbesganj and on
to Maricha (Bihar).

route will have a

carriagrway with
bridges designed to carry class 70
loads. The work on the road is
being exeruted by the State Public
Works Depariments concerned  in
their respective State territories und
the entire cost involved would be met
by the Government of India.

The entire
double lane
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Central Commodity Committecs
#41. Shri S. C. Samanta:
Shri Subodh Hansda:
Shri M. L. Dwivedi:

Will the Minister of Food and Agri-
eultare be pleased to state:

(a) how many of the nine Central
Commodity Committees under his
Ministry have already been dissolved;

(b) how many of the nine Commit-
sees were set up according to (i) Acts,
(ii) Resolutions, mnd (iii) otherwise;

(c) whether in the Development
Ceuncils proposed to be set up in
future in lieu of each Commodity
Committee, representations shall be
given to the Members of Legislatures
also; and

(d) if not, the reasons therefor?

The Deputy Minister In the Min-
Istry of Food and Agriculture (Shri
Shahnawaz Khan): (a) Five.

(b) Out of the nine Committees,
four were set up under Acts of Legis-
lature and the remaining five under
Government Resolutions.

(c) and (d). Specific representa-
tion has not been provided to Mem-
bers of Legislatures as such, on the
Develop it Councils prop i to be
set up. However, if such members do
not come on the body & representa-
tives of growers etc, then the
Central Government has the right to
nominate additional members under
reserve powers to cover interests not
otherwise ropresented. In the Arst
Development Council however, the
non-official members of the erstwhile
and existing Commodity Committees,
including members of Legislature
would all be taken as members.

Village Volunteer Foree

64 Shri B. K. Das:

Shri Shree Narayan Das:

Dr. L. M. Singhvi:

Shri Linga Reddy:
Minister of Commumity
Development and Co-operation be
pleased to state:

(a) whether the organisation, work-
ing and the strength of the Village
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Volunteer Force in different States
has been assessed in the context of
the existing emergency; and

(b) if so, the steps taken for their

mobilisation for active emergency
work?
The Deputy Minister in the Min-

istry of Community Development and
Co-operation (Shri B. 5. Murthy): (a)
Yes, Sir.

(b} In the context of
situation, the State Governments
have been asked to augment and
strengthen the Village Volunteer
Force and assign to its members
specific tasks in the spheres of local
defence, mass education and produc-
tion. Appropriate training measures
indluding, to the extent possible,
training in the use of arms, have also
been sugpested.
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Indiam Comncll of Agricaltural
Eesearch

068. Bhri Basappa:
Shri 8. C. Samanta:
Shri Subodh Hansda:
Bhri M. L. Dwivedi:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether any sicps have been
taken to re-organise the Indian Coun-
il of Agricultural Research;

(b) if so, whether the revised rules
have been framed; and

(¢) the important changes made in
the rules t

The Deputy Minister in the Min-
istry of Food and Agriculture (Shri
Shahiriiwas Khan): (a) Yes. The
Indian Council of Agricultural Re-
search will be a fully autonomous
institution, controlling all the Re-
search Instilutions now under the
control of the Ministry of Food &
Agriculture  including the Central
Commeodity Committees.

(b) Yes. They were adopted by the
Indian Council of Agricultural Re-
search Society at its Special Meeting
held on the 24th September, 1065 and
will be introduced from a day to be
decided by Goavernment.

(c) The important changes in the
rule relate to:

(i) reconstitution of the Govern-
ing Body with a view to
making it predominantly a
body of scientists and those
with interest or knowledge In
agriculture;

(ii) constitution of an Advisory
Body and four Standing
Committees one each for (a)
agricultural research: (b)
anima] sciences research;
(¢) agricultural education
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.* and (d) agricultural econo-
mic, statistical and marketing
research;

(iii) the appointment of a
Director General who will be
a distinguished scientist;

(iv) establishment and mainte-
nance by the Council of its
own  secretariat, Research
Institutes, Laboratories, etc.

Sea Island Cottoa

867. Shri Basappa: Will the Min-
ister of Food and Agriculiure be
pleased to state:

(a) the extent of area under Sea
Island Cotton Cultivation in Mysore

State;
(b) the quantity produced annually;

(c) whether more area is likely to
be brought under such cultivation?

The Deputy Minister in the Min-
istry of Food ard Agriuclture (Shrl
Shahnawaz Khan): (a) 3,006 hectares
and 2,964 hectares were sown under
Sea Island Cotton in Mysore State
during 1963-04 & 1964-85 respectively.

(b) The quantity produced during
1063-64 & 1004-85 respectively was
1432 bales & 1544 bales.

(¢) Efforts are being made to bring
more area under Sea Island Cotton
Cultivation in the State.

National Highways in Mysore

668. Shri Basappa: Will the Min-
ister of Transport be pleased to
state:

(a) whether Government of Mysore
have approached the Centre to Iin-
clude Bangalore-Mysore-Mercara-
Mangalore road and Bangalore-
Mysore-Ottacamand road  in the
National Highway; and

(b) if so, mctlon taken thereon?
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The Minister of 'Transport (Shri
Baj Bahadur)! (a) and (b). No pro-
posal for the deciaration of the
Bangalore-Mysore-Ottacamund. . road
as a National Highway has becn
received from the Mysore Govern-
ment. The State Government, how-
ever, suggested some time back *he
inclusion of the Bangalore-Mysore-
Mercara-Mangalore road in the Na-
tional Highway System. It has not
been possible to accept this proposal
as no funds are available for the
expansion of the existing Natlonal
Highway System at present.

Roads of Inter-State and Eoconomie
Importance

869. Shrl Basappa: Will the Minis-
ter of Transport be pleased to state:

(a) whether the Government have
recently advised the State Govern-
ments to formulate programme for
the development of roads of Iinter-
Btate and economic importance; and

(b) if so, whether any programme
hes been received from Government
of Mysore in this connection?

The Minlster of Transport (Shri
Raj Bahadur): (a) and (b). No, Sir.
Proposals for Central aid for the
development of State roads of inter-
State or economic importan:e were
invited from State Governments in
October 1860 for consideration under
the Third Five-Year Plan. In that
connection, the Government of Mysore
also sent a programme amounting to
Rs. 437 erores which was later on
modified by them to Rs. 1.57 crores
Details of this modified programme
are given In the statement below:

{Rs. in Lakhs)

Estimated
Wame of work Cost

1. Pormation of 8 road from

Chutapur to Yadgir 28-co
2, Constructing a road frem

*Chincholi 1o Gulbargs Sec-

tion Solepet o Kurikote . 2800

‘Written Answers - NOVEMBER 16, 1965~ Writteni’ Ahipbri

,the river Krishna at

2098
3. Constructing ® raad from
Sringeri to Karkala via Mal-
lurghat (40 miles) 30-08
4. Improvements to road f:cm
Chudahalli to Talalcita in -
! Kollegal Taluk (21 miles) . 1988
5. Constructicn o bric ge 8¢ 0ss
Gurupur River pear -Mor-
voor in Mnngn]un Bajupai
Roag : . . 1oy
6. Comtructmg 1 Brldsr acrrss '
Krishna River near Kolhar ©
in Bijapur District . . 40°00
TotaL . . 15698

Out of works detailed in the
attached statement, the Government
of India have agreed to provide funds
to the State Govermment to meet the
cost of preliminary investigations in
regard to the proposed bridge over
Kolhar, the
question of its construction being con-
sidered in the Fourth Plan. In addi
tion, they have also infomed the State
Government that they have no objec-
tion to thelr financing from their
Central Road Fund Allocations the
work relating to the comstruction of
a road from Sringeri to Karkala via
Mallurghat. Due to filnancial limita-
tions and the need for conserving
funds for meeting ‘emergent require-
ments, it has not been possible to give
financial assistance for any other
works.
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I';ul- Pumps h clnnllo Alreraft
€71, Shrimati Sharda Mukerjoe:
Shri A. N. Vidyalankar:

Bhrl Yashpal Singh:

Wil.l the Minister of Civil Aviation
| ] plelled to state: ‘

(a) whether ‘the" expelis of * Rﬂlh
Royce Company ‘lave complefed-ther’
enquiry into the failure of fuel-pumps
In the Caravelle aircraft; and

(b) it o, the finding thereof?

The Minister of Transport (Shri
Raj Bahadar): (a). and (b). The
investigations into the failure of fuel
pumps on Caravelle aircraft during
the month of August, 1865 revealed
that failures had occurred due to
corrosion of the silver plated surfaces
of the pumps. The corrosion ad
occurred die to the use of mﬂtﬂmi-
uhd fuel

Agricultural Schemes

§12. Shrl Rinuhmr Tantia:
Shri Himatsingka:

Will the Minister of Food and Agrl-
<ulture be pleased to state:

(a) whether it is a fact that the
Indian Council of Agriculture Re<earch
has recommended wvigorous imple-
mentation of several co-ordinated
schemes on an all-India basis for
important food crops such as wheat,
rice, jowar, bajrg and millets;

(b) it so, the reaction of Gowvern-
ment thereto; and

2100

(c) the steps bei:li tnkep to imple-
5

ment Licse schemes?

The Deputy Mihister in the Ministry
of Food and Agriculture (Shri Shah-
nawas Khan); (&) Yes

(b) The Government have accepted
the approach of coordinited schemes of
researth .,

(e) All India Co-ordinated schemes
on Rice and Maize are already fune-
tioning. Similar sch on other im-
portant crops are expected to be taken
up in the first year of the Fourth Five

Yeer Plan.

Cwnchoslovak Girls as Alr Hostesses

673. Shri Rameshwar Tantia:
+ . Shri Himatsingka:

Wil ,the Minister of Civil Aviatiom
be pleased to state:

(a) whether it is a fact that the Alr
India - has decided to employ
Czechoslovak girls as. Air Hostesses;
and . .

(b) if so, the reasons therefor?

The Minister of Transport (8hri Raj
Hahadur): (a) and (b). Yes, Sir. The
Air-India’s flights connect Prague and
New York via London. There Is con-
siderable movement of Czech pnm-
gers between New York and Prague,
most of whom speak only Czech.. Tt s
essential, therefore, that Air-India
employ Czech-speaking Air Hostesses
to facilitate such passengers on thelr
flights.

Consumer Co-operatives

Shri Rameshwar Tantla:
Shri Himatsingka:

Will the Minister of Community
Development and Coroperation be
pleased to state:

(a) whether it is a fact that a high
level meeting was recently held to
ensure effective tunci;on!ng of con-
sumer co- opentwe:

(b) if so, the decision arrived at I8
this meeting;

([}
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(c) what kind of adequate credit
facilities have been made available to
the consumer co-operatives to enable
them to take an increasing share in

the market and help hold the price
line; j

(d) whether there is any proposal
ander consideration for setting up of
additional wholesale consumer stores
n the near future; and

(e) it 80, when they are likely to
be et up?

The Deputy Minister in the Ministry
of Community Development and Co-
operation (Shri B. 8. Muarthy): (a)
Yes, Sir,

(b) It was decided that consumer co-
operatives gshould be given adequate
government support so as to enable
them to mmintain smooth supplies of
essential commodities to the general
public and to bring down prices.

(c) It was decided that the Govern-
ment of India would guarantee 25 per
cent of all bank advances drawn by
the wholesale consumer stores. It was
felt that the guarantee would emable
the stores to draw substantial loans
and advances from banks for the tran-
gaction of business on & much larger
scale,

(d) and (e). Proposals for setting up
new wholesale stores during the [V
Plan period are under consideration.

Taploca Cultivation

‘875. Shri A, N, Vidyalankar: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government have fully
axamined and plored the possibi-
lities of tapioca cultivation in an
extended area;

(b) the inerease in production
during the years from 1881 to 1083;

(e) the States where experiments
are being made to introduce tapioca
qultivation and good results yielded;
and
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(d) whether any scientific investiga-
tion has been made to examine the
mutritious value of tapioca as com-
pared the same with wheat and rice?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawax Ehan): (a) The State
Governments have been requested to
take up the cultivation of tapioca un-
der the “Emergency Food Production
Drive”. They have also been advised
to increase its yield by providing ad-
ditional application of fertilizers.

(b) No increase in production of
tapioca was reported during 196061,
1961-82, 1962-63. During 1963-64 pro-
duction increased by 10.13 lakhs ton-
nes over the previous years produc-
tion. The flgures from 1964-65 have
not yst became available,

(c) Tapioca can grow in almost all
regions in India except in hills and
the lower Himalayan regions, An ex-
perimental statiom is proposed to be
set up in Orissa in the Dandakaranya
Project Area for introducing tapioca
cultivation there,

{d) Yes, Tapioca is slightly inferior
to wheat and rice in calorific value
but in protein contents it is very in-
ferior to wheat as wel] as rice. Taploca
however, contains high percentage
vitamin C which is particularly lack-
ing in rice and wheat. As a result of
extensive trialg conducted at the Cen-
tral Technological Research Institute,
Mysore and the Food Department, it
has been concluded that 75 per cent
wheat atta 17 per cent tapioca and 3
per cent edible groudnut floor could
make an atta of a nutritive value com-
parable to that of wheat.

MNational Committee on Development
of Extensi Trainl P

€78, Shri A. N. Vidyalankar:
Shri D. N. Tiwary:

Will the Minister of Food and Agri-
calture be pleased to state:

(a) whether the National Com-
mittes oo the Development of Ex-
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(b) if so, the broad features of the
plan formulated to co-ordinate the
warious training programmes of the
Btate Government;

(¢) whether it has created any
eentral pool of technical personnel to
assist the States 1n planning, organis-
ing and expediting intensive agricul-
tural areas;

(d) if so, where and in which
States; and

(e) the manner in which this com-
mittee has improved the quality of

training so as to be of practical value
%o the average farmer?

The Deputy Minister in the Minks-
try of Food and Agriculture (Shri
Shahnawas Khan): (a) Yes.

(b) Following plan has been work-
ed out by the National Committee
for coordinating the various training
programrmes:

(i) Setting up State and District

level Extension  Training
Committees.
(i) Organisation of National

Training Conference and
Workshops for the training of
State/District level Specialists
and Administrators of Inten-
sive Agricultural Areas.

Working out a phased train-
ing programme for each of
the Intensive Agricultural
Area Districtyg and State as a
whole and participating in
these training programmes
through specialists.

Reviewing the 'Packages of
Practices' for varioug crops
for different arcas,

(1ii)

(iv)

(v) Supplying training and teach-
ing aids for conducting va-
rious training courses at diffe-
rent levels both for extension
workers and farmers.

(c) and (d). It has not created any
Central pool of technical personnel to
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ll.l.i, the States in planning, organis-
ing and expediting the Intensive Agri-
cultural Areas. However, it has Liai-
son Teamy for each of the States and
several sub-Committees and Sub-
Groupg to deal with the ‘Package of
Practices’ of varlous crops.

() The whole emphasis on training
hag been changed from theoretical to
practical orientation, By improving
the training of the Extension Workers
through national training programmes,
and by participating in the District
and Block level training programmes,
the gquality of training has been im-
proved. This has resulted in the im-
provement of the farmers' training
where practical outlook is followed
in arranging demonstrations and train-
ing courses,

Law Graduates

677. Bhri 8, M_ Banerjee: Will the
Minister of Law be pleased to state:

(a) whether the Law Graduates in
U.P. and Delhi have protested against
the enforcement of the Advocates Act,
1961 under which they are to take
examination before they ware eligible
to practise as advocates in the High
Courts; and

(b) if so, the reaction of Govern-
ment thereto?

The Depuly Minister in the Minls-
try of Law (Shri Jaganaths Rao):
(a) No, Sir, Some representalions
have, however, been received that law
graduates who have passed their ex-
amination in 1985 should be exempt-
ed from undergoing any training and
passing any examination prescribed
by State Bar Councils,

(b) The matter is under consideru-
tion of the Government in consulta-
tion with the Bar Council of India.

Food Situation In U.P.

§78. Bhri 8. M. Banerjee: Will the
Minister of Food and Agriculiure be
pleased to state:

(a) whether it is a fact that he dis-
cussed the food situation in U.P. with
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the Government of Uttar Pradesh in
Lucknow in Oectober, 1985; and

(b) it so, the out-come thereof?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R, Chavan): (a) Yes, Sir.

(b) Agreement hag been reached
segarding future food policy and to
JAntroduce statutory rationing in the
important towng beginning with
‘Eanpur.
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Replacement of Dakotas

680, Shri P, C. Borooah: Will the
Minister of Civil Aviation be pleased
{o refer to the reply given to Starred
Question No. 623 on 14th September
1965 and state:

. fa) the reasons for not replacing
Ahe Dakota aircraft in service with
the 1AC for vears after the necessity
for replacing them was accepted by
the Corporation;

A
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(b) the steps taken and being taken
to replace the same with suitable awr-
craft; and )

(¢) when it will be pessible for the
Corporation to replace the Dakotas?

The Minister of Transport (Shrl
Baj Bahadur): (a) The need for re-
placing Dakotas was accepted by the
Corporation geveral years back. The
re-placement has been slow due to for
eign exchange difficulties.

(b) and (c), The Corporation has
placed orders for the purchase of
AVRO 748 Series Il aircraft for the
replacement of Dakotas, According to
the present schedule the replacement
ig expected to be completed in 1968,

Uncleared Cargo at Bombay Port

681. Sbri P. B. Chakravertl:
Shri P. C. Borooah:
Bhri 8. C. Samanta:
Shri M. L. Dwivedi:
Shri Subodh Hansda:
Will the Minister of Transport be
pleased to state:

(a) whether it is a fact that the
uncleared cargo has been ‘continuing to
lie at the Bombay Port as far back as
seven years back:

(b) the particulars and value of the
cargo lying at that Port for more than
a year; . .

(c) whether the uncleared cargo has
also been lying at other Ports for long
years; _, TP PR

(d) if so. how much of it is lying
at each Port for over a year; and

(e) the steps proposed to be taken
to clear the cargo from the Ports with
immediate despateh?

The Minister of Transport (Shri Raj
Bahadur): (a) to (e). Some confiscat-
ed cargoes which had arrived in 1958,
consisting of 7 diesel tractars and 778
crates of electric insulators, have been
lying at Bombay Port uncleared. The
Customs authorities, whp are concefn=
ed with the clearance of confiscated
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goods, have been trying to arrange
for their flnal disposal. The parties
which had originally imported the
tractors had filed a writ petition, in
the Punjab High Court which is still
pending, The Customs authorities
propose to move the Punjab High
‘Court to permit disposal of the Goods
pending finalisation of the case. In
the other case, the Costoms authorities
put the goods for auction but the bids
being low had withdrawn the sale.
They are negotinting for the sale of
the goods to a public electric under-
taking.

It is also wunderstood that large
quantities of uncleared goods other
than confiscated cargo, such as bun-
dles of steel sheets , coils of wire,
wmotor vehicle parts, nylon yarn, steel
pipes, chemicals, rubber goods, machi-
nery, drums, dyes, lorry wheels, cycle
rims etc. have been lying at the
Bombay Port uncleared for more than
a yeur, Particulars regarding quantit-
ies of each category of goods and the
valur are not available. There are
some guantities of uncleared goods
lying at the Port of Calcutta consist-
ing of general imiports, steel and other
cargoes, The guantities of uncleared
‘goods lying at other major ports are
negligible,

The Port Trust have enforeed in
the main two principal messures for
ensuring quick clearance of cargo.
One ig the imposition of stiff demur-
rage charges so that the partieg do
not use the ports as godowns, The
other is to arrange for auction of un-
cleared goods from tme to time. The
disposal of conflscated goods is how-
ever the responsibility of the Customs
authorities who have to arrange for
their disposal, The Port Trusig have
been impressing on the Cusioms
authovities the imperative need for
#learing confiscated cargo from the
port aren promptly =nd also to
streamline customs procedures so that
delays at poris are cut out. As re-
gords other uncleared goods, the Port
Trusts arrange for periodical auctions
but sometimes the bidg are very low.

1772 (ADLSD—4
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¥he Covernment are watching the
position at the portg in regard to the
clearance of the uncleared goods and,
if the position does not improve
quickly, may consider special statu-
tory measures, such as gale of um-
cleared goods bv means pther tham
public auction,

Rice from US.A.

682, Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Starred Question No. 31 on the 1Tth
August, 1965 and state:

(a) whether it Is a fact that US.
Government has not so far givem
elearance for the supply of the rest
of 40,000 tons of PL~480 rice to India;

(b) if so, whether the U.S. Govern-
ment has been asked to supply
additional rice direct to India under
P.L. 480 arrangement in substitution
of that expected through Pakistan: if
#0, with what response; and

(¢) the other steps taken {o make
alternative arrangements to fill in the
gap caused by the non-supply of
40,000 tons of rice through Pakistas?

The Deputy Minister In the Minks-
try of Food and Agriculture (Bhri
D, R, Chavan): (a) We have no in-
formation if the Government of Pakis-
tan have received clearance from the
Government of the U.S.A. for export
of the balance quantity,

(b) No, Sir.

(¢) Arrangements to import rice are
muade with reference to our over-all
requirementy and no particular step
has been taken to fill the gap caused
by non-supply of 40,000 tons of riee
by Pakistan.

Surcharge sm Geasral Carge
683, Shri K. N. Tiwary:
Shri P. C. Borooah:
Shri P. R Chakraverti:
Shri Imdrajit Gupts:

Will the Minister of Transperi be
plegsed (o refer to the reply given
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Starred Question No. 478 on the 7Tth
September, 1965 and state:

(a) whether the U.S.-India-Ceylon-
Burma Outward Conference has since
agreed to drop the proposal to impose
a surcharge on general cargo destined
to India through Bombay;

(b) if mnot, the reasons assigned
therefor; and

(e) Government's reaction thereto?

The Minister of Transport (Bhri
Raj Bahadur): (a) Yes Sir, The «ur-
charge has been cancelled.

(b) and (c). Do not arise.

Planes grounded with LA.C. & Air
India

681, Shri P. C. Borooah: Will the
Minister of Clvil Aviation be pleased
ty state:

(a) the number of planes of
different types at present grounded
with the IAC and the Air India;

(b) the percentage of their fleet
these grounded planes constitute;

(c) the number of planes grounded
for want of spares which are required
to be imported;

(d) the total foreign exchange re-
quired to get them repaired; and

(e} the steps being taken (o put
them on wings?

The Minister of Transport (Shri Raj
Bahadur): (a) Ome with IAC only.

(bY 1.6 per cent,
(eh Nil,
(d) Does not arise.

(e) One grounded aircraft is un-
dergoing major repairg at Hyderabad.

Alr Services

685, Shri P. C, Borooah: Will the
Minister of Civil Aviation be pleased
to state:

{a) the percentage of Indian Air-
lmes Corporation and Air India ser-
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vices which took off or arrived more
than 15 minutes late from the
different airports during the first ten
months of 1085; and

(b) the main reasons for such de-
lays?

The Minister of Transport (Shri Raj
Bahadur): (a) Under the Air Corpora-
tions Rules, 1854, Indian Airlines Cor-
poration ang Air India maintain re-
cords of delays to their scheduled ser-
vices exceeding thirty minutes and
two hours respectively. The percen-
tage of late departures (excecding 30
minutes) of the Indian Airlines Cor-
poration scheduled services during the
months from January to July, 1865 is
11.9, 90, 88, 7.0, 85 127, and 154
respectively Figures relating Lo de-
lays to Indian Air-lines Corporation
scheduled services for more than
thirty minutes from August Lo Octo-
ber. !965 and delays to Air India
scheduled services for more than two
hours from January 1o October, 1965
are heing collected and will be laid
on the tablg of the Sabha in due
course.

Records are not maintained by the
Corporations in respect of late ar-
rivals of aircraft,

(b) The main reasons for the de-
laye are (i) mechanical and engineer-
ing, (1) bad weather und (iif) conse-
quential.

Labour Banks

€86, Shri Linga Reddy: Wil
Mini-ter of € ity Develop
and Co-operation be pleased to state:

(a) whether the Labour Banks in
the country have been re-orientated
o meet the emergency after the
Pakistani aggression against India; and

the

(b) the response of the people to
this programme during the last two
months?

The Deputy Minister in the Munis-
try of Community Development and
Co-operation (Shri B. 8. Murthy): (a)
and (b). Defence labour banks, based
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on donations of free labour (or its
money equivalent) at the miniiaum
rate of one day per month frum every
able-bodied adult, was an integral
part of the scheme of Village Volun-
teer Force launched in the wage of
the Chinese wggression, In the pre-
sent context, the State Governments
have been asked, and have agreed, to
gear up the activities of the Village
Volunteer Force in the spheres of
local defence, mass education and
production,

Yilinge Pamchayals

887. Shri P. R Chakraverti:
Shri P. C. Borooah:

Wil the Minister of Communigy

Development and Cooperation be
pleased to state:

{a) whether it is a fact that the
Villuge Panchayats in the border

arcas of Punjab and Rajasthan played
an important role during the emer-
gency;

(b) the nature of work underfaken
by these Panchayats in helping mili-
tary efforts; and

(e) the new orientation in the pro-
gramme of work and the extent of
additional responsibility wvested In
these Panchayats in the new context?

The Depuly Minister jn the Minis-
try of Community Develnpment nd
Cooperation (Shri B. S. Murthy): (2)
Ye Sir

(o) Maintenance of commurul har-
mony ang morale of the peuple and
protection of railway lines. clectricity
and telegraph lines. roads, drinking
water wells, water pipe lines, bridges
and sources of irrigation were among
the functions performed by the Pan-
cha -ais, Some of them were al o help-
full in app-ehending Pakistam: para-
troopers and saboleurs.

(¢V The Panchayats grienled their
programme of work to suit the needs
of the hour. No additional responsibi-
lity was glatutorily wested in them.

Alriines operating through Karachi

3. Shri P. R. Chakraverti:
Shri P. C. Borooah:
Shri Vishwa Nath Pandey:

Wiil the Minister of Civil Aviation
be pleased to state:

(a) whether all the Airlines operat-
ing via Karachi have been advised not
to bring, in their own intercst, mail
or cargo intended for India through
Karachi; and

(b) if so, the effect of the direction
and response thercto?

The Minister of Transport (Shri
Raj Bahadur): (a) Yes, Sir.

(b) The responst to the direction
given to the Adrlimes by the Direclor
General of Civil Aviation has  been
fairly salisfactory. There hawve since
been only three Incidents of off-load-
ing by Pakistan authorflies of gooda
intended for Tndia

Officading of a consignment from a
KLM Plane at Karachi

Shri P. R. Chakraverti:
Shri P. C. Borosah:

Shri ¥ashpal Singh:

Shri Heda:

Shri Onkar Lal Berwa:
Shrl Kapar Singh:
Shrimati Malmoona Sultan:

Will the Minister of Clvil Avlation
bhe pleasod 1o slate:

(a) whether it is o fact thot Pakls
tan off loaded from a KLM flight  at
Karachi recently a consignment  of
wire, textile ssmples and mail; and

(b) if «o. the action taken in the
moiter?

The Minister of Transport (Shri
Raj Bahaduar): (a) Yes, Sir.

b} To nrevent incidents of this

nature, airlines were advised In t:.
own interest not (o carry on  their
services through Karachi cargo  and
mail destined for Lndia
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Investments in Fertilizers and
Inseclicides

690. Shri D, C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that to
attain a break-through m farm pro-
duction, more invest are ded
in terms of fertilizers and insecticides;
and

(b) if so, the steps taken or pro-
posed to be taken to meet the same?
The Deputy Minister in the Minlstry

of Food and Agriculture (Shri Shah-
nawaz Khan): (a) Yes.

(b) The following wmotints are pro-
posed to be invested in the Fourth
Plan for fertilizers and pesticides:—

(Rs. in crores)

Public  Private  Total
(i) Nitrogenous 176°1 130-00 306°30
fertilisers.
(n) Phosphanic
fertilisers, 23-00 20-00
(m] Pemudes 20 1000  12°00

The above flguru are tentative as ﬂ!e
Fourth Plan proposals are gtill under
consideration of Government,

Jute Cultivation

691, Shri Surendranath Dwivedy:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether all the jute-growing
states have taken advantage of the
liberalised pattern of assistance offered
by Government to the States for
increasing jute production:

(b) the names of the States which
have taken financial assistancre and
the details thereof, State.wise: and

(¢} how far the new schemes have
mude progress and with what result
and if some States have not taken
advantage of the scheme, the reasons
therefor?
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The Deputy Minister in the Minis-
try of Food and Agriculture (Shri |

Shahnawaz Khan): (a) No.

(b) The Schemes for improved rct-
ting tanks for jute reccived from the
States of Uttar Pradesh, Bihar and
Orissa have been approved for imple-
mentation during 1965-66. The esti-
mated Central share of the expendi-
ture on the stheme during 1965-66 in
respect of Uttar Pradesh is Rs, 54,750|-
which comprises medium-term loan of
Rs. 4106250 and subsidy of
Rs. 13,687.50. As regards Bihar and
Orissa, the State Governments have
been asked to furnish estimates of
expenditure on the scheme during
19685-66.

(¢) Ap assessment of the progress
under the Schemes is still awaited
from the States, whose schemes have
been approved already. While West
Bengal have not so far gent their final
scheme, Assam Government have
intimated that even the liberalised

pattern of Central assistance is not
acoeptable to them.
Legal Assistance
892. Dr. L. M. Singhvi: Will the

Minister of Law be pleased to state:

(a) whether Government are think-
ing in terms of introducing a com-
prehensive system of legal assistance
including legal advice to the needy
and the indigent; and

(b) whether Government have im
this a proposal to 4
court fees and to socialise legal aszis-
tance for the needy and the indigen®

The Deputy Minister in the Minls-
try of Law (Shri Jagamatha Rao): (a)
and (b). Administration of legal aid
(including legal adivice to the poor)
is the responsibility of State Govern-
ments. The question of the Central
Government introducing a comprehen-
sive system of legal assistance includ-
ing legal advice to the needy and ihe
indigent and reducing court fees and
socialising such legal assistance does
not therefore, arise.
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Bhopal-Jodhpur Air Link

€93, Dr. L. M. Singhvi: Will the
Minister of Civil Aviation be pleased
to stabe:

(a) whether there is a proposal te
link Bhopal and Jodhpur with wir
services in the near future;

(b) whether it has been represent-
od to Government that it was because
af faulty conception and planning that
some of these air connections were
not considered or did not prove to
be commercially feasible; and

(e) whether the Indian Airlines
Corporation propose to appoint &
Committee to go into this question?

The Minisier of Transport (Shri
Raj Bahadur): (a) LAC. propose to
operate a Viscount scrvice on the
route Delhi-Lucknow-Bhopal-Nagpur
with effect from 1-1-1966, on an cx-
perimental  basis. There is no pro-
posal to link Jodhpur.

(b) and (c). No, Sir.

Desert Development Board

694. Dr. L. M. Singhvi:
Shri Heda:
Shril D. C. Sharma;

Will the Minister of Food and Agri-
oculture be pleased to state:

(a) whether the plan for
organization of a Desert Dewvel

the

Boclological Study of Social Legisia-
tion

€85. Dr. L. M. BSinghvi: Will the
Minister of Social Security be pleased
to state:

(a) whether any specific soclologi-
cal study of social legislation has been
undertaken in India during the last
10 years;

(b) if so, the maln features there-
of, and

(c) whether this would be applied
uniformaly throughout the country?

The Minister of State Im Lthe Minis-
try of Law and Department of Social
Security (Shri R. M, Hajarnavis): (a)
No, Sir.

(b) and (c¢). Do not arise.

Shipping Corporation of India

%6 Dr. L. M. Singhvi:
Shri P. R. Chakravertl:
Bhri P. C. Borooah:
Shri Muthiah:

Will the Minister of Transport be
pleased to state:

(a) whether the Shipping Corpo-
ration of India propose to vmbark on
a big expansion plan;

(b) if so, the broad features of the

Board has been finalised;

(b) if so, the broad outlines there-
of; and

(c) if the answer to part (a) above
be in the negative the reasons for the
inordinate delay in settiug up the
Board?

The Deputy Minister tn the Minls-
try of Fiod and Agricullure  (Shrl
Bhahnawaz Khan): (a) to (c). The
proposal regarding the setting up of a
Desert Dorelopment Board has been
approved by the Planning Commission.
However, in the view of the Emer-
gency, its implementation is likely 1o
be deferred for sometime as this
project is not expected to yield quick
results,

expansion plan; and

(c) the extent of increase in the
capital outloay and the credit tun-
nage?

The Minister of Transport (Shrl Raj
Bahadur): (a) Yes, Sir.

(b) In addition to 21 wessels includ-
ing 3 bulk carriers of 2,26,500 gross
tons already under construction, the
Corporation has decided to acguire 18
vessels {otalling about 170.000  gross
tons which is awaiting Government
sanction.

(c) The extent of increase in  the
Capital for the ships mentioned in
(b) above (21 plus 18) will be shout
Ra. 57.78 crores. The tonnage propos-
ed to be acquired on deferred payment
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terms or by arranging loans will be
298,000 gross Registered tons.

Double Paddy Crops

€97, Shri Marandi:
Bhri Utiya:
Shri Yashpal Singh:
Shrimati Jyotsna Chanda:

Will the Minister of Food acd Agrl-
calture be pleased to state:

(a) the progress made
double paddy crop in Bihar;

to grow

(b) whether double ecrops are pro-
posed to be grown in  other States
also; and

(c) if so, the details thereof?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) Bihar Govern-
ment have reported thal they  have
formulated a  progranmune  lo  Brow
gecond ¢rop of paddy in  about one
rukh acres of Jand in irrigated areas.

(b) aund (v). In some States Lt
Gujarat, Madhya Pradesh and Maha-
rashtra it is proposed to raise second
crop provided irrigation facilities and
other inputs arc available. A pre-
liminary trial has been initiated in
Gujarat,

Double and even triple cropping of
paddy is being practised in Kerala,
Madras, Andhra Pradesh, Mysore,
Orissa and West Bengal.

Double Wheat Crops
€98, Shri Marandl:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the names of States where ex-
periments have been made for grow-
ing double wheat crops in the country;
and

(b) the success achiewed in that
direction?
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The Depuiy Mimister in the Minls-
try of Foog and Agriculture (Shri
Shahnawaz Ehan): (a) Experiments
on the double cropping with wheat
have been conducted in al] the major
wheat growing States in the country
viz., Punjab, Delhi, Uttir  Pradesh,
Bihar? West Bengal, Kajasthan etc.

(b) Im irrigated areas, double crop-
ping with quick growing, early matur-
ing and disease resistant varieties of
wheat, in the winler season particular.
ly, hes proved quite successful,

Return of Kabul bound Plane of
Arlana Afghan Airlines to Delhi

699, Shrimatl Tarkeshwarl Sinha:
Shri Basumatari:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether a Kabul bhourd
passenger plane of Ariana Afghan
Airlines with Indians op board re-
turned back to Neyw Delhi on e Tth
October, 1965 after it had been re-
fused permission to proceed to its
destination by the Pakistan autho-
rities:

(b) whether the aircraft was asked
to land at Lahore; and

(c) the action taken by Government
in the matter?

The Minister of Tramsport (Shri
Raj Bahadur): (a) to (c). The Ariana
Afghan service operating return flignt
from Delhi to Kabul on 7th October,
1085 via Lahore was asked by the
aerodrome authorities, Lahore to
make a landing at Lahore before pro-
ceeding to Kabul. As the aircraft was
carrying Indian passengers and cargo,
it returned to Delhi after it had flown
up to Bhatinda. The Director General
of Civil Aviation sent a signal to the
Aerodrome authorities, Lahore on Tth
October, 1985 pointing out that if the
direct routing to Kabul through
Lahore was not acceptable to  them,
Ariana Afghan Airlines should have
bern advised about it earlier. Since
Pakistan authoritles were agreeable
to permit overflight through Pakictan
territory without the neceasity of
Jamding in Pakistan # the alreraft
operated wia Multan, the flight was
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permitted by D.G.C.A. iv operate on
a direct track betwecn Bhatindg and
Multan. The next i on 8th
October, 1065 Ariana Alriun Servie
flew to Kabul on this new route.

On 8th October, 1865 Director Gene-
ral of Civil Aviation, Pakistan issucd
a Notam whereby all services pre-
vipusly overflying West Pakistan were
required to land at Karachi or Lahore.
As a result of this, Ariana Afghan ser-
vices are nhow operating between
Kabul and Delhi through Lahore
where the airoraft makes a landing
as per the requirements of Director
General of Civil Aviation, Pakistan.
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Logring Trulnlng Centire ai Betul

Toz. Sbri Vidya Charan Shukla:

Shri Hukam Chand
Kachhavalya:

Dr. Chandrabhan Singh:
Shri Parashar:
Shrl Chandak:
Shri Mahesh Dutty Misra:
Shri J. P. Jyotishi:
Shrimatl Minimata:
Shri Daji:
Shrl Wadlwa:
Shri R. 8. Tiwary:
Shri Bade:
Bhri A. 8. Salgal:
Shri U. M. Trivedl:
Shri Shiva Dutt Upadayaya:
Shrl B. 8. Pandey;

Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Unstarred Question No.

1128 on the 31st August, 1065 and
state:
(a) whether the request of the

Government of Madhya Pradesh for
the establishment of a Government
Logging Training Ceéntre at Betul has
been considered; and

(b) If so, the decision taken there-
on?

The Deputy Mimister in the Minls-
try of Pood mnd Agriculimre (Shri
Shahnawax Khan): (a) Yes Sir.

(b) It has since been decided Lo set
up a logging training crntre wt
Chandrapur in Maharashtra State.
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Logging Training Centres
703, shrivldnchmshnlh

Shri Hukam Chand
EKachhavaiya:

Ebrl Chandak:

Shri Mahesh Dutta Misra;

Bhri J. P. Jyotishi:

Shri Daji:

Bhri Wadiwa:

Shri R. 8. Tiwary:

Shri Shiva Dutt Upadhayaya:

Will the Minister of Food and Agri-

eulture be pleased to refer w the
reply given to Unstarred Question No.
148 on the 17th August, 1865 and state:

(a) whether the sites for the loca-
tion of the four Government Logging
Training Centres have since been
selected;

(b} if so, the names of the siles;
and

(c) the considerations taken into
account to select the sites?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Kban): (a) Sites for the
loation of three logging centres have
so far been selected.

(b) Northern Region : Dehra Dun
Southern Region : Coimbatore
Central Region : Chandrapur

(Maharashtra)

(c) The following factors are kept
in view for selection of the logging
fraining centres:—

(i) casy accessibility of the cen-
tre by road and rail, and avail-
ability of necessary accommoda-
tion and other ancilliary facilities
at the Centre.

(ii) suitability of the surround-
ing forest types for the training
in logging to be given under the
proje:t.

(iii) availability of sufficienlly
large area of departmentally wor-
ked forests which will make it
easier to introduce modern log-
ging techniques.
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(iv) availability of well-manag-
ed forest areas near the centre
suitable for the practical training
of the classes from the Forest

Leather Goods Industries

704. Shri R. G. Dubey: Will the
Minister of Social Security be plewi-
ed to state:

(a) whether it is a fact that due
to the widespread network of Bata
Shoe Branches throughout India, the
village industries of lcather guods are
seriously affected; and

(b) if so, whether Govermunent are
contemplating any measures to pro-
tect the said industries?

The Depuly Minister in the Minis-
try of Law (Shri Jaganatha Rao): (a)
Government is not aware of such a
situation.

(b) Does not arise.

Control of Insects and Pests

705. Shri R. G. Dubey: Will the
Minister of Food and Agriculture Le
pleased to state:

(a) the extent o¢ advance made in
the stuy of the control of Insects and
Pests ip stored grains by radiation;
and

(b) whether an experiment has
been made in consultation with any
State to find out the results of the
application of this method?

The Deputy Minister In the Ministry
of Food and Agricultuse (Shri Shah-
mawaz Khan): (a) No work has been
done in this country on the use of
radiation for the control of insects and
pests in stored grains,

(b) No.
‘Grow what vyom eat’ Campalgn
706. Shri Basumatari:
Shri Yashpal Singh:
Shri Kapar Singh:
Shri P. C. Borooah:
Will the Minister of Food and Agri-
enlture be pleased to state:
(a) whether it is a fact that a
“Grow what you eat” campaign in the



2123 Written Answers KARTIKA 38, 1887 (SAKA) Written Answers

capital has been launched at the in-
. stance of the Prime Minister; and

(b) if s0, the broad outlines there-
?

The Depuly Minister in the Minis-
try of Food and Agriculture (Shrl
Shahnawaz Khan): {(a) Yes.

(b) Delhi Administration has taken
the following steps for the promotion
of quick growing Fruits and Vege-
tables in the Capital:

(1) To make supplies of various
production réequisiucs vz, seeds, seed-
lings, fertilizers and  insecucides
four sale depols have been estaviished
at Kiayoer Puss, Annapurna (Janpath)
Krishi Bhavan and Lajpat Bhavan
respectively. At these depols  the
production requisites are being  sold
in small handy packets on “No profit
no Loss" basis.

(2) A team of 20 malies has been
allotied to various localitics of Delhi
and New Delhi to provide elementary
technical know=how and also maintain
the supplies of seeds, secdlings and
fertilizers etc.

{(3) 20 model kitchen gardens are
being established in various public
places of Delhi with the objective of
educating the people in the techniques
of vegetable cultivation.

(4) To further push up the program-

me a ign was org d in the
last week of October, 1965 during
which 44 teams consisting of 220

officials and a large number of volun-
tary workers visited different locali-
ties of Delhi to make supplies of pro-
du:tion requisites available at  the
doors of the kitchen garden enthusiasts,

(5) 19 training camps-cum-demons-
trations have been organised by the
Bubject-matier-Specialists  of Delhl
Administration in differcnt areas of
Delhi.
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¥icry system ta Kerta

707. Shri Mohammed Koya:
Shri A. E Gopalan:

Will the Minister of Food and Agri-
sulture be pleased Lo state;

(_a) whether the levy system on a
uniform level has been ordered in
Kerala;

(b) whether this has adversely
affected certain people whose yicld is
very low; and

(c) whether such people are given
any exemplion?

The Deputy Minister in the Minis-
iry of Food and Agriculture (Shri D,
I. Chavan): (a) to (¢). The levy
system in respect of paddy procure-
ment in Keruls is on a graded scule
related 1o the acreage of land a cul-
tivator cultivates. There is an out-
right exemption for cullivators wilth
two acres of land and below. In other
cases, the Tahsildars or the Taluk
Supply Officers have been empowered
to reduce the quantum of levy in cases
where the quantity of paddy to be
given by the cultivator according to
prescribed scale of Jovy cannot  be
delivered by him on account of failure
of crops, drought, flood, damage by
insects or any other eircumstances
beyond the control of the cultivator,

Deep-Sea Fishing in Kerala

708. Shri Mohammed Koya: Wil
the Minister of Food and Agriculture
be pleased to state the steps taken by
Government to improve derp-sea fish-
ing in Tanur, Parappanangadi, Kuot-
tayi. Paravanna and Challivam in
Kerala State?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
D. R. Chavan): The following steps
have been taken:—

(1) Revolving chaln honks have
been designed and introduced for
increased catches of sharks;

(ii) Svnthetic fibre nets have
been introduced for better catches *
of fish;
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(i) Trajning has been given
to 17 fishermen in operation and
management of mechanised boats;

(iv) 5 mechanised boats
been issued:

(v) These centres come under
Tirurangadi, Tanur and Tirur
blocks and each block pays em-
phasised attention to fisheries with
the help of Fisheries Extension
Officers.

(vi) Five Primary Producer
Fishermen Cooperative Societies
have been established with a total
membership of about 800, to or-
ganise deep sca and off shore fish-
ing. These Societies have been
given louns for the purchase of
Nylon (Rs. 8820), Boals (Rs.
9,250) and Fishing Units (Rs.
12,400) at Tanur and Tiruran-
gadi.

(vii) Rs. 25,000 huve been made
available to Tanur block to start
two Cooperative Fishing Units at
Kootayi and Paravanna which will
start before 31-12-1965.

(viii) 5 tons ice plant and 40
tons cold storage plant have been
established at Tanur to handle the
increased ecatches in better and
more hygenic wayv. These plants
have started functioning from
26-9-1065.

have

Indore Alrport

709, Shri Hukam Chand
Eachhavalya:
pr. Chandrabban Singh:
8hri Chandak:
Shri Parashar:
Shri Mahesh Dutta Misra:

Shri Shiva Dutt Upadbayaya:
Shri U. M. Trivedi:
Shri B. S. Pandey;

Will the Minister of Clvil Aviation
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be pleased to refer to reply given to
Starred Question No. §05 on the 14th
September, 1965 and state:

(a) whether the improvement of
runway at Indore airport has zince
been completed;

(b) whether the air service from
Bombay to Indore has been resumed;
and

(e) if so, when this service 1s likely
to be exiended to Bhopal?

‘The Minister of Transport (Shri
Raj Bahadur): (a) and (b). No, Sir.

(c) On further consideration, the
Corporation have decided not to
extend the service from Indore to
Bhopal. ‘The Corporation have, how-
ever, plarmed to operale a Viscount
service four-times a week from Ist
January, 1966, along the route Delhi-
Lucknow-Bhopal-Nagpur which will
conneel with the WViscount service
Calcutta-Nagpur-Bombay.

Rationing
710. Shri Kajrolkar:
Shri Aukam Chand
Kachhavaiya:
Shri A. K. Gopalan:
Shri D. N. Tiwary:

Will the Minister of Food and Agri-
calture be pleased to state:

(a) whether uniform scales have
been laid down for the supply of
foodgrains under the rationing scheme
introduced in the warious States; and

(b) if so, what is the quota per
adult per month?

The Deputy Minister in the Minis-
try of Food and Agricolture (Shri
D. B. Chavan): (a) and (b). It is pro-

to fix a more or less uniform
scple of ration of about 2 Kgs. per
adult per week in all the statutorily
rationed areas. Statutory rationing
has heen Introduced so far in three
towns viz. Calcutta, Madras and
Coimbztore. The scale in Caleutta is
1,200 grams and that in Madras and
Coimbatore 2000 grams per adult per
week.
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Eoad Communications in Gurdaspar
‘District

714 Shri D. C. Sharma: Will the
Minister of Trunsport be pleased to
state;

() the steps taken by the Central
Government to make the road com-
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munications of Gurdaspur district
modern and up-to-date in the light of
the Pakistan invasion; and

(b) the amount sanctioned for the
purpose?

The Minister of Transport (Shri
Raj Bahadur): (a) The Central Gov-
ernment have taken appropriate action
to maintain the National Highway
and some Siate roads in Gurdaspur
district and to restore damages there-
to to meet the army needs. The
Central Government has agreed to
meet 50 percent of the cost of
improvements on roads other than
National Highways.

(b) The work has been taken in
hand; the estimates are however
under scrutiny.

Flying Clubs in Assam

715 Shrimati Renuka Barkatak:
Will the Minisier of Civil Aviation
be pleased to state:

{a) whether Government have re-
eeived any proposal to construct a
civil airfield in Assam to train up
young men and  women of Assam
through Civil Flying Clubs; and

(b) if so, the steps taken to imple-
ment the proposal?

The Minister of Transport
Raj Bahadur): (a) Yes, Sir.

(Shri

{b) The Acrodrome Officer, Gawhati
has been directed to inspect the sites
suggested by the Assam Flying Club
for the construction of an airfield for
the club and submit a report to the
Government.

LA.C. Dakota Service to Jaipur and
Udaipur

716. Shri Ram Sewak Yadav:
Shri Madhu Limaye:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether  Government  hnave
tmtroduced a new LA.C. Dakota ser-
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wvice to Jaipur and Udaipur from
Delhi; and

(b) if so, the reasons therefor?

The Minister of Tramsport (Bhri
Raj Bahadur): (a) and (b). The ser-
vice to Jaipur and Udaipur from
Delhi was operated with a Dakota
for a short period for operational
reasons. Effective from 25-10-85, the
Corporation have reintroduced Friend-
ship aircraft on this route.

Agricultural Development

717. Shri Kajrolkar:
Shri Krishnapal Singh:
Shri Onkar Lal Berwa:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the main recommendations
made at the First meeting of the
Advisory Panel of World leaders on
the subject of World Indicative Plan
for agricultural development sponsor-
ed by the Food and Agriculture
Organisation held at Rome from the
11th to 18th October, 1965; and

{b) the contribution made by him
on behalf of India?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) and (b). The
Panel reached no final conclusions. It
was essenlially an advisory goup that
discussed the possible scope of the
Plan and the methods for its pre-
paration, Members of this Advisory
Panel were nol invited on a country-
wise basis but in the light of their
expericnce and background of agri-
cultural planning. Minister of Food
and Agriculture gave to the Panel an
analyss of the specia’ problems of
agriculture in developing  societles
and their relevance to the prepara-
tion of Indicative Worl! Plan.
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Ulleyiri-Puthiyanjali Road in Kerala

718. Shri Mohammed Koya: Will the

Minister of Transport be pleased to
slate:

{a) when the Porakkatteri Bridge in
Kozhikode District (Kerala) was
opened for traffic;

k) the amount spent so far;

(e) when the Ulleyiri-Puthiyanjali
road was originally constructed; and

(d) the reasons for not widening
and metalling the road immediately
after the construction of the bridge?

The Minister of Transport
Raj Bahadur):

(Shri
(a) l4th April, 1064,

tb) Rs. 6,07,000.

(¢} and (d). The correct name of
the road mentioned in part (¢) of the
question is Puthiayangadi-Ulleri road.
It is a local road in the Kerala State.
The position has, therefore, been
uastertained from the State P.W.D.
Authorities who have intimated that
it is am old District Board Road
transferred to the State PWD. in
1982, Improvement of this road could
not be undertaken by the State Gov-
ernment so far for want of funds.
It has however been reported by the
State Chief Engineer that action is
now being taken by him to obtain
the administrative sanction of the
Stale Government for the improve-
ment of the Puthiyangadi-Porakkat-
tery section of the road. He has fur-
ther added that the section of the
road from the Porakkattery Bridge
to Ulleri has been included in  the
Fourth Plan proposals of the State.

Agricultaral Credit

718. Shri Heda: Will the Minister of
Community Development and Co-
operation be pleased to refer to the
reply given to Unslarred Question
No. 512 on the 24th August, 1965 and
atiate:

(a) the reaction of the various
State Governments to the programme
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of bmvidin,g T0 per cent of agricul-
tural credit to the cultivators by the
end of the Fourth Five Year Plan;
and

(b) the concrete scheme, if any,
proposed in this regard?

The Deputy Minister in the Minis-
try of Community Development and
Cooperatlon (Shri B. 8. Murthy): (a)
and (b), The tentative programme for
short and medium-term credit of the
order of Rs. 850 crores, likely to be
disbursed by primary agricultural
credit societies in the last year of the
4th Plan, was discussed generally at
the annual conference of Registrars
of Cooperative Societics and Minis-
ters of Cooperation held in  Bombay
from 20th October to 4th November,
1985. It was recognised that the
estimates would require modifications
in the light of each State Govern-
ment's assessment of the eredit
requirements and the resources like-
ly to be mobilised by the credit
structure. The programme for each
state is expected to 1ake a concrete
shape in the course of the ensuing
annual plan discussions to be held In
November and December, 1865.

Law of Adoptiom of Childres

720. Shri Heda: Will the Minister of
Law be pleased to refer to the reply
given to Unstarred Question No, 114
on the 17th August, 1965 and state the
progress made so far in bringing the
Law on the Adoption of Children up-
to-date?

The Depuly Minister in the Minks-
try of Law (Shri Jaganatha Rae):
‘The matter is still under considera-
tion of the Government,

Agartala  Alrport

721. Shri Biren Dautta; Will the
Minister of Civil Aviation be plrased
1o state:

(a) whether it ig a fact that the
Agartala airport has been damaeged
due to an air attack by Pakistan;
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(b) if #o, the nature of the damage
caused; and
(¢) the resultant effect on the civil
aviation activities at the airport?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). Due to
strafing of the aerodrome by the
Pakistani aircraft, apart from minor
damage caused to some  buildings,
certain equipment was also damaged.

(c) The air attack as such did not
have any effect on the civil aviation
activities at the airport. However, as
the aerodrome was within range of
small arms fire from enemy territory
air services were  suspended for a
ghort period.

Development of Forests

722. Shri Warlor:
Shri Daji:
Shri Linga Reddy:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that the
programmes for the development of
torests during the Third Five Year
Plan have not made much headway;

(b) it so, the reasons therefor;

(c) the steps propos:d to be taken
to develop the forests during the
Fourth Five Year Plan; and

{d) the total amount proposed to
bhe spent in this respect?

The Deputy Minister in the Minis-

try of Food and Agriculiure (Shri
Shahnawaz Khan): (a) No Sir
Against the revised Plan outlay of

Rs. 51.78 crores. expendilure is ex-
poeted to be Rs. 48.70 crores.

{b) Does not arise.
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those for raising plantations of con-
ventional and quick-growing species
both for industrial wood and fuelwood,
introduction of modern logging tech-
niques to reduce wastage and the
construction and improvement of
roads in forest areas to open up some
of the inaccessible forests. The
scheme for survey of forest resources
is also of significance.

(d) A sum of about Rs. 150 crores
is tentatively propdsed for the deve-
lopment of forestry in the Fourth
Plan.

Foog Department Cafeterla Coopera-
tive Stores Litd.

723 Shrl Daji:
Shrimati Vimla Devl:

Will the Minister of Community
Development and Cooperation be
pleased to state:

(a) whether the liquidation pro-
ceedings of the Food Department
Cafeteria Cooperative Stores limited,
New Delhi have becn finally closed;

(h) whether the liquidator oy
Deputy Registrar has informed the
Members of this cooperative store
about the losses incurred during the
last six vears and the steps taken for
their recovery; N

the

(e¢) whether any responsibilily has
been fixed for these losses; and

(d) if nol, the reasons therefor?

The Deputy Minister in the Minis-
t-y of Commnunity Development and

Cooperation (Shri B 5. Murthy):
(a) Not yei Dues are  still under
recovery

(b) 10 (d). No losses were incurred
during the last six vears, These were

(e} The develop 1t sch for lated b s5 losses  upto
torestry proposed for the IV Plan 1858 and some deficit accrued owing
emphasise measures for  increasing to the disposal of old stock in hand
the production of wood to meet by the liguldator which fatched less
country's growing demands for this than the book walue. No responsi-

product. The more important
schemes that have been proposed are

bility could, therefore, be fixed on
any one.
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Sapply of Fertfiliers

724. Shri Krishnapal! Singh: Will
the Minister of Food and Agriculture
be pleased {o state the amount Gov-

ernment propose 1o spend for
increasing production of foodgrains
and other agricultural commodities

during the remaining period of the
Third Five Year Plan and on what
schemes?

The Deputy Minister in the Minis-
try of Food and Agricultural (Shri
Shahnawaz Khan): During the cur-
rent financial year, which is also the
last year of the Third Five Year Plan,
an outlay of Rs. 223-99 crores has so
far becn approved for Agricultural
Programme for the Central and the
Stutes  Sectors, Out of this, an
amount of Rs. 16250 cvores is meant
for schemes of minor irrigation, seil
comservalion, fertilizer, pesticides,
improved  seeds wnd  other agricul-
turul praduction  schemes including
research,  eduaction  and  training,
marketing ete.

Employees' Stale Insurance Scheme

“ 725, Shri D. C. Sharma:
Shri Hukam Chand
Kachhavalya:

Will the Minister of Soclal Secu-
rity be pleased to state:

(a) whether any progress has been
made by the Committee appninted fo
review the working of the Employees”
State Insurance Scheme in submit-
ting its report;

(b) if so, the main recommenda-

tiong thereof; and

{¢) the action taken thereon?

The Depuiy Minister in the Minis-
try of Law (Shri Jaganatha Rao):
(a) The Committee has almost com-
pleted its work. It is now writing the
report which is likely to be submitted
shortly.

(b) und i(c). Do nol arise.
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Eoad Accideats In Delhj
727. Shri Onkar Lal Berwa:

Shri Brij Raj Singh:

Shri Gokaran Prasad:
Will the Minister of Transport be
pleased to mtate:

(a) the ber of road idents Im=
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Delhi during the year 1064; and
(b) their cause-wise break-up?

The Minister of Transport
Raj Bahadur): (a) 8,006

(Shri

(b) Statistics indicating the break-
up of road accidents cause-wise are
mot maintained by the Delhi Admin-
istration. However, the {ollowing
are the main factors which are res-
ponsible for accidents in Delhi:—

(i) Rash and negligent driving.
(ii) Owver-speeding.

(iii) Violation of traffic laws by
drivers.

(iv) Negligence on the part of
pedestrians and cyclists.

(v) Mechanical defects in motor
vehicles.

{vi) Defective road surface and
poor weather conditions like
fog, dust storm, heavy rain-
fall, etc.

Hybrid Jowar

128, Shri Onkar La] Berwa:
8hrl Brij Ra) Siogh:
Shri Gokaran Pramd:

Will the Minister of Food and Agri-
eulture be pleased to state:

(a) whether Government are aware
of the novel experiment conducted by
a farmer of Sangavi Budruk Village
in Jalgaon (Maharashtra) of hybrid
jowar which grows in ninety days;
and

(b) if so, the details of the tech-
nique employed for the experiment?

The Deputy Minister in the Minis-
try of Food and Agricalture (Shri
Shahnawaz Khan): (a) and (b). The
information is being collected and

will be placed on the table of the
‘Babha.
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Capadian Assistance for Agricaitural
Projects

729. Shri Brij Raj Singh: .
Shri Onkar La] Berwa:
Bhri Gokaran Prasad:
Shri Hukam Chand
Kachhavalya:
Shri J. P. Jyotishi:
Dr. Chandrabhan Singh:
Shri Parasar:
Shrimati Minimata:
Shri Daji:
8hri Wadiwa:
Shri Bade:
Shri A. 5. Salgal:
Shri U. M. Trivedl:
Shri Shiva Duti Upadhayaya:
Shri R. S. Pandey;

Will the Minister of Food and Agri-
calture be pleased to state:

(a) whether any offer has been re-
eeived from the Canadian Govern-
ment for financial assistance for any
of the Government's major forestry or
agricuture projects;

(b) if so, the projects for which
the offer is being utilised; and

(c) whether the reclamation of
Chambal Valley is also included as
one of the projects for the Canadian
offer?

The Deputy Minister in the Mins-
try of Food and Agricnltore (Shri
Shahnawas Ehan): (a) No such offer
has been made.

(b) and (c). Do not arise.

01d Zari Embroidery (Gold Thread)
Industry

730. Shrl Sham Lal Baraf: Will the
Minister of Soeclal Secarity be pleas-
ed to state:

(a) whether Government have for-
mulatei a scheme to rehabilitate the
time-old  zari embroidery (pold
thread) industry; and

{b) if so, the channels of employ-
ment other than in the fleld of zari
industry are being found out for
thousands of skilled artisans who are
unemployed and semi-employed?®
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The Deputy Minister in the Minis-
try of Law (Shri Jaganatha Rao):
(a) It has been brought to the notice
of Government that the zari industry
is facing grave problems due ‘o
shortage of copper and gold.

In Gujarat, where the zari industry
is concentrated, a system of distri-
buting copper wire to the industry is
in operation and working successfully.
As the allotment of copper in the
State is not sufficlent to meet the
needs of the industry, the Ministry
of Industry and Supply has been
requested to make an annual special
ullotment of 400 tong exclusively for
the zari industry.

Soon after the promulgation of the
Gold Control Order, zari thread
manufacturers were allowed to pur-
chase 50 grams of gold. At present
zari thread manufacturers get 50 per
cent. of their average annual proved
consumption of gold during 1960, 1961
and 1862. The Gold Control Admin-
istralion has agreed to given an
additional 10 per cent. of gold to
exporters of zari.

Under the scheme for the promotion
of the exporl of zari, manufacturer-
exporters are  entitled to import
Copper and some other raw materials
upto 30 per cent. of the fob. value
of their exports of zari goods.

(b) It has recently been brought to
the notice of Government that some
workmen engaged in the zari indus-
try have been thrown out of employ-
ment. This is being Investigated.

Reduction in Alr Fares by IATA

731. Shri D. D. Purl: Will the
Minister of Civil Avlation be pleased
fo state:

(a) whether it is a fact that the
International Air Transport Assocla-
tion has agreed to slash air fares on
all flights between USA  and
Europe, Africa and the Middle East;

(b) whether it is also a fact that

this agreement does not cover flights
%0 and from India;

1772 (AI)LSD—S
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(c) if mo0, the reasons therefor; and

(d) whether India has taken any
action in the matter?

The Minister of Transport (Shri
Raj Bahadur): (a) A tentative agree-
ment was reached among the carrlers
represented at the International Aw
Transport Association TraMe Confer-
ence meeting held in Bermuda in Sep-
tember/October, 1865 to have reduc-
tions in the excursion and group
fares, for travel across the North and
Middle Atlantic, between North
America and Europe, Africa, the
Middle East, India, Pakistan, Nepal
and Ceylon. The agreed fares could
not, however, be finally adopted imn
view of disagreement on the Condi-
tions of Service.

(b) It is not correct that the reduc-
tion does not cover points {o/from
India. At the instance of Air Indla,
reductions were also agreed lo for
special fares to/from India.

{c) and (d). Do not arise.
All-India Seminar on Agricultural
Policy

732. Shri §. N. Chaturvedi:
Shri Brij Raj Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the recommendations made by
the All-Indig Seminar on Agricultural
Policy held at Vallabha Vidyanagar,
Gujarat in October, 1065; and

(b) the action taken or purposed
to be taken thereon?

The Deputy Minister in the Minis-
try of Food and Agricalture (Shrl
Shabnawaz Khan): (a) A Seminar
was held at Vallobha Vidyanagar from
15th to 17th October, 1965, on the sub-
ject of “Fixation of Support Prices of
Foodgrains”. The Seminar discussed
various issucs relating to the fixation
of support prices and ancillary
measures of food policy. The Gov-
ernment has not officially receiv-
ed the recommendations made by
this Seminar. However, It 1is
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understood that the recommenda-
tions of the Seminar mainly
dealt with the nature and role of
support prices, relevant data for
determining them and difficulties in
using these data. The Seminar also
emphasized the need for procuring
adequate quantities of foodgrains for
sale through public distribution

sys-
tem and the importance of
drawing up the National Food
Budget.

(b) While formulating the food

policy, due consideration s given to
the issues referred to in (a) above.

Crash of Dakota of Kalinga Alrlines

733. Shri S. M. Banerjee:
Shri P. C. Borooah:
Shri D. ¢ Sharma:
Shri Priya Gupta:
Shri Yashpal Singh:
Shrl Prakash Vir Shastri:
Shri C. K. Bhattacharyya:
Shri D. D. Puri:
Shri Vishwa Nath Pandey:
Shrimatl Renuka Barkataki:

Will the Minister of Civil Aviation
be pleased to state:

(a) whether a Kalinga Airlines
Dakota crashed near Mohanbarl in
Assam on or about 17th October, 1965;

(b) it so, the number of persons
killed/injured in the accidemt; and

(c) the causes thereof?

The Minister of Transport (Shrl
Raj Bahadur): () and (b). A Dakota
airceraft belonging to Kalinga Airlines
crashed on 1Tth  October, 1965
approximately 23 miles north of
Mohanbari resulting in the dealth of
all the B occupants of the aircraft.

{c) The accident is under investiga-
tion.
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Co-operative Farms

736. Bhri D. D. Puri:
Shri Madbu Limaye:

Will the Minister of Community
Development and CooOperation be
pleased to state:

(a) the number of co-operative
farms set up in the country so far,
and

(b) the details of their areas, pro-
duction and Government assistance
given to them?

The Deputy Minister in the Minls-
try of Comnmunity Development and
Cooperation (Shri B, S, Murthy): (a)
5,873 societies up to the end of
August, 1965,

(b) (i) Area: 592 lakh acres.

(li) Assistance provided by
Central Givermment from 1961-62 to
1984-65: Hs. 411 crores.

(iii) Although production data
for cach of the 5873 societics are not
available, the programme was re-
cently cvaluated by a commillee
headed by Prof. Gadgil, which stu-
died the working of 165 societies in
85 pilot prujects. The findings of the
committee regarding production are
given in Chapter XI, paragraphs 11:69
to 11:76 of the report. copies of which
have been placed in the Parliament
Library.

India Tourism Corporation

737 sShri M, R. Krishna: Will the
Minister of Transport be pleascd to
stale:

(a) whether as a result of the es-
tablishment of the India Tourism Cor-
poration, the tourist trafic to India
has increased;

(b) if so, the steps
propose to take to increase
traffic; and

{c) the amount needed to be spent

to implement the plans envisaged by
the Corporation?

Corporation
tourist

'l‘! Minister of Transport (Shri Raj
Bahadur): (a) and (b). The India
Tourism Corporation hag been set up
to ercate certain facilities wanted by
tourists and which did not exist
before. These facilities which in-
clude setting up of shops where cer-
tain popular imported items such as
tobacco products, photographic goods,
cosmetics etc. would be sold to foreign
touristg against paymenty in foreign
exchange; provision of evening enter-
tainment and special road transport
arrangements would in the long run
help in the increase in tourist traffe.
In addition, the Corporation will bring
out tourist publicity material of high
quality and arrange for its gale
through a proper machinery. The Cor-
poration starled functioning only a
few monthg ago and it is not possible
to measure the effect at this stage.
Since this is a long term process, it
will take some time before the desired
results are achieved,

(c) A provision of Rs. 36 lakhs
(R: 25 lakhg for India Tourismm Cor-
poration and Rs. 11 lakhs for India
Tourism  Trensport Undertaking
which is ils subsidiary) has been made
in the current yeur's budget. As
regards nexy year, nccessary financlal
proposals are stil] under considera-
tion.

Visakhapatnam Port

738. Shri Kolla Venkalah: Will the
Minister of Transport be pleased to
state:

(a) the progress made so far in the
work connected with the execution of
the general Cargo berths at Visakha-
patnam Port; and

(b) whether there is any delay and
if so, the reasons therefor?

‘The Minister of Transport (Shri Raj
Bahadur): (a) The cost of the work
connected with the execution of the
two general cargo berths is Rs. 77-00
lakhs out of which work costing
Rs. 44 lakhs has been done represent-
ing 571 per cent.
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(b) The entire work should have
been completed by April, 1064, The
delay in execution is due to slow
work by the contractors engaged for
the construction of the four berths.
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Community Development Blocks

741. Shri R. Barua: Will the Minis-
ter of Community Developmeat and
Cooperation be pleased to state:
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(a) whether it has been decided
that funds allotted to the Community
Development Blocks for social services
should be diverted to  agricultural
development; and

(b) if so, the details of the same?

The Deputy H.Ill:lter ll the Minis-
try of C it and
Cooperation {Shn B S Murthy): (a)
and (b). It has already been suggested
to the State Governments that in res-
pect of Community Developnent
Blocks to enter the Stage I phase, the
amount provided for agricultural
development should be increased from
Rs. 450 kakhs to Hs. 5:50 lakhs out
of the total gchematic provision of
Rs 12 lakhs, In respect of blocks in
Stage I or Stuge I, it has been sug-
gested that, zubject to adequate main-
tenance of the social services already
provided, institlutions established and
programmes sharled, proportionale
amounis should be (ransferred for
agricultural development from the
funds for amwunilics programmes and
expenditure on  block headquarters
State Goverrments are to provide in-
creased amoun: for agricultural pro-
duction out of their own funds for
post Stage I1 blocks,

Cultivation of Land in Delhi

742. Shri Basappa;
Shri P. C. Borooah:

Will the Minister of Food and Agri-
calture be pleased to state:

(a) whether Government have asked
the Delhi Administration to  release
back all the vacant land acquired by
the Administration for development
under the Master Plan and which is
not immediately needed for the purpose
to the owners of the land for cultl-
vation; and

(b) if so, how much land has been
lying unused with the Delhi Adminis-
tration after acquisition and how
much land is being returned to the
previous owners for cultivation?

-
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The Deputy Minister in the Ministry
of Food and Agriculture (Shri Shah-
mawaz Khan): (a) The Delhi Admi-
mistration hove decided to make
available for rabi cultivation such
land ag has been acquired and which
is not immediately needed for the
purpose for which it has been ac-
quired. The land will be made avail-
able top those who were in possession
of the land before acquisition.

(b) About 5,000 acres of land either
with the Delhi Administration or with
the Delhi Develonment Authority
have been made available for cultiva-
tion. Out of this, about 50 per cent
may be good cultivable land. The
land was placed at the disposal of the
Deputy Commissioner for this purpose
and upts B8-11-65 the Deputy Com-
missioner has released about 4735
acres. Qut of this only 579 acres have
actually been brought under cultiva-
tion,

The flgure of area lying unused
with Delhi Administration after

acquisition is being ascertained.

Soll Survey

743. Shri M. Malaichami: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether there is any proposal
to undertake soil survey of the coun-

try; and

(b) if so, when it is proposed 10 be
taken up and in what respect?

The Deputy Minister in the Minls-
try of Food and Agriculture (Bhri
Shahnawaz Khan): (a) and (b).
Soil Surveys are being undertaken
gince long by the All India Soil and
. Lang Use Survey Organisation of the
\Ministry of Food ang Agriculture as

* well a; by State Seoil Survey Organi-
sations, The present surveys arc con-
fined to the catchments of major
River Valley Projetis und to certain
areas propoced by the State Govern-
mentg for development through irri-
gation projects, In the Fourth Plan,

Soil Surveys m!l be intensified to
extent to Intensive Agricultural Dis-
irict Programme Areas, Intensive
Agricultural Areas and Special Deve-
lopment Areas also,

Milk Supply by DM.S,

744. Shri Shiv Charan Gupta: Will
the Minisler of Food and Agriculture
be pleased to state:

(a) the average suppiy of milk daily
by the Delhi Milk Scheme during
November to March, April to July and
August to Oclober in 1861-02, 1962-83,
1P63-84 and 1964-65;

(b) the estimated daily consumption
in Delhi;

{c) the capacity of the scheme; and

(d) the steps being taken to augment
the milk supply this vear and there-
after?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawar Khan): (a) to (d). A
statement is laid on the Table of the
House. [Placed in Library. See No.
LT-5150/65].

Ral -cum-Road bridge over Badners
Station

745. Shrimati Vimla Deshmukh:
Will the Minister of Transport be
pleased to state:

(a) whether Government are aware
that the Rail-cum-Road bridge of
Trunk Route No, 6 and pasing over
Badnera station is too narrow for the
traffie;

(b) whether Government have re-
ceived any representations to that
effect; and

() whether there is any proposal to
remodel the bridge 3o as 1o make it
capable of taking increased traffic?

The Minlster of Transport (Bhrl Raj
Babadur): (a) The information ia
being collected and the same will be
laid on the Tuable of the Lok Sabha.
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(b) Nu, Sir.

(c) No proposal for remodelling the
bridge is at present under considera-
tion,

Trunk Road passing through Amraoctl

746. Shrimatl Vimla Deshmukh:
Will the Minister of Transport be
pleased to state:

(a) whether representations have
been received to re-route the Trunk
FRoad, now passing through Amraoti
town, so that it by-passes the town
from outside;

(b) whether a survey was conducted
for this purpose; and

(c) it so, Gowvernment's decision
thereon?

The Minlster of Transport (Shri Raj
Bahaduy); (a) Yes, Sir,

(b) and (¢), The State Government
conducted preliminary survey and
suggested an aligrment for the pro-
posed byepass, This will be firalised
after thie joint inspection of the site
by the representatives of this Minis-

and that of the State Government.
Thereafter the plans and estimate for
the work will be prepared.

Co-operative Sugar Factories

747, Shrimati Malmoona Sultan:
Will the Minister of Community Deve-
lopment and Cooperation be pleased to
state:

(a) whether Government have asked
the Co-operative Sugar Factories to
establish industries based om by-pro-
ducts;

(b) it so, the details of the program-
me under which such directions are
being issued; and

(c) the assistance, it any, being
given to such cooperative factories to
establish such industries?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri B, 8. Murthy): (a)
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The National Coop-rative Develop-
ment Corporation, u statutory Corpo-
ration of the Gover.nent of India, *
have made a suggesticn to thly effect
to the State Governmcuts.

(b) State Governments have been
asked to formulate proposals in con-
sultation with cooperative gugar fac-
tories for byproduct industries such
as (i) manufacture of power alcohol
from molasses, (ii) manufacture of
chip boards hard boards, and (iii)
manufacture of paper from bagasse,

(¢) There is no fixed pattern of
assistance. Taking into wccount the
capital cost of the by product indus-
try, the concerned State Government
may assist the faciory by way of
share capital contribution, Where
such government contribution is part
of the approved cooperative plan of
the State, the State Government will
be eligible for central assistance to
the extent of 75 per cent of the
amount involved.

Belgaum Alirport i

748. Shrl Mohaln; Will the Minister
of Clvil Aviation be pleased to gtate:

(a) whether there is a proposal to
reserve the Belgaum Aerodrome ex-
clusively for Defence purposes; and

(b) if so, whether there is a proposal
to construct a civil aerodrome at
Hubli?

The Minister of Transport (Shri Raj
Bahadur): (a) No, Sir,

(b) Does not arise,

" Agricaltural Farms

749.8hri D, D. Purl:
Shrimati Renvuka Barkataki:
Shri Onkar Lal Berwa: *

Will the Minister of Food and Agri-
cultare be pleased to state:

(a) whether Government propose to
establish more large farms in Rajas-
than to increase food production;
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(b) if s0, whether these will be in
the public or private sector; and

(c) the cost involved and the esti-
mated increase In food production?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Bhahnawaz Khan): (a) to (c). Propo-
sals to establish large agricultural
farms both in the public and private
sectors in the Rajasthan Canal area
are under consideration. A final de-
cision will be taken only after the
colonisation policy for the Rajasthan
Canal area has been decided upon. It
is not possible to give at this stage
any estimate of the outlay involved
and the increase in food production.
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Indian Council for Child Welfare

75%. Shri J. B 8 Bist: Will the
Minister of Social Security be pleased
to state:

(a) whether it is a fact that the
Indian Councll for Child Welfare
sought financial ald from the United
Nations Children's Emergency Fund
for its Balsevika Training Programme
with prior intimation to Government;

(b) whether Government had
already provided financial assistance
for the programme and it took objec-
tlon to the Council asking for this
double ald; and

(c) whether divergent slatements
about the nature of assistance sought
were made by the two office-bearers
of the Councll?

The Deputy Minister in the Depart-
menl of Soclal Security (Shrimati
Chandrasekhar): (a) Yes, Sir The
Indian Council for Child Weltare sent
& note to the United Nations "nterna-
tional Children's Emergency Fund wn
its existing Balsevika Training Pro-
gramme and areas where the UNICEF
might assist it.

(b) The Government has already



2155 Written Answers KARTIKA 28, 1887 (SAKA) Written Answers 2156

been providing financial assistance for
this programme and has asked for cer-
" sain clarification in this respect.
(e) No, Sir.
National Highway No. 37

754. Shri R. Barua: Will the Minis-
ter of Transport he pleased to state:

(a) whether any census of traffic
load over National Highway No. 37
has been taken and if so with what
results;

(b) whether the financial sanction
for the esiimale of widening and
strenglhening the hard crest of
National Highway No. 37 {from Bagarai
120 /5F to Kakodonga 179/5F have
been accorded and, if not, the reasons
for this delay; and

(c) whether the Kakodonga bridge
on this road is likely to be completed
before the rains?

The Minister of Transport (Shri
Raj Bahadur): (a) Yes, Sir.

Traffic census was taken on N. H
37 in January 1963 at certain specified
points and was found to vary from
1077 tons per day at mile 107 to 3388
tons per day at mile B2

(b) The estimate for widening and
strengthening the portion between
Bagrai Mile 129/5 to Kakodonga Mile
170/5 is under examination and will
be cleared shortly.

{e) The new Kakodonga bridge |is

pected to be pleted by August
1966; it is, however, expected to be
traffic worthy before the next mon-
soon.

Utllisation of Fertllizers

755. Shri M. Rampare:
Shri Kankasabai:
Shri Mohammed Koya:

Will the Minister of Food and Agri-
eulture be pleased to state:

(a) whether there is any machinery
set up by the Central Government to
ensure that the fertilizers given to the

Sll“ are distributed to the cultiva-
tors at a price fixed for it and that
no middleman makes profit In the
process; and

{b) If not. the reasons thereof?
The Deputy Minister in the Minis.

try of Food and Agriculture (Shri
Shabnawar Khan): (a) and (b). The
Central Fertilisers Pool is the sole

buyer in India and the sole imp-rier
of the following nitrogrnous; fertiliz-
ers:

(i) Sulphate of Ammonia.

(ii) Urea.

(iii) Ammonium Sulphate Nitrate:
(iv) Calcium Ammoniuvm Nitrate.

These nitrogenous fertilisers are
supplied to the State Governments at
& uniform rate F.O.R, despatching
Station, freight being paid by Govern-
ment of India upto the railhead desti-
nation, The allottees are permit‘ed
to add a fixed distribution margin to
the Pool price, depending on the kid
of fertiliser, while selling it to the
cultivators. The distribution margin
includes administrative charges Incur-
red by the State Government, trans-
port charges from the nearest rail-
head, interest charges, commission ‘o
the authorised dealers at different
levels etc. The cultivators' prices so
arrived at the notifled in the Gazette
of India. The Stale Governments
also give wide publicity to these prices
in local languages,

The State Governments have been
delegated powers under the Fertiliser
Control Order, 1957 to take action
against dealers who charge higher
rates than the notified prices. Offend-
ery arc punishable under the provie
sions of the Essentisl Commodities
Act.

Ammonium phosphate  and ammo-
nium chioride are alsg Being imported
and distrituted hy the Central Poo!
at fixed Pool prices, with a view ‘o
popularising and creating a market
for them in advance of their produc-
tion in the faclories being set up in
India. The State Govermments who
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have been allotted these fertilisers
have been advised to sell these fertili-
sers after adding a fixed distribution
margin. Small quantities of these
two fertilisers are also produced by
factories in India, These are sold by
them directly through their own dis-
tributors or to the State Governments
at ex-factory prices fixed by the Gov-
ernment of India. Cultivators' prices
of these fertilisers have not been statu-
torily controlled because there is mo
pooling of prices and because a free
market is allowed to indigenous prro-
ducers of these fertilisers.

Phosphatic fertilisers and  Potassic
fertilisers are distributed by the manu-
facturers /importers either directly or
through the State Government's agents.
The ex-factory fex-jetty/ex-godown
prices of these fertllisers are, how-
ever, fixed by Government by nego-
tiction.

Middlemen like wholesalers and re-
tailers, who are mostly cooperatives,
are essential for the distribution of
tertilisers and they have to be paid an
adequate commission to cover their
expenses and a reasonable return on
their investment.

Warehouse at Haldwani

756. Shri K. C. Pani: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether there is a proposal to
construct a warehouse st Haldwani in
U.P. for storing foodgraing for the
adjoining hill areas;

(b) if so, when the warchouse will
be constructed; and

(c) if not, the measures adopted by
Government for maintaining buffer
stocks of foodgrains to tide over the

recurring difficulty regarding food
supplies experienced by hill areas?

The Deputy Minister in (he Minis-
try of Food and Agricultare (Shri
. R. Chavan): (a) No, Sir.

(b) Does not arise.
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(¢) The responsibility for maintain-
ing buffer stock of foodgrains at con-
venient centres to tide over loeal
difficulties is that of the State Gow-
ernment. The Central Government,
however, make allocations to State
Governments from the stock of food-
grains available with them,

Hill Stations in U.P.

757. Bhri K. C. Pant; Will the Minis-
ter of Transport be pleased to state:

(a) whether it is a fact that the
number of tourists wvisiting hill
stations In Uttar Pradesh has increas-
ed conslderably;

(b) whether It is also a fact that
the accommodation available in the
hill stations is costly and inadequate:

(c) whether Government propose lo
set up hotels for middle class tourists
at reasonable charges in the above
hill resorts; and

(d) it not, whether the Tourist De-
partment propose to grant loans to
private entreprencurs willing to set
up holels for middle class tourlsts?

The Minister of Transport (Shri Raj
Bahadur): (a) and (b), Information is
being collected from the State Gov-
ernment. It will be laid on the Table
of the House.

(c) No Sir,

(d) No Sir. Financial assistance to
private entrepreneurs for setting up
hotels is available through the Indus-
trial Finance Corporation and/or State
Financial Corporations.

Rotting of Wheat in sheds of Calcutta
Port

758. Shri Himatsingka: Will the
Minister of Food and Agriculture be
pleased to state:

{a) whether the attentlon of Gow-
ernment hes bean drawn to a news-
item in the Hindustan Standard (Cal-
cutta edition) dated the 24th Ooctober,
1965 to the effect that One thousand
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tons of wheat are rotting in two sheds
of the Calcutta Port Commissioners;
and

(b) If so, the action taken thereon?

The Deputy Minister in the Minis.
try of Foog and Agriculture (8hri
D, R. Chavan): (a) and (b). Yes
About 30 tonnes (379 bags) compris-
ing of wheat sweepings remained fnr
fome time in the sheds of Calcutta
Port. These sweepings were remnants
of the various consignments of wheat
brought by barges from Haldia Porl
where lightening of ghips was done
prior to the ships proceeding to Cal-
cutta, These sweepings remained un-
delivered as it took considerable time
for the Port Commissioners to link
these quantities with particular ship-
ments, The question of rent liability
also took some time to sort out. Deli-
very of these quantities was taken
and the stocks were examined by
‘Technical Officers of the Department.
The stocks were declared as being fit
“ar human consumption and for issue

yer usual reconditioning, Action is
- -.ng taken to clean and reccndition
these stocks for issue thereafler,

Missing Indian Vessels

759. Shri R. Barna:
Bhri P. C. Borooah:
8Shri Guishan:
Shri Vishwa Nath Pandey:
Bhri Ram Harkh Yadav:
Shrl Onkar Lal Berwa:
Shri Hokam Chand

Eachhavalya:

Shrl Bade:
Shri Yudhvir Singh:
Shri Jagdev Blagh Siddbanti-

Will the Minister of Transport be
pleased to state:

(a) whether the four of the fve
Indian vessels which salled from Bom-
tay for Perslan Gulf Port of Basra
over a month back are still missing;

and

(b) if -ot, where and in what con-
«dition tb - have been found?

The Minister of Tramspori (Shri Raj
‘Bahadur): (a) and (b). None of the
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Indian Sailing Vessels which sailed
from Bombay for Persian Gulf Ports is
reporied to be missing. However, out
of the wessels that sailed from
Saurashira Ports, five vessels wcre re-
ported to be missing. Out of (hese,
two have since been traced at Kuwalt
loading dates and two more have
been traced at Karachi where they
have been detained by Pakistan. One
sailing vessels ig gtill missing and en-
quiries are in progress to fing its
whereabouts.

Minor Irrigation Schemes
760. Shrl Krishna Deo Tripathl:

Will the Minister of Food and Agri-
culture be plcased to state:

(a) the measures and schemes
adopted by Government (n exccute
minor irrigatlon schemes to yield

quick results with a view to increase
tood production during the Third Five
Year Plan period;

(b) the amount sanctioned by Gov-
ernment under these schemes to the
States and Union Territories:

() the conditions attached to these
grants; and

(d) how much Increase in food pro-
ductlon these schemes are llkely to
bring?

The Deputy Minister in the Minis-
of Food and Agriculture (Shri
Shahnawaz Khan): (a) The Guvern-
ment of India has been laying greater
emphasis on quick devclopment of
minor irrigation resources in the coun-
try during the Third Five Year Plan.
Consequent on prociamation of Emor-
gency in October, 1862, the pace of
surveys and investipations and im-
plementation of minor  irrigation
schemes has been gteadily increasing
and increased Central assistance has
been provided to States from time to
time to keep up the tempo. Priority
in amccelerating the programme is be-
ing sccorded to schemes like renova-
tion of tanks, boring and deepecning of
existing wells, consiruction of tube-
wells and lift irrigation from rivers
and gireams, etc., which provide cheap
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and assured irrigation. Various wca-
sures by way of strengthening the
technical organisation, evolving gpeci-
alised designs suitable for small works,
training staff on minor irrigation and
production of technical hand-books,
are being taken to improve the
technical standards in execution and
mainlenance of minor irrigation
works,

Until 1964, only schemes for dug-
wells, boring and deepening of dug-
wells and renovation of tanks were
eligible for a subsidy of 25 per cent,
and those of kuhls to a subsidy of 50
per cent, the subsidies to be ghared
equally- between the Centre and the
States, In order to encourage lifs ic-
rigation schemes such wus tubewells
and pumpsets, it wag decided in March
1965, to extend 25 per cent subsidy for

these schemes also, to be shared equal-
ly between the Centre and the State
Governments. Community Masonry
wells have also been made eligible
to a subsidy of 50 per cent to be
shared equally between the Centre and
the States from the next financial year
1966-67,
A special programme for installation
of lift irrigation schemes on pivers and
streams has also been taken up re-
cently, State Schemeg of Lift irciga-
tion would also be entitled to a Cen-
tra] subsidy of 12-1|2 per cent from
1966-87, In the fleld of electrification
of pump-sets and tubewells, a special
drive has been initiated. State Electri-
city Boards are being provided
with additional finances for the
extension of power lines in areas
where there is a good potential Zfor
tubewells und pump-sets schemes to
enable them to run on electricity. The
Ministry of Irrigation and Power is
planning to electrify about 1.4 lakh
edditional pump-sets during the next
year,

(b) A statement showing the Third
Plan outlay, actual expenditure during
1961-—G4, anticipated expenditure dur-
ing 1964-65 and allotments (including
additional allotments) during 1965-66
under the minor irrigation programme,
i# laid en the Table of the House.
[Placed in Library. See No. LT-
5160/65].
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(¢) The States have been informed
that the Central assistance for minor
irrigation programmes has been ear-
marked and is not available for diver-
sion to other programmes, If the total
revised outlay for this programme ar-
rived at by adding the outlay agreed
to from time to time is not utilised,
the quantum of Central assistance
would stang reduced in proportinn to
the shorifall in the actual outlay in-
curred as compared to their total re-
vised outlay.

(d) It jg anticipated that the Third
Plan target of benefiting an additional
srea of 12,8 million acres by minor
irrigation schcmes would be over-
reached of which about 80 per cent it is
estimated would be under foodgrains,
Ag the physical inputs in agriculture
are used in combination, it is difficult
to calculate the actual increase in food
production attained by the use of any
single factor of production. However,
it has been broadly estimated that on
an averapge every additional acre bene-
fited by rainor irrigation scheme cun-
tributes about 1/5 ton per acre of ad-
ditional foodgrains production,

Delbi-Nagpur Alr Bervice

762. Shri D. 8. Patil: Will the Minis-
ter of Civil Aviation be pleased to-
state:

(a) the reasons for the discontinu-
ance of the Air Service betwean Delhi
and Nagpur; and

(b) the reasons for introducing Air
Service between Bombay and Nagpur
via Aurangabad?

The Minister of Transport (Ehri Raj
Bahadur): (a) The Night Air Mail Ser-
vice between Delhi and Nagpur is still
operating but with Dakotlas, and pas-
sengersg are not carried, The operation
of Night Air Mail Service with Vis-
counts was suspended for the follow-
ing reasons:—

(i) There was very amall pas-
senger traffic on the Night Air
Mail Service,

-
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(ii) Dukotas had to be operated on
the Night Air Mail Service so
that pilots could secure ex
perience on night operations to
be able to qualify for Com-
mand endorsement on
Dakotas, Without this facility
there would be considerable

' delay in training pilots for

Dakota Command endorse-
ment and this would affect
the general operations in the

country,

(b) Indian Airlineg Corporition was
operating @ Dakota  service from
Bombay to Aurangabad at the ins-
tance of the Department of Tourism
and thig service has been extended to
Nagpur under a short fall guarantee
arrangement with {he Maharashtra
Government. The Central Govern-
ment hes agreed to grant a subven-
tien for the  Bombay-Auranpabad
sector from the Civil Aviation Deve-

« lopment Fund,

malension of National Highway te
N.EF.A.

763. Shri Rishang Kelshing: Will
the Minister of Transport be pleased
ed to state:

(a) whether Government propose to
extend the Natlonal Highway running
through Tezpur-North Lakhimpur in
Assam to the fAive districts of NEF.A.
considering the strategic Importance
of the area; and

(b) if so, when the work is likely
to start?

The Minister of Transport (Shri
Raj Bahadur): (a) and (b). Tie road
passing through Tezpur and North
Lakhimpur formg part of the North
Trunk Road which is a State road in
Assam and not a Nationa] Highway.
Its terminal point is Murgonselek.
The question of extending a National
Highway to NEF.A. does not there-
fore arise,
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Roads in NEFA

764. Shrl Rishang Keishing: Will the
Minister of Transpert be pleased to
state: J

(a) whether Governmeni propose te
construct a number of loteral roads
connecting all the divisiona! Head-
quarters of NEF.A.. in view of its
stralegic importance; and

(b) it so, when the work is llkely
to start?

The Minister of Transport (Shri Raj
Bahadur): (a) and (b). A provisiom
of Rs. 180 lakhs was made in the
Third Five Year Plan for construe-
tion of new roads and improvement
to existing roads ond trocks im
N.EF.A. In the Third Five Year
Plan emphasis has been laid om
(i) construction of ruads connecting
the Divisional Headgquarters; (ii) cone
struction of  bridees and culverts;
{uy mefalling and  black-iopping
molnrable vonds; ung (iv) construce
tion of rest houses and other zimilar
road-side buildings.

As the Governor of Assam has
been accorded powers to accord ad-
minisirative approval and gxpendi=
ture sanclion to road works in N.E.
F.A. costing individually upto Hs. 15
lakhs. most of the works cnvisaged
in the Plan have been/are being sanc-
tioned by the local Administration un-
der the powers delegated,

Indian Councll for Child Welfare

765. Shri Daljit SBingh: Will the
Minister of Soclal Security be pleased
to state:

(a) the amount allotted by the Cen-
tral Government and the UN.Q. to
the Indian Councll for Child Welfare
during the Third Five Year Plan
period, separately, yrar-wise;

(b)Y how many Institutlons are run
by the Councll In Indla and expendi-
ture incurred on each of them;

(c) whether its accounty are audit=
ed yearly; and
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(d) if not, the reasons therefor?

The Deputy Minister in the Depart-
ment of Social Becurity (Shrimati
Chandrasekhar): (a) to (d). The in-
formation is being collected and will
be laid on the Table of the House.

Road Development Schemes in Orissa

766. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Tramsport be
pleased to state:

(a) the nature and extent of the
Central assistance given to the State
Government of Orissa for Road
Development Schemes in the State
durlng 1965-66; and

(h) the actunl demand of that State
for the same?

The Minister of Transport (Shri Ra)
Bahadur): (n) and (b). Apart from
Nutional Highways which are a Cen-
tral liability, Central assistance is
given to the Slates for construction
and development of State Roads of
Economic or Inter-State Importance
and for roads financed from the
Central Road Fund.

The demand of the Siate Govern-
ment of Orissa and the amount pro-
vided by the Central Government for
the various categories of roads during
1965-66 are as follows:—

Rs. in Lakhs

Demand  Amount
of the Siate provided

Category of roads  Govt. fur for
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Bio-Gas Plant

767. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

‘Will the Minister of Food and Agrl-
culture be pleased to state:

(a) the total number of research
centres established in the country to
pursue research work regarding the
blo-gas plant during 1985-68, so far;
and

(b) the detalls thereof?

The Deputy Minister in the Minis-
try of Food ang Agriculture (Shri
Shahnawas Ehan): (a) and (b). No
new centre has been establishedq in
1965. The following 6 centires have,
however, been working on problems
relating to the bio-gas plant in the
country since a number of years:

1, Indian Agricultural Research
Institute, New Delhi,

a

. Public Health Research Insti- .
tute, Nagpur.

3. Gobar Gas
Ajitmal.

4. N.R.D.C. Rescarch Gas Plunts,

Kanpur and Bombay.

Research Centre, *

5. Kora Gram Udyog Kendra,
Bombay.

6. Belur Math, Caleutta.

Khadi Produced in Orissa
768. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Will the Minister of Soclal Security
be pleased to state:

(a) the total quantity of khadi pro-
duced in Orissa during 1965-08 so far;

(b) the total expenditure incurred
thereon so far during the above

The Deputy Minister in the Minis-
of Law (Shri Jaganatha Rao):
(a) am] (b), The information is being

d and will be 1aid on the Table

1965-66  1965-66
and
Mational Highways . 321044 268-46
State Fouds of Feo- perlod?

nomic or  Inter-

State Tinportance | 6-32 2-6%
Roads financed from

Central Road Fund 26'8g 19°78

ToTAL 356-65  200-%g

of the House in due course.
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in Delhi (C.A)
Local Development Works

769. Bhri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Wil the Minister of Commanlty
Development and Co-operatlon be
pleased to refer to the reply given to
Unstarred Question No. 241 on the
23rd February, 1965 and state:

(a) whether the question of Stale-
wise allocation of funds for Local
Development Works programme for
1965-66 has since been consldered;

(b) If so, the detalls thereof; and

(c) the total amount allotted to
Orissa for the same purpose during
the above period?

The Deputy Minister In the Minls-
try of Community Development and
Cooperation (Shri B, S. Murthy); (a)
Yes, Sir.

(b)Y and (c). The entire amount of
Rs. 31600 lakhs provided in the
Budget Estimates for the vear 1965-
\in respect of the Local Develop-

'_ ® Works Programme has since
been nllocated to the State Govern-
ments/Union Territories. The alloco-
tion for Oris<a is Rs. 18.00 laikhs. The
amount allotted to each State/Union
Territory is given in the statement
placed on the Table of the House.
[Placed in Library. See No. LT-
5161/65].

12 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

AuLLecep Frmnc By Pouice oN

LAbour N DevLxx
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The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Minlsiry of
Defence (Shrl Hathl): If you permit
me 1 can make a detailed statement
in the evening or tomorrow. 1 am
getling the facts and I will give now,
if you desire, a short summary.

Mr. Speaker: If he is to make a
detailed statement and he wants time
till  tomorrow, he can make it
tomorrow.

1202 hrs.
PAPERS LAID ON THE TABLE
NOTIFICATION UNDER AIRCRAFT AcCT

The Minister of Tramsport (Shrl
Raj Bahadur): I beg to lay on the
Table a copy of the Indian Ailrcraft
(Fifth Amendment) Rules, 1965, pub-
liched in Notification No G.S.R. 1426
in Gazette of India doted the 25th
September, 1963, under section 14A
of the Aircraft Act, 1934, together
with an explanatory note, [Placed in
Library. See No. LT-5150/65].

NOTIFICATIONS UNDER THE KERALA
PANCIIAYATS AcT

The Parllamentary secretary to the
Minister of Co
and Co-operation (Slrrl Rhlndc!‘:
Sir, I beg to lay on the Table a copy
each of the following Notifications
under sub-section (3) of section 130
of the Kerala Panchayaty Act, 1980,
read with clause (c¢) (lv) of the Pro-
clamation dated the 24th March, 1088,
issued by the Vice President, dis-

charging the functions of the Presi-
dent, in relation to the State of
Kerala:—

(1) Notification SR.O. No. 2668/65
published in Kerala Gazetle
dated the 29th June, 1965,
making certain amendments to
the Kerala Panchayats (Plan
and Estimates) Rules, 1963
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[Shri Shinde]
(2) Notification SRO. No. 308/65
published in Kerala Gazette
dated the 10th August, 1965,
containing the Kerala Pan-
chayats (Accounts) Rules, 1065.
[Placed in Library. See No.
LT-5151/85].

——

12,04 hrs.

MOTION RE: INTERNATIONAL
SITUATION—contd.

Mr. Speaker: The House will now
take up further consideration of the
following motion moved by Sardar
Swaran Singh on the 15th November
1865, namely:—

“That the present international
situation and the policy of the
Government of India in  relation
thereto be taken into congidera-
tion.®

Shri Hari Vishnu Kamath ([{osh-
angabnd): Before the debate is resum-
ed, may I ask whether the time for the
debate will be  extended—it is ten
hours now-—beyond ten hours and in
that case will the House sit longer to-
day or will it continue tomorrow?
Secondly, is the Prime Minister going
{0 reply or intervenc, and if he inter-
venes, when will he do so?

Mr. Speaker: Probably at 430 he
will intervene and the Minister of
External Affairs will reply tomorrow.

Shri Bakar AU Mirza (Warrangal):
Mr. Speaker, Sir, as I hear my friends
talk about the rethinking and the re-
vision of our foreign policy, what they
mean is that they want us to drop the
policy of nom-alignment. It is sug-
gested that rethinking was going on
in London, Paris, Moscow and so why
not alsn in Delhi? What is this re-
thinking in thesc capitals? France is
feeling her new strenglh, economic
and military and is trying to break
away from the hold of the United
‘States. England i3 trying to gate-
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crash into the European Economic

Community so that she may have a
voice in the direction of the third force
emerging in Europe. Between Mos-

cow and Peking there are stresses

and strains and there also the policy
is undergoing some change. All these
show that rethinking is jn the diree-

tion of breaking alignment and not

geiting more and more aligned.

Naturally it is too late in the day to

suggest that we should get aligned
when the othe: countrieg are trying

to get non-aligned. Non-alignment

has paid sufficient dividends. Now,
Pakistan is aligned. Doeg anyone

suggest that we should exchange
places with Pakistan? Pakistan of
course got Sabre jets and Patton

tanks. But what else? Ig her posi-

tion more sccure? Does it feel grea-

ter confidence in herself than we do?

In fact the position of Pakistan is

like thai of our old Indian States.

There are the people groaning under

the dictatorship  which is there.
But somchow it is supposed to exist
as a part of the so called free wrrtd‘i
That is but only a glorious form of
the Indian States misrule under para-

mountey, wine, women and security

That is the sum total of all this align-

ment. Therefore, 1 would stress
that the policy we have been follow-

ing has been good and has given us
self-confidence and self-reliance, and
this should not be changed.

Some say that we have no friends
Shri Masani thinkg that we are iso-
lated; Shri Trivedi wants us to test
our friends and comes to the conclu-
sion that England and the United
States cannot be relied on becauge of
their recent performance; he alse
says that friendship with the Soviet
Union may be suspected because of
the attitude <he has taken about
Pakistan and therefore he advises us
that we should go alone. At the
same time it is complained that we
have no friends.

1t hag been suggested also that the
policy of UAR &t the Afro-Aslan
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Coniference shows that she ig not
friendly and that she ig not inclined
ito be friendly. Should a:l the coun-

fJ tries of the world be regimented to
follow a particular line when India
takes up a line and should all follow
us just to prove that they are our
friends? Within the Swatantra party
itself, there is a division in respect
of Punjabi Suba and Hindi. Shall
we come to the conclusion that all
those who gather these are not
friends? This kind of regimentation
with the expectation that all the other
countries should follow a particular
«course is really unthinkable.

Who ore friends? May I ask, where
were the friends of Englang when
there was the Suez crisis? May 1
ask, who are the friends of the United
States of America in Viet Nam?
France hag openly opposed it and
England is doing it secrelly. There-
fore, these friends all the time em-
phasise that every country has to be

4 tested; what she docg in a particular

-ase is @& proposition that I cannot

i jyccept  If we had no friends, how is
it that the United Natliong resolution
went in our favour? ‘Where were
the friends of Pakistan? So, friend-
ship depends upon the stand we take
and ypon what we have got to say
and what our position is in the world,
and therefore, if we try seeking
friends by adopting the policy of
alignment, you may find that on the
balance we will lose more than what
we gain and also lose our soul in the
bargain.

1 ask, is it not much better for
the peop'e opposite to try to see that
our country gaing & position in the
world go that others seck our friend-
ship? Why should we all the time
say that we should keep on seeking
friendship here and there Formosa,
1srael and s0 on? Ours j= a big coun-
trv. Wr have a con‘ribution to make
and we have not been in the wav of
proeress of any other ecuntrv. Why
should nnt other countrirs seek our
friendshin? That d-v will come and
that dav will come soon.

1772 (AI)LSD—8
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About Rhodesia, the stand that our
Forcign Minister has taken is wvery,
very correct. The support he has
promised to the Organisation of
African Unity—I alsp we.come it very
much. Mr. Wilson hag taken a stand
that it is England's responsibility and
that she has gone to the Unlted
Nations only to seek the support for
the sanction which ghe proposes. 1
have got some doubt that Lomorrow
he will come and say that it is only
England's internal matter; it is only
her domestic matter and other coun-
trieg should not interfere. About the
sanctions, Mr. Wilson himself jn re-
ply to a question in the House of
Commons said that oil is not includ-
eqd in the sanctions, Further, jt was
England who gave advance informa-
tion to Tan Smith that England will
not use force if there was a unilateral
declaration of indepcndence. This is
a new technigue. In British Guiana,
the Governor warned Dr. Cheddl
Jagan that unless he obtains absolute
majority, he will not be called even
it he is returneq to the House with
a big parly majority. Thig advance
information in & particular direction
prepares the people to go in the way
in which England wants them to go.

Now, Sir, these sanctions we have
seen how they worked in South
Africa. We have geen what China,
which js a very big mouthed country
about anti-colonialism, wa, doing
trade with South Africa. Rhodesa
is much better placed. On one gide
there is South Africa. Then there iy
Angola and Mozambique on  the
borders. They can in fact form a
South African economic community
and trade through South Africa and
through Portugal colonies till k'ng-
dom come Therefore, theae sanc-
tions are really an evewash and will
not satisfv anybody. When strong
stepe ate taken against Aden, when
strong sicps are taken acainst Brit'sh
Guiana, y ask. why should nnt simi-
la= steps be taken sgainst Rhodesia®
When Jews f-om all over th. world
were brought (n  shin-loads  and
dumped in a spot in Palestine thus
displacing the people llving there for
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centuries to create a new State of
Israel and to plant a cancer in the
whole of the Arab world, why should
not the small white minority num-
bering a few thousands be air-lifted
from Rhodesia and brought back to
their mother country ang the people
there left to govern themselves?
Therefore, we should be very firm in
this matter. We want to have Afro-
Asian unity on principles, on some
ideals, not just getting together and
passing some resolutions. It iIs the
minimum that everybody  wants.
Thercfore, 1 welcome the gtand that
our Government has taken.

Now, Sir, a few words about our
publicity. It is said that our embas-
sies are not active and, therefore, the
face of Pakistan in the outside world
is more beautiful than that of India.
The embassies have got very limited
funds,

Shri Harl Vishoun
them more money.

Eamath: Give

Shir Bakar ANl Mirza: The hon
Member does not understand how
much money publicity requires.

Shri Hari Vishnu Kamath:
give them more money.

1 said,

Shri Bakar Ali Mirza; Apart from
that, Pakistan has the backing of her
allies, especially England and BBC.
The support of BBC is not a small
thing. Over flve continents and in a
dozen languages of the world news
is broadcast by BBC. People think
that it is broad-minded and objec-
tive. It is not wholly the case. To
meet that support which BBC gives
to Pakistan propagands, 1 submit,
even if you plant so many North
cliffes’ and ‘Bever-brockers' in our
embassies in  different partg of the
world we will not be able to meet
the propagands from BBC and the
allies of Pakistan. Therefore, let us
not come in the way of our embas-
sies. They are doing good work with
the limited resources that they have.
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‘What about our radio? We have
been stressing and shouting demand-
ing a powerful radio transmitter jn
this country. But we are charmed
with the television. It is only now
there is some hope that we will get
some more powerful transmitters.
Pakistan radio is as strong as India's,
while China's iy much more stronger
and it splits our ears every day. In
some parts of India we cannot hear
our own transmitter.

The other thing is, it all depends
on the stand that you take about a
particular question. Take the ques-
tion of Kashmir.

Shri J. B. KEripalani
What were you doing all
years?

(Amroha):
these 18

Shri Bakar Ali Mirza:
watching your progress.

We were

1 wag saying, Sir, it all depends
upon the stand we take on a parti-
cular question. Take, for example,
Kashmir. So long we toock an atti-
tude that there was something o be
settled and the people were confused.
This was the first time that we took
a definite, precise, strong and firm
stand about Kashmir., The reaction
was that people began to understand
our gtand on the Kashmir question.
It is a fact that even the Security
Council has changed its posture; so
also, United States ang England, be-
cause of our firm and clear stand.

There were powerful reasons for
our previouy position. Because,
Panditji was devoted to peace. Pan-
ditji did not want to humiliate Pakis-
tan, by getting her branded as an
ageressor. Panditji wanted to scttle
the question of Kashmir to build a
bridee of peace between India and
Pakistan, because he realised that
peace was the fundamental neeq of
the hour for the whole of Asia and
Africa. T will plead that we should
not forget that particular stand
Whalever we do, we should try not
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to build up a war psychosis; we must
pursue the path of peace. Peace is
the thing that Asia needs and Africa
needs. America ig giving us a lot of
aid, about Rs. 400 million crores. But
haif of it js militery aid. What is
that for? Is it also providing a tar-
get for the use of that ald. Not
single bullet out of that aid has been
fired agoingt the Communists. Those
armaments have been used for fight-
ing between ourselves.

Shri Bade (Khargone): There can-
mot be one-sided peace.

Bhri Bakar All Mirza: I agree with
you. There should be negotiation.
Noy there is some talk of Pakistan
asking for mediation by Russia. I
would not like to bang the door. I
do not want you t» change your gtand,
Russia has acceptey Kashmir ag an
integral part of India. We have
made it clear and even the United
Nations has more or less aceepled it.
8o, what harm is there in having
peace. The pursuit of war hag not
helped any country. Even the vie-
tors have found that they are also
losers. Therefore, I would plead
with this House that we ghould pur-
Sue the path of peace. I support the
foreign policy of the Government.

Shri Frank Anthony (Nominated—
Angio-Indians). Mr. Speaker, Sir,
this dubate iy sey in a complex set-
ting. Ang it is Important because of
that, despite our legilimate pride in
our magnificent army and indeed our
civilians, that we do not allow our-
sclves 1o be overtaken by any sense
of cunhoria or of undur complacen-
€y. There hag been for yg a vindics-
tion of faith ip bur magnificeny Aght-
ing men. Even after the NEFA re-
verses | had maintaineg that the
Imags o our fizhting men, of our
jawans, was a shining and imperi-
shabl,. image inscribed in blood and
valour over the batlleficlds of the
world. Yes, that image was some-
what tarnished, but we have to re-
member this, that those reverses in
NEFA were essentially the reverses

International KARTIKA 25, IT (SAKA) Sitsation (M)

2176

of a tragic lack of preparation and,
to some extent, undue politicul inter-
ference wilh the giructure of military
command. Thank God, thay period
is now behind wus. Then there has
also been this glorious fulfilment of
the gecular ideal, fulfilment both on
the battle ficld ang on the home
front. On the battle front we saw
the young men of every communily
fighting and indeed dying shoulder
to shoulder to repel aggression. On
the home front there has been this
heart-warming  exemplification of
unity, of discipline and of complete
communal harmony. And it is
necessary that we ghould ensure for
the future these qualities thay we
have displayed go abundantly in this
crisis that they shoulg condition our
policies in the future,

12.18 hrs.
[Mg. Derury-Seeaxem in the Chair]

In the past we have tended 1o be
neither practical mor realistic. | be-
lieve thet firsy the Chinese aggres-
sion ang then the successive aggres-
sions by Pakistan have been bless-
ings in disguise. They haye helped
to shake um out of this world of
cloudy idealism, illusions and slogans
that took the place of policy, of ac-
tion. Today what do we face? We
face an uncasy cease-fire. 1 do not
wish to encourage any war psychosis
but let us realise this thai we face
an uneasy cease-fire We are faced
with a regime that is hatefilled; we
are faceq with a regime that liny a
h?!lg record of treachery ang upyres-
sion.

Internationally, we face all kinds of
pressures stimula‘ed by considerations
of power polities. In this context
we have got to remember one thing

We nre a warm-hearted emotional
people. We tend 1o be sensitive.
perhaps unduly sensitive; but, how-

ever emotional we may be, however
legitimately sensi'ive we may be, we
have to try and ossess our atlitudes
in an objective way. There is no
point, I feel, in imputing motives. We
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should leave, as the Foreign Minister
ILft, the imputalion of motives un-
couth langunge, uncivilised behaviour
to the Chinese and to those who do
their barking at  Chinese bidding—1
refer particularly to the Peking-Pindi
axis,

I come now to the question as to
what should be our attitude towards
Britain and the Commonwealth, How-
ever strongly and legitimately we
may feel resentment againsy Britain's
continuing Blimpism_ her double colo-
nial standards—a hang-over from
the colonial past—yet, 1 feel that here
also ihe imputation of motives will not
do. Mr. Masanj sought to rationalise
the British action; I am euphemi-
zing my condemnation he'c. [ say
that no amount of rationalisaion of
the British action, British attitudes
and the attitudes of the press can
make it anything less than what it
was—indefensible, utterly reprehen-
sible—and 1 belicve that much of
Pakistan's intransigence is due direc-

tly to a policy of British official en-
couragement,

Shrl Hanumanthalys (Bangalcre
City); You are telling the truth.

Shri Frank Anthony: He is approv-
ing of my condemnation.

The fact is thap Britain has adhered
to some kind of medieval doctrines
for Asia—doctrines that she has
thrown over so far ag her own society
is concerned; there is no doubt that
even today there is this obsessive pre-
occupation by British officialdom
with this two-nation theory—this ad-
diction, as I say, to these medicval
theocratic concep's. which ghe has re-
jected for her own society. Because
of that Pakistan has been encouraged
in this at.itude of inlransigence. And
It is not going to be easy for us to
change concrusted jdeas or prejudices
of Britishr official policy. I believe
that it is human nature for naticns
as for individuals. when they have
losy the substance of glory and power,
te cling pll the more tenacious'y to
their illusions and te their faded
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memories of the past and Britain, be-
cause she has lost the substance of her
glory and her empire, clings today
all the more tenaciously to those il-
lusions and outmoded memories,

But, I would say, however legiti-
ma.e our resentment, iy would be &
mark of lack of statesmanship—let us
criticize and condemn the British—
almost a mark of lack of maturity if
we walkeg out of the Commonwealth
in a mood of pique. Wha' I say is
this: It would be reminiscent of the
adolescent behaviour of Pakistan in
breaking off diplomatic relations with
Malaysia; it would be reminscent of
the equally adolescent behaviour of
Indonesia in storming oug of the
United Nations. We have got to re-
member that India’s basie policy
must be to play an effective role in
every international forum—a role
consistent with a position as one of
the really great nations of the world,
one of the na‘ions in the front rank

of the nations of the world in her
own right. And, we have got to
remember, while dealing with

Britain ang the Commonwealth, that
the Commonwealth is not Britain; it
is na' even predominantly white, Of
the 22 members, 14 are non-white—9
African and 5 Asian. Alrcady, per-
haps because of India's example, the
physical complexion of the Common=
wealth hag literally changed. Iy should
be India's purpose now to condi ion
the policies and attitudes of the Com-
monwealth; it shou'd be India's pur-
pose to ensure that the non-white
membe-s of the Commonwealth play,
as they should, a dominant role in
framing the at'itudes angd the policies
of the Commonwealth and—] am
underlying this—without any accept-
ance of either British hegemony or
British paternalism. It js important
that these Commonwesalth Conferences
should be he'd in different member
countries with the non-white coun-
tries presiding by rotation. Canada
has already suggested it. We have
alzo got to remeber this that Malay-
siz that stood out so consipiciously
in support of our secularlsm continues
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to be 3 member of the Commonwealth.
Canada, a good friend of ours and a
progressive member of the Com-
monwealth, is not blinkered by the
Blimpism of much of British official
thinking. I feel that India can play
a decisive role in ensuring that the
African and the Asiap members con-
stitute a solid force in prevenling
Britain from backsliding with regard
to Rhodesia. Britain must be told
that no longer will shese members of
the Commonwealth accept the old
colonial doub'e standards, une for the
whites and another for the coloured.
If force was necessary to be used by
Britain wiren dealing with the duly
elected Governments of British Guiana
ang Aden, then Bri‘ain must be told
that force should be used. if neces-
sary, in order (o bring the white
racist rebel minority to its senses.

Through the Commonwealth, Bri-
tain talky glibly of self-determination.
She plays the role of the devil's ad-
vocate to Pakistan in pleading for
self-determination, for a medieval
dictatorship that does no: understand
the meaning of sclf-determination.
Britain must be asked in the Com-
monwealth and through the Common-
wealth fi-s! to heal herself, to apply
the principle of self-determination to
Rhodesia and to Aden and to jog her
rather convenient conscience into
asking that gelf-determination should
be applied—it Is long overdue; Bri-
tain had promised it—to Pakhioonis-
tan and that indeed Britain should jog
her convenient conscience to ask that
the minimum of human righls should
be given to the people of Tibet. We
shou'd also jog our conscience In this
matter.

Then, Britain should be asked 1o
ask Pakistan to give the minimum of
human rights to her minorities. Let
me give you one example. Before
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accredited leader of the Anglo-Indian
communi'y in Pakistan was persecu-
ted ang driven out. Comparatively a
young man, he Jied recently in exile
in Britain, T beiieve largcly of a
broken heart

Towards America, justifiably, we
feel reseniment, mot a little  resent-
ment, because of cerlain of lver actions
and policics today, I for cne have
felt it an unspeakable humiliation
that food mid should have been rub-
bed in as an instrumeny of diplomatic
arm-twisting. I have felt it an un-
speakable humiliation that we should
be made to feel literally like beggars
slanding in a queue with a beggar's
bowl. The fault is partly ours that
we have developed this cruich-com-
plex and I join Issue with the Food
Minister that he helps to continue this
crutch-complex. We are like crip-
ples too afraid to surrender our
crutches. And yet in food and gther
matters, it is also important to re-
member that every developing coun-
try mnecds gssislance and indeed the
devcloped countries, Including Britain,
depend to a large extent on American
largesse. But the difference is this,
the difference between (he attitudes
to the coloured and the non-coloured.
Largessg to Britaln is never rubbed
in. They are not made to feel like
we are made to feel beggars stand-
ing in a queue. However humiliated
We may fcel, here again it is not ad-
visable for ug to impute motives te
the Americans. Realities have caught
up with us. T believe that realities
will catch up wi'h both the democra-
cies and will make them measure de-
velopments in the gub-continent, at
any rate, In a realistic manner, We
know that onc of America's domi-
nant occupations is the containing of
communism and because of that any
one who is prepared to supply bases
to America. who is orepsred pven

Partition, the s of my

nity whom I looked after in that area
were hanpy. After Partition, they
were largely driven out Pakistan.
The person who took my place s the

nomi v to join military pacts, qua-
lifles. irrespective of however reac-
tionary their reglmes, however com-
mitted to the Negation of a free so-
clety, for unlimited American aid.
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Americans in some respecls
even more naive than we are. We
were told that this stupendous mili-
tary aig that they were giving to
Pakistan was intended for use to stop
communist expansion. But Pakistan
had always intended jt for use, and
indced useq it, against India.
despite all the solemn assurances that
we were given in the face of Pakis-
tanj treachery, whay happenced? These
assurances by the Americang Were
not worth the paper they were wril-
ten on.

are

Americans must realise this .I.!O
that because of this desire to contain
communism in Asia, they have upset
the natura] balance in this gub-con-
tinent. After gll, we have no quar-
rel with Pakistan. Pakistan is 8
gmall country; inherently it is weak
militarily and economically; political-
Iy it is a monstrosity divided by a sub-
continent in two parts. They have to
realise this. And may 1 say this in
passing that it was a measurc of
India's passionate desire for peace that
we did not overrun, which we could
have done In the space of two days,
the other half of this political mons-
trosity—East Pakistan. We did not
do it as a further measure of our
passlonate desire for peace.

Amecrica has yet to learn  this:
because of this tremendous artificial
military inflation of Pakistan, she has
made Pakistan the victim of military
megalomania; by this attificial infla-
tion, she trag made Pakistan the
wvielim of egomania, the victim of re-
ligious hatred ang famaticism.

Recently when some of us met an
American Senator gnd some Congress-
men, one of them asked—] was able
to appreciate his feclings—with a
passionate intensily: what can I say
—they had visited some of the Ame-
rican hospitals in Vietnam and Phil-
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ippines—to the American mothers
who ask me why should our sons die
and be maimed in the swamps of
Vietnam. He said that the only ans-
wer he could give was rather an aca-
demic one—it was because of Ameri-
ca's desire to protect free gociely in
Asia. Can we not legitimately ask,
with even more intensity, America
this question; what have we to say
to the mothers of India—mothers not
only of Indian soldiers but also of
Indian civilians—when they ask us
why should our sons have been killed
and maimed by American gifted
tanks and guns, by the American gift-
ed planes and bombs. We have no
answer that the American Congress-
man gave. He at least was fighting
academically to contain ecommunism,
but here our jawans, young men,
and civilians were killed by gifted
weapons, by the weapons gifted by
one democracy to be used against an-
other democracy. There is no answer
that we have to make to the Indian
mothers.

America has also to learn this that,
equally with China, Pakistan desires
to weaken and also to subvert our
secular base. To both democracy is
not only foreign; to both democracy is
utterly repugnant. I believe, what-
ever Briwin and America may seek
1o do, they will not be able {o prevent
the increasing concert between China
and Pakistan. 1 believe it sadly that,
sooner or later, this country must be
prepared for a concerted attack by
China and by Pakistan. The supreme
tragedy of it all is this that here we
have the sirongest democracy in the
world; because of this tragic misap=
preciation of the basic issucs in the
sub=continent, tragic misappreciation
of Asian psycholegy, the strongest
democracy is pulling the carpet econo-
mically and militarily from under the
feet of the largest democracy in the
world. And without intending it per-
haps America today is assisting the
forces directed to subverting and
weakening democracy in India.
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May I say this that so far as the
USSR and the East European coun-
tries are concerned, I believe that
they share with us a common con-
frontation, a confroniation with ex-
pansionist China? 1 gm hapoy that
our relations with the USSR and
these Eastern European countries are
being strengthened. And it is a matter
for gratification and perhaps a little
ironical, that these communist coun-
tries, although communist, are help=-
g us {o strengthen our gecular base,
while the Westerp democracies  are
denying us that help.

In conclusion, 1 want to condemn
this talk of an wunderstanding on
Kashmir. Mr. Masani, fop whom [
have great respeet, said that Pakistan
because of her aggression has put her-
self out of coury but there must be
some kind of understanding with the
people of Kashmir., May I say this
with great respect to Mr. Masanj and
those whgo speak like him that this
is not only loose talk but it is dan=
gerously loose talk. Because it gives
a stick to those countries thay are
unfriendly or inimical to India to beat
us with especially in international
forums, when they think that there
is a section, however microscopic, in
this country, that can talk of coming
to some kind of understanding with
the people of Kashmir who are part,
after all, of the people of India?
Let us remember this. The Ameri-
cans fought a civil war in order to
maintain unity, and in order lo main-
tain the integrity of their country.
Has Mr, Masani forgolten the history
of India? Hag not the history of
India been essentially—let us be
honest with ourselves—a history of
tribalisms? Ts Mr. Masani suggesting
that In this day and age afier we have
fought & war to cement our secular
base, we are going to open the flood-
gates to m resurgence of these triba-
lisms?

Shri Sham Lal Saraf: (Jammu and
Kashmir): Never.

Shri Frank Astheny: I say that
whatever trouble there has been in
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Kashmir—I do noi want to paint
fingers at anybody—has been there
because we have kept the Kashmir
problem simmering: we have done it
because of our confused and muddle-
hcaded policies over the las. cighteen
years.

Afer all, T gm g lawyer, largely a
constitutional lawyer. Constitutional-
ly. legally, who can say thaot Kash-
mir did not become a part of India?
Even from the purely moral point of
view there have been threc elections
in Kashmir, and nong in Pakistan.

Then, we have this plebiscile hurled
in our teeth. I do not understand it
Anybedy who is not deliberately dis-
ingenuous knows that it was an off-
the-cull offer,—as there were so many
off-the-cuff offers by the late Prime
Minister—of a plebiscite, but it was
categorical!y conditional on Paklstan
varatling the monstrosity that they
call Azad Kashmir, There must be
some finality in human relations,

After two jnvasions by Pakistan,
Kashmir has beep scaled by the blood
of Indians of every community; it has
been scaled not only as a part of
India but it has been sealed as o part

of the minds and hearts of every
scction of the Indian prople. And T
say that Kashmir today—it is not o

figure of speech—is & symbol of our
secular democracy, and for the mino-
rities, especially, it is a sybol of our
secuiar  democracy. 1 know that
China and Pakistan would llke to sve
Kashmir separated from India; they
know that iy would immediately des-
troy our gecular baze. They know
that it will make Indla, like Pakistan,
a theocratic state where the minori-
ties are consigned to helotry, fear of
death and dishonour.

1 say this to the Prime Minister—
and perhaps to the Hindus—that the
minorities in this coun‘ry, a hundred
million of them, the largesy minority
belng the 60 million Muslims and the

smallest minority being the Anglo-
Indians, would be the first {0 pesist
any gemblance of any attempt by
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Government fo treat Kashmir as ne-
gotiable with anyone,

Pakislap did us this service. By
attacking us, it helped us to streng-
then the fabric of our nationhood;
it helped to cement our secular base,
and as I said, it helped us to seal
with Indian b.ood the fact that Kash-
mir will remain gn inseparable patt
of India.

Shri Mahatab (Angul); Mr. De-
puty-Speaker, this time also a deman
has been made that the foreign policy
of India should be reveiwed. As far
ag I remember, on al] occasions,
whenever the question of {foreign
policy is discussed on the floor of this
House, o demand is always made that
there should be a revision of lhe
policy. There ls a certain section in
the coun'ry which wants a revision of
the foreign policy from its very incep-
tion. Therefore, there iz np wonder
that this time also some attempt has
been made in the same direction.

Since we are in the midst of 5
surious conflict, we have to fingd out
whether our foreign policy has served
us well even in the midst of this con-
flct. Now js a time whepn the whole
thing can bp pssessed dispassionately
and objectively.

Broadly speaking, our foreign polizy
is that India should not belong to
any power bloc, any of tire two power
blocs which are compeling with each
other in the whole world, This im-
plies that India should belicve n
peaceful co-existence and, mutual
tolerance. This js the broad policy
which we have adopled for the last
many years since the jndependence of
India. How hag jt stood the test aof
time is the point to be considered.

Take the case of Kashmir. ] would
briefly trace the history of Kashmir.
From the very beginning, Kashmir has
been the plavground of the conflict-
Ing diplomncies of the western coun-
tries and USSR. As early as 1020.
immediately after the first world war,
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the British Government at thaty time
warned the then Kashmir Government
that the Bo'sheviks should not be ai- «
lowed to carry on their propaganda in
Kashmir. The then Diwan of
Kashmir issued a regular circular to
that effect. Sometime before inde-
pendence, Gilgit was taken on lease
by the British because that was im-
portant to contain Russia. The U.KL
was al:aid that Russia would expand
throughout Asia through Kashmir,
That was the fcar then. It went to
this length that immediately before
independence, a British Brigadier who
was in charge of Gilgit, announced
without refvrence to anybody that
Gilgit belonged to Pakistan. That
was immediately contradicted by the
British authorities then.

Shri Sham Lal Saraf: One day oe-
fore Pakistan came to be formed.

Shri Mahatab: This is the history.
Immediately after independence, 1
think the British would have been
very happy if Kashmir had acceded to
Pakistan. That was their desire. But
that did not happen; thanks to the
diplomacy of India that did not come
to be. Ultimately, Kashmir acceded
to India. But Pakistan invaded Kash-
mir, and armed conflict ensued, The
whole ‘hing coulg have been settied
then. DBut it was referred to the UN
and it is hanging Gre since than.

The USA, so far as Asian policy is
eoncerned, is always led by the UK,
they arc wrongly led by the UK.
When the Korcan trouble was going
on, the USA was misled by the UK
and got into trouble there. The USA
depends on UK for framing its poli-
cies with regard to Asia because the
UK is supposed to be the expert on
these Asian matters. So it is guided
accordingly by the UK advisers.

Shri Warlor (Trichur): Is the USA
an innocent child like that?

Shri Mahatab: Immediately after
independence, th.  Kashmir trouble
went on. It started with the promise
that the Kashmir people should have
a voice in the matter of accession.
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The thing went on for some time. As
a resull, different countries began to
work in Ka hmr, on the poiiues of
Kashmir so as to influence the politics
of Kashmi,. They went gn doing that.
But now for the first time after inde-
pendence, Indian  Government has
made it perfectly clear thit the ques-
tion of Kashmir is not negoliab.e at
any level and that has seltled the
matter once for all. That is a great
achievement of the Government of
India., Here the policy of non-align-
ment has stood the test of time and
has paid its dividends, I think, to the
fullest extent. After that declara-
tion, the politics of Kashmir has be-
come the politics of India; Kashmur
politics is now nothing diffcrent from
Indian politics. That is the present
position.

Of course, I agree with Shri An-
thony that we should not attribute
motives, but we should know the mu-
tives. Let us not attribute motives to
anybody, but let us know the motives.
Here [ do not think the western demo-
cracies are, practically, standing on
any principle now, because as you
will remember, immediately after the
first world war under the leadership
of President Woodrew Wilson, the
then President of the US, g number
of doctrines were declared and pro-
claimed. One of these was that the
rights of minorities in every counlry
should be safeguarded. That was one
of the major doctrines for which Presi-
dent Woodrew Wilson was hailed as
the maker of a new age. Now that
doctrinc has gone somewhere; demo-
cracy is thrown into the background
practically. The two power blocs are
competing with one another in such
a manner that it does not matter whe-
ther a country is democratic or not,
whether the minorities are well-treat-
ed or not; it does not matter anyway.
Each is supporting those who are
against the other. That is the policy
which these people are following.

Take the case of the USA. I would
charge USA with the moral responsi-
bility for this war which has tsken
place between Indis and Pakistan
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What was the agreement, understand-
ing, after the last war? It was that
the balance of power, wherever it
existed then, should not be disturbed
by any count.y. The balance of
power between India and akistar
was there after the last war. But
that was completely disturbed by the
USA's gift to Pakistan. That has
happened. There ig uo explanation as
to why this balance was distu bed.
What was the motive of the USA and
UK for this action? It was to con-
tain Russia and China together, be-
cause they were together at that
time, to contain communiam,
They did not trust India; they thought
that Pakistan could be prepared not
for any immediate confl.ct but for the
third world war. In fact, they bulilt
up Pakistan accordingly. If anybody
studies the construction of the Sargo-
dha acrodrome, he would know that
it has been built not to fight any im-
mediate war but to fight the third
world war when alomic weapons
would be used. All these modern
weapons were supplied to Pakistan
in order to enable her to fight the
third world war which according to
the.r calculation, would be fought
with the communist countries,

So that was done. Protests were
made. They knew that these wea-
pons might be used against India. 1t
is not that they did not know it. I
cannot imagine that US politicians
and statesmen are su  foolish or -
norant as to imagine that these could
not be misused or abuscd. They
knew these would be misused. In
spite of that, they took the risk in
order to help themselves against com-
munism. That is the point. They
did it. Thercfore, the USA cannot
escape the moral  responsibility for
the conflict which took place betweorn
the two countries which led to des-
truction of life and property. The
USA cannot escape the moral respon-
sibility for all that has happencd in
consequence thereof,

Even with regard {o Kashmir and
the present conflict, the foreign pohcy
which India has sdopted for so many
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years has stood the test of Lime very
well. Any other policy would have
been disastrous to India, because on
the ong hand we cannot trust this
bloc as it does not trust us, and on
the other hand we cannot go to the
other bloe to create trouble for us.
The policy has stood the test of time
so far as the present conflict goes.

The question arises with regard to
China, A suggestion has been made
by Shri Masani, who I know is a
kreat scholar and a student of politics
und diplomacy, that India should ake
the lead in forming a defence alliance
with some of the neighbouring coun-
tries like Japan and Australia. Does
he not know that Japan and Australia
ore not independent of many commit-
ments? Have they not any commit-
ments with any other countries?
Car Australia join in a defence alli-
ance without the UK.? Can it go out
of the Commonweaith and do some-
thing in order to help India?

Then, what is our common interest?
The other day some leaders from
Japun came here. 1 had also been
to Japan and had talks with the lea-
derg there. What is the common inte-
rest between Japan and India today,
between Australia and India today?
It is really common interest which
should bind countries together, and
we should find out that common inte-
rest. After pll, foreign policy, or, for
the matter of that, even home policy
is based upon such common interests.
It is not idenlism or ideclogy but
really common interest which can and
should bind us together.

Here T should point out that there
should be rmore talk of our relation-
ship with the neighbouring countries
than hitherto. T am very sorry the
Foreign Minister did not say a word
sbout our relations with Burma,
Ceylon und other ncighbouring coun-
tries. Nothing has been said as if
these countries do not exist for our
consideration. That is a wrong atti-
tude in my opinion. We have to build
up, 1 do not know what steps are
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being taken, our close relation with
Burma, Ceylon ang all the neigh-
bouring countries, does mnot malter
which Government comes into exist=
ence there. Shri Masani referred to
the defeat of one party in Ceylon.
We should not take interest in these
matters, because that is again the
policy of India, namely co-cxistence.
It does not matter which party comes
into power where,—we have to build
up our relationship with the people as
a whole. If we take interest in their
internal politics, we will get into
trouble. This is 3 fundamental thing
which we must always remember, and
that js the first item of Indian foreign
policy, that we should not bother
about the internal politics of other
countries. Whichever Government
may exist in Ceylon or Burma and
whatever may be the form of govern-
ment there, we are not concerned
with that, but we have to build up
our relationship with the neighbour=
ing countiies wvery closely. That
should form the major part of our
discussion according to me. But we
are always so much western-oriented
that we never bother to think about
our neighbours, what our relationship
should be, how it should grow, which
way we should proceed.

Following that policy, I think there
should be more collaboration with
these countries in all matters than
hitherto. There should be more eco-
nomie collaboration with Japan, for
instance. Why should we always
look to western countries for gll kinds
of technical advice which we can
easily get from Japan! There should
be more contact with neighbouring
countries than with others. Tha* is
the first principle of swadeshi which
{s now being advocated. There is a
place for swadeshi in foreign policy
also. We should not always look to
the distant countries, not minding the
countries near us. We have to change
our outlook a little tp that extent.

Shri Priya Gupta: China is nearer
to India than Japan.

Shri Mahatab: We should always
try to builg friendship with any coum-
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try. That does pot mean that we When, for instance, China invaded
should yield to them. Pakistan is a India, it is rot that India did "ot get
neighbouring country. In fact, Pak- &Ny help from any quarter. In faci,

istan and India are cne. Although we
are fighting very bitterly now, and
we should fight till the end, peace
should be in view. We are not fight-
ing for the destruction of Pakistan, but
for a certain purpose. That purpose
should be kept in view., We shouid
not losp our head in such a maaner
that we fight aimlessly for the end
of any country. We have to kecp
ultimats peace -in view.

As far as I see, the policy which
has been followed uwp till now has
paid its full dividend. 1 do not think
any other policy could have served
ug 80 well as the present policy has
done, We can say so objectively. It
is not a question of thinking of ~uy=
thing from the ideal point of view.
“This is from the practical, pragmatic
puint of view.

A point was made that India has no
friend today. It is true that India
has no friend today in the sense in
which Pakistan has got Jordan as a
friend,. . .

Shri Mauriya (Aligarh): Your
policy has been a perfect failure.

Shri Mahatab:......or  probasly
some others, I dp not know, but 30
far as Indin is concerned, what is (e
meaning of a friend? What dv we
want? Do we want that everybody
rhould come forward and say “yes"
to us? Do we want that our interests
should be served by others!? How
Lave the interests of Pakistan and
India been served on this ocuasion?
Pukistan hos not gained anything
because of the claim that ghe has
got many friends, and India ha: nol
lost anything becausc she is said o
have no friends. Il ig probably our
traditional outlook that if we call one
a friend, we expect him to say “ves"
always to us. Fricnaship never means
that, that ia not pessible. We¢ muct
have countries round asbout wi who
should appreciate our position, who
should try to help us in their own
way, not In our wey.

India reccived help from al qual‘ers.
Whenever here is any difficuity, he.p
will be available because of this
policy. Otherwise, if we are invoive
¢d in one hloc ¢r the other, J* may
be that help will not be fortheom:ing;
on the contrary, it is likely we will
have to Jose some of our rights and
privileges mlso. That is possible, that
15 happening clsewhere.

It was asked why India does not
ruise her voice when flghting is guing
cn in Viet Nam. Shri Masani sug-
gested that India should take the
lead. I agree with him on one point,
und that is that the attitude of self-
righteousness should be abandoned by
India. We rave go! plenty of that.
Somehow we have inherited that attl-
tude for the last so many ages. We
consider ourselves morally superior to
every one. That is wrong attitude.
We are as good or as bad as any other
country. Therefore, to expect ys to
go on giving advice to everybody is
a wrong attitude. The idea of taking
a load always haunts us. That is the
usual psychology of a proud nation.
Even if that pride is there, it should
be concealed in our hearts. We should
work in such a manner that that pride
will remain hidden. Otherwise, if we
go on talking about leadership, ulti-
mately we will not be anywhere,

This is my submission, and 1 would
suggest again that we should build up
our close relationship with and talk
more about our neighbouring count-
ries than about distant countries.

Bhri Tridlb Kumar Chawdharl (Ber-
hampur): In the last two weeks we
have heard two pronouncements on
foreign poliey on behalf of the Gov-
ernment. The first was made by the
Prime Minister on the 5th of this
month. It was good as far as it went,
only it did not go far enough. You
might know that some of the Oppo-
sition groups wanted to have a debate
on the statement o! the Prime
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Minister, but the Government did not
agrez. They came forward with this
motion for discussion of the interna-
tional situation as a whole.

Alfter that, we had expected that
the hon. Foreign Minister would give
us al least some indications of the
basic guide lines of Government policy
Bo far as the new events, that have
come up, are concerned, but, except
for referring to Rhodosia and the
freedom struggle of the South Arabian
region, he chose to remain silent over
every other important development
since the ceuse-fire. The world
hes been changing Tast and the
internationa] relation and  the
balance of forces are changing tfast
nol only in other parts of the world
but nearer home, in South East Asia
too. 1 refer to the developments in
Indonesia. 1 do hope that the Foreign
Minister would give us some indica-
tion as to the assessment that they
have made of these developments in
Indonesia. ... .. (Interruptions). You
have your own conclusions. You
welcome that.

13 hrs.

Shri Nath Pal (Rajapur): Soekarno
is no better; he was sending arms to
Pakistan.

8hri Tridip Eumar Chaudhuri:
Anyway, there was no indication of
the governmenti's mind with regard to
these developments of far-reaching
importance. He also dig not men-
tion, although he made a statement a
few days back, about the collapse of
the so-called Afro-Asian concept in
Algiers. I cannot but mention in that
connection the singular failure of this
government to attach much import-
ance to that Algiers conference
although we were engaged there in
a hitter struggle with China with
regard to the holding of the conference
according to schedule. No Cab'net
rank minister was sent there although
the other delegations that had reach-
ed Algiers were exp~-ling that India
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would send at least somebody whe
would be competent to gpeak autho-
ritatively on behalf of the govern-
ment. We did not do that. In that
connection 1 also want to make a
refercnce to another ommission and
failure of the government Lo gend a
Minister of the Cabinet rank to the
Casablanca conference of heads of
Arab States in September. That has
created a lot of misunderstanding and
I understand that President Nasser
also had referred tg thig bitterly in
some communication to us. Many
hon. Members referred to the attitude
of the Arab States towards India-
Pakistan conflict. When we see that
a group of heads of States of a par-
ticular region are meeting, Pakistan
is deputing one of its cabinet minis-
ters there to put across Pakistan's
case with regard to Kashmir, we
simply keep our eyes shut to these
developments. 1 would very much
like the government to indicate what
would be India's policy with regard
to these various developments that
have taken place in world politics,
particularly in  Asian politics gince
the ccase-fire. I find particularly dis-
concerting that on two major inter-
national issues that had come up
before the country in the course of the
Indo-Pak conflict, government had
been simply postponing a decision or
did not state clearly its views. Firstly,
the question of our relationship with
the United Kingdom. Some strong
views were cxpressed in favour of
our severance of relations with the
Commonwealth of Nations. It is not
really so much a question of our con-
nection with the Commonwealth of
nations; it is substantially a question
of our rclationship with the UK. and
by a quecer combination of circum-
stances some of us in this House also
combined in a way which would pra-
ctically about Shri Bhagwat Jha
Azad's resolution for severance of re-
lations with Britain. I do not know
what the government are going to do
about it. It seems they are more or
less relieved that it is no longer on the
egenda and they will not have to
express an opinion clearly thereon.
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Sccondly  there is this hesitation and
dillydallying over clearly stating our
position w.th rega d to the attitude
" that the United States has taken in
regard to Indo-Pak war. | have no
ideological axe to grind, I do not want
to look at our relationship with the
United States with Russiin eyes,
neither our relationship with the
U.S.5.R. with western eyes or Ameri=
can eyes. But I do definitely want
that the government must make its
position clear. In the course of the
last few weeks diffe ent government
epokesmen some of them cabinet mi-
nisters have made contradictory
statements about our relationship
with the US and what the posture of
relationship should be. This i1s very
confusing state of affairs and govern-
ment must make it clear what it
intends to do so far as our relat:on-
ship with that country is concerned.
The hostility of the USA towards our
attitude to Ka:hmir, to our stand on
Kashmir is well-known and it has
been stated by no leftist but a con-
servative western journal, the Fina-
cial Times of London, that the USA
is using economic aid in order to put
pressure on India o get its own views
acepted by this country. If that is so,
I want to know what is the Govern-
ment's assessment, and if that assess-
ment is correct, then the Government
must make it known that, whether we
get any food aids or other economie
aids from the United States or nol,
we are not going to submit to that
kind of interested pressure politics.

In this connection, I would also like
the Government to make its position
clear on certain things which concern
us very intimately nearer home. The
Government has  stated its policies
over Rhodesia which is across the
seas, a far away land. The stand that
our Government has taken is quite
eorrect, but it seems strange that
nearcr home, where a far more
intense siruggle is heing conducted
by one of our erstwhile national Jea=
ders, attention is not being p-id to
§t. I refer to the struggle that is
seing waged by the Pakhtoon peopie
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m Pakhtoonislan. Many of us must
nave read with sorrow and reg et the
articles w.itten by Shri Pyarelial
abuu: tue feelings of Khan Abdul
Ghallar Khan. Somne other Members
have also relerred to it, but 1 hupe
the House will excuse me if I read out
something from that artcle, Shri
Pyarclal met Badshah Khan in Kabul

where he was living in exile. The
Khan Saheb remarked:
“ . . While he and the

Khudai Khidmatgars had for 25
long years stood shoulder to
shoulder with the Congress in
India’s freedom struggle, India on
attaining independcnce had sgac-
rificed them and thrown them to
the wolves. But it was never too
late for making amends. Could
he expect India even at this late
hour to make belated amends and
redecm  her  pledge to the
Pathans?

And what was that pledge? That
pledge was given by no less a person
than Mahstma Gandhi. When parti-
tion was decided upon and we agreed
to partition, Badshah Khan wenl to
Mahotma Gandhi and asked what had
been done. At that time, Mahatma
Gandhi gave him an assurance which
is repeated in this article from which
1 now quote:

“At the time of partition Gandhi-
ji had told him that independent
India would not fail to (ome to
their help if they were oppressed.
That promsie had not been kept.
Gandhiji would never have let this
hapsen if he had lived. India owed
it to them and to Gandhiji to make
kaffara (expiation) for it.”

At that tim2, when Gandhiji told
him that if the Pakhtoon people were
oppressed, then, independont Tndia
would make it 8 casus belli, and go to
war apainst Pakistan, Badshah Khan
asked him, “what would he the fate
of wyour non-violence?™ Gandhiii re=
plied. “Don't ¥3u worry about my
non-viclence. I shall take care of it."”
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At least Gandhiji gave him that pro-
mise, that if necessary, we would go
to war with Pakistan, if the demand
of the Pukhtoon people was not ac-
cepted by Pakistan.

Here, Badshah Khan has described
the oppression that the Pakhtoons are
facing. The Pakhtoons are denied the
right of free association and of free
speech. The Khudai Khidmatgar Or-
ganisation has been outlawcd. Pushtu
was being suppressed and Urdu was
being foreibly imposed upon them.
They were not allowed to bring out
a Pushtu paper, which even the Bri-
tish had not dared to ban. The Pathans
were being crushed and demoralised
and corrupted by bribery and repre-
ss:on and assiduous spread of opium
and charas smoking among them by
the Pakistani Goveramoent. The Pakis-
tani authorities had appropriated 26
per cent of the land set apart for the
refugecs at the Ghulam Mohammad
Barrage in Sind and settled Punjabi
ex-servicemen there. The same was
being done in the Thal area to mlter
the composition of population in the
border areas.

Were the White minority in Rhode-
sia  doing anything worse? So, if
you could stand up for the Rhodesian
non-whites, why can't you stand up
for our brethren who are being Jed by
one of our foremost leaders? In con-
clusion, I would refer to the state of
affairs in East Pakistan. On East
Pakistan, the Government have said
that because thcy are following a
policy of peace, they do not want to
extend the war to East Pakistan. Even
accepting that policy, is therg noth-
ing that we can do excepling occa-
sional monitoring of the radio broad-
casts of East Pakistan revolutionary
council” Does not the Government
know that even in the initial stges
of the war, therr were anti-war pro-
cessions in Dacra ang Narayanganj
led not by the Hindu minority people
thev did not dare to do it—but by
progressive Muslim young men, Mus-
lim lawyers and Muslim political
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parties with a progressive outlook?
They shouted slogang for peace with
India. Have we no duties towards
them? The slogan of an independent
East Pakistan has been raised.
Have we not any obligation
towards those people and towards
those developments and the progres-
sive movement?

1318 hrs.
[Surt KnapiLkar in the Chair]

East Pakistan is on the one side, and
Pakhtoonistan is on the other side.
Here, the people are fighting with the
same ideals and the samg secular
id~'s p~d the nationalist ideals for
which we stand. Can’t we do some-
thing more than what we have done,
namely, expressing only lip sym-
pathy? Can't we do anything more
substantial towards meeting their as-
pirations? That is what I ask, in con-
clusion.

Shri D, C. Sharma (Gurdaspur):
Mr. Chalrman, Sir, the foreign policy
of every country is not a simple and
straightforward affair. It has become
a complex thing, mixed up with eco-
nomic policies and also defence poli-
cies. That is what is happen.ng all
over the world, and I think my coun-
try is not an exception to that rule.
When 1 look at the foreign policy of
my country, I want to say only one
thing: any economic aid that we get
from any country and which jeopardi-
ses the freedom of our coun'ry must
never be taken. 1 say sp because our
foreign policy is the foreign policy of
a free country which loves freedoin
not only for jtself but also for other
countries of the world and we are al-
ways represented to be a strong rham-
pion of those coun'ries who are fight-
ing against colonialism or neo-~olo-
nialism or imoerislism. Ther~fare.
anything that curtaile our freed m of
action, our freedom of choire and onr
freedom of decision, must be given the
go-by by our country.

In this connection, T want to say
one thing: recently, United States
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paper said that one farmer out of five
farmers in the United States is work-
ing for India to supply food to India
That is true. Some persons say that
out of every four chappatis that we
take one chappau is donated to us by
the United States of America. 1 be-
lieve that in a matter like this we
should not try to have economic aid
especially when we find that while
bread is given to us, bullets are given
to our neighbour, who in spite of our
best efforts never tries to be friendly
to us. Therefore, I would submit very
respectfully that we must give up
that economic aid cither from the
United States of America or even
from West Germany, because Woest
Germany has alsp been supp'ying
arms to Pakislan, and we must not
go to all the countries of the wor'd
to get economic aid when we find that
that econnmic aid is given to us while
military aid is given to others. Mill-
tary aid is more dangerous than eco-
nomic aid, and if economic ald gives
us some kind of help we must not try
to have it at the expense of the free-
dom of the country I would not mind
even if there is a “plan holiday”, be=
eause I do not think any country
should take It into its head to think
that our country is subscrvient be-
cause it is getting money from this
country or that country. Thercfore,
we have tp safeguard our freedom and
we have to sre to it that the eronomic
aid that we get Is given to us as free
and self-resnerting citizens and it is
not that while we ars given =ome eco-
nomic ald our neighbour who is try-
ine to fight ue all the time is given
military aid which. T think. amounts
to more than 120 billion dollars at the
hands of the United States.

I want to say that our Securily
Council performance was not  very
gpecta-ular, not very hysterical like
the performanre of Mr. Bhutle. Put
pne cannnt d ny that it was a conelu-
give porfarmance, and If one studies
some of the papers of the world
which take an ohiective view of
th'negs one will find that prople have
sald that the discussion about the
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political issues involved in Kashmur
was fruitless and that if anybody
wanted that Pakistan should have a
plebiscite in that country it wag ut-
terly undemocratic, and if anybody
thought that Pakistan must have
Kashmir because it wag a Muslim
majori'y State, it was n very very fu-
tile argument. 1 want to read out to
the House, with your permission, Sir,
& few lines from a newspaper which
hag referred tg this. Of course, the
Pakistan people are fecling very very
high and mighty on account of the
co'lusion with China. It is to this col-
lusion thit this Nigerian paper has
referred. It has also referred to the
Kashmir problem. This is what it has
said:

“Tt is a waste of time for the UN
to get involved with secking means
to settle the Kashmir dispute..”

1 think that was the stand we also
took. It further says:

*....lalk about religious difference,
wa-ranling a change of frontiers of
dictating disintegration had better
be left to babbling apes......”

That is to say, people who talk of
changing frontiers or doing certain
things in that context are not worthy
of being the citizens of any country.
‘The paper further says:

“If every dialect, tongue, mode
of worship ang every other
difference a drunkard could essay
up in his fuddleq brain, had to
diclate establishment of a  Slate
then even small England would
be split into multifarious parti-
cles...."

I do not know why they do not take
this thing into view, that if colour is
going to h~ the basis of a State—when
I went o the United States of Amerira
I remember Malcolm-X saving that
they want to secede from the United
States because of colour barriers..if
religion is going to be the basis of &
State, if language is to be the basis
of a State, this world will be parcelled
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into not so many countries but into
80 many sub-countries. Tnerefore, I
believe that this performance was
conclusive in this sense that we were
able to place the Kashmir issue in a
proper focus, That focus was that the
Kashmir issue is not an issue which
can be negotiated, that the Kashmir
issue has been seitled once and for
all. Now, when some of my own
countrymen say that we do not want
to discuss the State of Jammu and
Kashmir, because it ls an integral
part of India, but we want on.y to
discuss about Azad Kashmir, 1 feel
very unhappy because I think the
whole of that part of the country be-
longs to us and as we develop strength
we shall be able to get hold of Azad
Kashmir also. Nothing succeeds like
strength and we have to develop all
kinds of strength,—economic, political,
defence and other kinds of stremgth.

Qur country has always stood by
non-alignment. 1 want to give ]
warning to my country. The forces
of non-alignment are not as strong
these days as they were at one time.
Wha were the leaders of non-align-
ment? Dr. Sukarno was  one
of the leading a&llies of non-
slignment. But what has happened
to Dr. Sukarno? Dr. Sukarno has
not been able to do that kind of poli-
tical tight-rope-walking which he
used to dn before having a govern-
ment consisting of communalists and
nationalists. He finds himself con-
fronted by the Communist upsurge in
his country and he is hand-tied with
that problem. There was our great
friend, Col, Nasser who was a leader
of non-pligned forces. But Col. Nas-
ger is also tied up with Yemen and
he has also internal problems which
are very very formidable. There was
Ben Bella. Where is Ben Bella now?
Ben Bella is somewhere in the Alge-
rion desert and I think he is fighting
for his own freedom. His successor,
Boumcdicnne, is also not vet so strong
as to be tnken an ally of non-aligned
forces. The only person who can be
of some hope for the non-aligned
forces of the world is Marshal Tito.
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I think Marshal Tito has been the bul-
wark of strength to the non-aligned
countries. While the non-aligned coun-
tries huve not been faring so weil in
the last few years, there is no doubt
about the fact that we must streng-
then the cause of non-alignment be-
cause that way lies the great Jegacy
of our late Prime Minister, Pandit
Jawaharlal Nehru. We must not give
up that legacy, we must try to aug-
ment that legacy. So we have to
take up some kind of 3 plan of action,
plan of propaganda, plan of publicity,
in order to strengthen the forces of
non-alignment all over the world
It is by non-alignment that we will
succeed and it is for want of non-
alignment that we might not be able
to succeed and we might fail

Then there is the question of peace-
ful co-existence. We have been talk-
ing of peaceful co-existence every
time. Somebody asked the question
about Ceylon. Well, we took so many
lakhs of stateless citizens from Cey-
lon only, I think, as a good-neigh-
bourly country. At the same time we
have been receiving so many Indians
domiciled in Burma. That is also a
step which will show how we want to
live in peace with Burma. In the
same way, our relations with Nepal
are happy and I hope as time passes
this relationship will improve more
and more. But our relations with
China can never improve, at least for
some time to come. So, I would say
that we must give us the advocacy
of China at the United Nations. I
think we have overdone it. We must
not try to do it again.

o Tm wigr =fem
(wéamam) : agw afpar e Q@ @
2, i o !

Shri D. C. Sharma: When the
Cambodian de’egate Liu spoke at the
United Nations. about 35 drlegations
walked out, because he was trving to
speak about the inclusion of China
in the United Nations. They included
Communist representatives, several
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African delegates and Pakistani re-

tive. Washington officials are
k:mm to believe that Pakistan has
moved closer to Peking in  recent
months while France hag been saying
since it recognized Peking in January
1964 that it would vote for Communist
China in the United Nations. I think
this advocacy of China must be given
wp for two reasons. Firstly, if China
i seated in the United Nations it
would acquire the right of veto in the
Security Council, Therefore, ins‘ead of
China being restrained by the United
Nations, I think it wi ] become more
aggressive. So, we must give up this
advocacy of Ching as early as possible.
We should not try to make muech
headway in this matter.

The foreign policy of every country
is underlning reappraisal, There is
no country in the world which is not
taking a second look at its foreign
policy. I do not want to speak about
Rhodesia. The UK Government has
du:lsred that the declaration of Inde=
d by Rhodesia is an act of
rebelhon 1 do not also want to refer
to Pakhtoomistan and Baluchistan, to
which references have been made by
other hon. Members. But I will my
this, In order to do something about
China, why could we not have a
second look at the policy that we
have adopted towards Tibet? Perhaps
we thought that it was not in line
with our thinking, but I think this
must be done. We cannot take things
iying down at the hands of China.
Since today Tibet is subjected to
genocide and it is undergoing mass
persecutions, we must do something
about it

One more point and 1 am finished
1 am happy that many delegations of
Members of Parliament are going
abroad. T wovuld only say that these
wnofficial ambassadors from our coun-
Wy must be given some brief so that
they can speak with one voice in the
countries where they go.

e o wige wifgar - W
TEtza, T o 78 | ® T o1 g T
iT72 (ADLSD-7
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TV AP TF T &1 T @ gy
& a1 fF ww aw oF o T faarr
forr @1 qzi W # qwer 3wl
T d 1w favdw gl fagerdt
faamgt Sifaat 3 owd & 1 ST g
R E g A e ow it ady | . .
(st fikm Feg) : vt madm wre
wfgrr & wg & fs gl fpgendy
foemdy i ¥ oww & ) G od
TRawEdt § wT wwdft § | ag Aw

il

ot qgdre fog (mdwmy) o A
srarf A A o & 7 qw Hwmw
wy a7

%Mo T wANET wifgnr ;. wAA
feve fag oft €Y aremroe agr T &
afwa ag ava 37% oy & & w121 o0 |
AT 3, & =W EATT HE AwM oay |
aq & aifaadl & gardy wwrt qx gf @
forr wtr qzf s o1 ik vz & g
awt ¥ fe| gl & wA 41 7 ax
gark gfaar «f & | g fadw Gfrak
w™

ot fedw frg = 751 w1 #1f owvan
Tt &1 gT &7 & ® A W AW

e TR FAWT "LEET ov ot af),
g e ag €l Ty @@ § 1 G W
z 72 ) AR X gfwm ¥ oag
xxHT a7 T 0 g avn ant el
£, ox a7¢ & g wd) i) fzm
Y7 7T T ¥ A% WY AT AR EWT
mg 'lt‘t‘ﬂﬂﬁ' ECICRITE iR o]
SR GRS Lol

rordif & Mt 7@ A Awm diy
O € il ot o bfew @ o §
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"ww ar v fara Ay & wes &
w ¥ sgm frarsar o gait W@ §
o9 wEn W wfEsmEgforn
We g g w ax faer ow W
FOHIT J fream & ga€ amm Fr @ A
A frm owod 9 gEwl § s
#frr wfg-earapforn & w177 39
wrest & wiat w1 fasgT A g
fiear 1 38 w07 v q2f T W%
Wik mar & ) gufag gard) fazw Aifa #
wweT ¥ gt afe @i ey 3@ &
we ma §9 dxfaw ofrmds @
wifz7, 2@ wwd §@ wf@ o
Ift & Fow aaAg g A o
wzaw &, 72t wam @@t faarg g
¥ wzm g g e wzn gz o §
qgt I aoeTT WAy wndr arfed Wi
IAE! WITT B! ACHIT HEaA X

74 & w1q "1q OF Wi @ ar &
wrET rara frAEm ) @ A &0y
welft garT freadt am s & 3ma
wifeg & & 1 g7 9=t gm0 ¥ u femy
qarm %1 fraadr mard & Farw Afaw
wA1al 71 @ T AL AT K FA WA
wex & Wi

Y wwar ¢ fs wad g8 A e
nwas H §1 iy @ 5R § mag aaw
lrfmﬁlﬂmi\'i‘rw & fams g
el T H g Afieq fazd A e
w7 2ar sz g fe & wavix odff o
warft mrgw & fatd ganfa oy
oA & o¥ qa ot §i oA o
wez @ oft T werdf w fadta gt
adfr b, 3t A f qm @ amog
& oo gav faaty & ) @Y awar &

Bhrimati Renu Chakravarity (Bar-
rackpore) What does ' 171 mean?
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Q% WA U WG : a7 |

iz twowwfi g e
“You should be grateful.

wio T e Wifgar : g A ¢
RS T T {1 agr W g
#fwr qff X447 €7 ¥ I A
smra H1E &3AT § 0 Ted Y awen
fe g2 @i @ 43 fr meh S WR
gomT W fadtan @A gIvw 7 947
w1 ar & A w3 &M g g e
wret ft &1 qw A @ anar ema G
gt § ag faega w7q qeera faa o o
L CRGE CISEEIE CR W T
SO FT I T A wE A g
§9 T4 | A1 M7 &5 21 7 i g
wary #Ar & 317 ag @ gEem
prEra fr | gaw Adren gy g f
T ATE A 43 TgS , w4 X Iwad]
w1 fadtm g4 F5f e ad W
¥F wadl wigw w1 faatw gaote
g msna few aa g Ax faaial
® w3 F17 i 78m ) fagrr & 3AT
arar sEm 1 fagmT 54 qvay A oF §
fr wa wr aowrT w2zt 54 fedt oo
¥ ¥ 7 g1 ot a7 arwaaT g, Iaw
w fad wegm 241 wifgy afew 3q%
a7 31 F1 nafifw av srfe
wrew ot s ey afen o Q@
wifed 1 oz & fagrr | w7 & o
PrF N AR ) oF AT AT a8 §
fe o8 n9w s & faams Y 4%
efier waler & o1 Mo @ oAl
§AT AF TIT W TT EEAT HT [T
F7 sf1a Wi wifeera | gq fagra B
T WY g A1 74 for A ma w)
wardt mzw & 130T T faea
Wt & dor wa At arfzan i faahi
oYt 7 wredr wgw & qroooardy AW
faat &t M mw ¥ frw o o
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gt afew fagra ¥ ware ot fa
| fify & w9 wom wwd § 1 wew §
o O wzi frn & 1 K owwe w AE
wwr # ¥ g fE v oY i &
A & qarft g @t wrlrer © Tt
e wrEy ol 3 afan wx @
@t I vt & 1 oog W@ fe
wrelt oft §t w8 § 1

ot ATY w1 (wEE) o DWW
™ g

o w wAlzc AYGar ;o faege
ot T | Wt # A  AfF oft Ay
wtady g | faeger wdt A1 Ar AEw
ot w1 arordt quy 8, Afeq g
wwt & | gafar W T § tE T
ot d3fe Aifa w1 a7 a7 f& wedy
wTEe, Yo Fvgan, w39t g
v ¥A9 qgE W gur ofs aga,
X7 51 &1 O @ fE wre oY g @
= #§ gy &€ 7 F1E ATt @A TRy
&, form gomh #1 ax W 3w & Y v
qEea ¥ wrey & ot aod dme & oy
w1 W R wred &, 91 f qufoi &
W G g T § 1 W wredt oft
wigd § e ot feet gy | .

it fore wrora (wreY) oW o
wrg &, ag ot A sEATRY

o TR ang - Wirar : & & s
e frgrer aar wwen A A W
o a1 g et ¥ fas fx g7 ww
gufrat 1 qw wew w7 1 gfmr o
W T, o gw a@ardd e wr g

WA A1 TP WY § w9 74 A A
o fiaf s o ox frozamy
&1 7 Wi WY gE qut wddl e
ww o | fage am & eew @

FEA Tl wT ¥ P prd W qwn
fra & afjgeer afgd @11 T W
feqz am # germ & Wi WY wrler
% fams o ww & ¢ & pea ol
wom wifgd 9r

e maAta  wwvg : foegw @@
w7

o T wArT wifrar : gt il
¥ wir ¥ 57 W fon gy e g
& worder aTow g & wrwm @
wifgdr Y | wT WA @) fr fgra §
377 fggrna & ifa w=eft gt @
ag qraerdt gondr orra ¥ sifne
7 geft, afen wo fagr & wqEm
WY W gm 9wy

wfifadr o 7w & ow odfte
iy 2&h 1 frm & fad 1o maen
wr gwr, wafa oifevars &, w@ o
waf 7za ww g€ 1 Air vy §
wrgd 77 # f fror w1 avwan foar i
3% 34t avz & fam avg o= ot agm
A w7 o “oF oft TR AT 7 g ww
wE a1 ¥ AT g=a fem o SR
formg vt wt & e ol e afes
¥ 2 i fedt &) g ft A8 v fy
w7 A% gur & sfaoar yadft & oA
faar fe “ow ot Y faanft formr an
7T A€ %% mar’ | ¥W Ay ¥ ahd
T T & v At w1 arfeena
& o i awe) fis v § arfeemn

qiferama & wix o & vq qoeT(
& ATEx WA wEm & 1 ook TH AW
w8 frar amm & fs oifesma & e
%! & few w § o w1 O arfesm
® ver 1 Y fem wd & o owgt
gt we § Tifesr o Yo agw
ot wgwmE” | maw agt & G &Y
qwEl T a9T | ETWiET X 76 ol W
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[¥To T wegT Aifemn)
7 wd ot § gwar § “waw A ar
Y e’ e A, ‘m” ) oag
e v & 1 e A O qeedY gawa
arfeear § w9 W § 1 qEa ad @
"t wfear forsr s g% ae Eme
o aew T faed A ¥ )
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ot Jo derrguemr :  (wit) :

oY

WMo T wATET Wifgat @ wt, Wy
e i w forama? 1 o e, wwy
¥ WY & wgAn wgew g v i wgar
T w0 WA ER & Ry T .
™ W A @Y, TR avw Q) A
AR 11 qw & ol oft o ) g
N 7l &1 oy S AT A §)
f ot %1 Tarn gy @ g A
o |

Shri Maurya: No discrimination on
the basis of sex.

et X wwmAl : S

¥io W RATgC Wifgan : oy agan
! I7 avE A5 @A wfgw, ¥t ae
areT §s41 afgy

@ ogra i @ =t wrfamr
fagr ot I™® me w3y AW
faad @ fogy Ima #F7, =N
f& swg wd 9T g1 wew @ WA
s e AfFr kg o ¥
wiasr §3 aff ®z a% | afesnT w1
Taw w4 & aEdt mit A frey e
o § Iz oA 4137 A AT A W@,
AT qiar, A1 fazT i adl F AAg @
e A X4 F F TN Q7 g
Wi ITF AL F gH IAT AT A"y §
fraar @i wegT IR ;L F AL H
et womat £
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weomat W1 T # afenfae § 1 ofeears
¥ o7 ¥ AT F w07 §7 w0
worrd § | I ST e AT o & )
fenft, oM, gt o $mer ) R
A & AT v & qwiEy wgA g
g fs o7 =gy @1 A Uw WrEAT W
wé § s dondt arwrSTETY I 9T Tow
w1 T ok § nfeara W gl
% 78 FT WIEHT | 98 T WG § )
AT TF T T wql Y wrEw qOL
weE A ¥ WRT e Ad qwW S,
aifeena & wrg ¥ ®0f gurh Afw
qvgl ag T T )

waTafe WY : WA qTAAY AT
FT qAT TATST ZY TAT |
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oft frmr qeomaw (FEag) c ot
AMzrmafaazgn

Mr. Chairman: He
fifteen minutes.

has exceeded

Shri Kishen Fattnayak: No, tem
minutes.

Mr. Chalrman: That ls alright. He
can take a few minutes more.

ot frert qzamaw cwT A Sw A A
W 3T AR
Mr, Chairman: You will have to
withdraw your remarks.

o TR AT A AT g A
& arqri a1 AL 417 qrav

A7 [T WG TN TAN A7 4T -
A ¥ gwa 1 41 ary &6 g1 et fe
faa Fi 7 aifeana 1 3007 a7 3 gy
Wi arF wifeena #1 0% &F ey
¥ @ew 74 ° Arq 2 594 § 1 Fow St
¥ arfesra arar aqr ? feedt, oom,



fasifaamdy, fmet, o & wx wwan
i froam ¥ ff, qewwml & A
! afes o gt A oft fewre &
wy ¥, o fow &z ar feae
Tt e §) S At gl w
T Y AT 1 3 v Faw amgw
wrareY gz dEart ¥ whare fiear
afie o Ay qEemT "W o g
W WITE 1l ¥ u§ ¥ g € |
aff ¥ arar § afew gwk X A St o
2T OFT T § | OF T e ekt
¢t & 1 36 et ) oy w1 fgegema
%t 3w Nifa 71 wfz? fs ag 0%
TTH A WA §1 wrew W o gEd
T wfF gfagm o w1 o &
werar § ®7 qrET 'Y WY § wwan f
HT SUTATAT TATHEY W AR & A
XTT T T@7 AT 3 gEfAY wraw g
sifgd "1 6% WG AT | AT AT
FTF ¥ 7Y, w7 A9 w9 TfEATT ot
FTT QI ¥ L 6T FATL AT H ATHA
o %7 wrrA Aifa ama A faege aTe
AT JTHA /T AAT R

W ey & & e gt amw
A a1 47w 3 A Q) A
& v oy v gTaT § o 3w ifedt &
TN 24 SHQET T GATAT 4T |

"t 7w, A AT, A
AT T ® OF &Had T
Nq@ AT qff dmre 2 §, g
qn < awa g ("

yofal va §2fere Aify o7 @re & aww
& grer &1 g ST St W adw
qITA w1 & AT F A w7 AT WmEar
§ it aT g G af § e 2w W
wdHTT TATT WAt € v N ey
¥ ga W X A avan § 1 g7 F1E gEET
T won § 1 WA 0% aw F a1
F1 WU 7Y W8T w1 | WFEAT w7
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I TRT GR feAr W@ O e
T Ay agET W ¥, o g
T & ¥fex & 2@ g § e foow
ozg W8 feq @ v wre e www
WY I FYE 79 A o wew T per
& | XE TR EY ITAT W § it
T8 Wl AA T T eqv Ayt A
Ll i

& & wheEwT W1 W e
fis &7 1952-1955 & fgmm & ™0
fawm & wpaA wmar @1 fe e
aiffvar s §41 wTEm ot e
afoat ewqr & ¥ § g W,
W E] 1955 ¥ T4 AN K Tq ¥ f
0 g T faww v & fag ane
oY AT F FTE ATAT G;qT |

§O0 AT S8 AW f o7 6 waage
At Tew T Tfgw 1 & ag age A
# qeT gt g fo @ W R &
@A gn o Al & v w3 @ faw
HUAIYT ¥ §FT 01 A FAAT W@
oYt arglT W s & ot i e
gt ¢ s 3 faarm v

Mr. Chalrman: The hon. Member
should conclude now. He has glready
taken 20 minutes.

Mo mm’t@rlﬂfzm :adft fys
a% a1 g9 15 e go 8, ot g
e wfi e qa € wre arz free dea
Afaw, a7 wrwar @or g1 smomm

% sl GXe ;w19 f 3
"I |

Te W wge WME@m . oW
f d= owmm § o (el wwew
aft, Yer, afad 1) gR
st w e oaff b afew
# aywan § fe g wmoe afag & g
% yo = 7 7w+ gafeg § @ Wi
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[rre Tm wtgT M)

g1 & TF TTT AR FF 3T ZWE
4T 71 FRam A Az= Jgm a1 9
wredY @EE & o1 7t & g ¥
g TEM, JHA AA I A N
T ¥ §, I 41 AT T | AN AT
agm s wroky sww oI § w0
ot et Af Tz T § W gw aAeTAn
wiarieTa o1 oo afdfegfa 51 qwma=
FTEE |

Internar. @l

Q¥ WTAATT W - GTY ST AR |

o W wAYTT WYgar: agw
qegT §E G A | W), TH W giE
A | ww gEa faegw @ow §
arefl, @ v /o AT Tg W,
wa® faar AT wif e @ @, W
w1+ & 17 g ¥ et v W
% @ Y mar, ¥feT g7 o & 9k
| N W NE AA AW ¥ e
fe qv s o, 9 A qa @, A
T WX v’ o fag Y o ww
Wz Tk § 9wl § o g avew
Bt wifge fs wodt Aify o adst
& fog W oF =6 T ) aET WY
1 qF o) vk fag dare @ 1 R oy
irgmfeammar) Segm g fs
ey frerat | xafeg & vy g fe
¥ arn e fadw Aifr & aor v
wifgq + W 2wt aw “‘wmige ag-
ufere” 1 fadw Wt s wgt oX §
“mirgl-agefee” ¢ gftm &
g YA EY | Y@ et fad o
quf ag-ufere § wrie @i« ¥ )
Tk WY QF T &AW § TE,
iy qdt aw AT § segres, farw
wrfo dYe 1o THo wgd §, w1 (WIH
At o o § @ @ e
sgufoaa 8, &fes og mf=ged- ay-
ofes ot reigd ag-afes B
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wrt fegem f fdw Aify s |

gyt a1 ag g g ay-ufcw
€ aE AmEr |

ot fme wgar §1 faer s anlfy
Aifr 1+ & smar A wg wE o
foet oy % gw am W g O W
= dgw € a%g @=a ¥ g gt
Q¥ aga dam ar ¥ df, W da Wi
wqaifeat # 5 &7 37 gur v
XA /191 q1 O diwd gfr & o
#feT Age amge 7 w09 § anmfagl
¥ gt § wwe ww ded g
¥ @ %7 TEr | gofag & g
T T T W, @ g g
koo 3ama 1 Afa & a1y § amw
16 g 9ga § F sew wa $§
waed 1 A8 | F1ar 1 gaw! o) ot
wql Hawwl | agaggfo g @7
= | & " W@ o gmt T
"z gfrm &t wand & o o wwR
¥ dqrT Zit | 5K ¥ AmT @ @D
O TE A § 1 9w
e g1 amar & 7

Mr. Chairman: The hon. Member
should conclude now.

TMo T wAET Avgar & oy
wy fed 3 g

W ITEN W oAy Wy
gt &y § ol w) e §, fpgrmw
o't aifeen %1 g% WO i ot fam
AT R W WA W | A AW
|l ¥ 1 yafeg ww e awde
& oW ¥ e o A ¥ e
sifmo v@ @@ nfgg s AT & &
AT T % gL & g 9 g ek
e gl
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I xa% wEET J1 gEre ARdET
wotfr § sk o@if, wfrqr, s,
firt 1T, apar, A, aferw sfo,
aemiferer, v @t argdr waferar—
A 3 A frg § aga W aEW W
frare §—e% ar &t W ow wfa-
fafs  wew son wfgg a1, Afew
wyR A G | ag veww g f
fw wowtt fazw Aifs & wft B wx
e

wre gt ooy & itz & avew
i & ag wem wgen § f6 ot qw At
aifrars *1 gear £ T A, Afww @
T TidraTE & wwew geaqn o §, wife
qidraTe ¥ Iy I¥ J A OF TR
fawefen & aeiew v 9% §,
g {19 7wk §F wvt qwedt wv
wt wiwalx fear a1 1 @ g & B
ot & gfrm 2t == oot @
T WHEE § ¥W aia w1, wife &
g § fe mdl & e g gfn
ik 1 afeT & oaa & 7 W Fw
gfaare wad § 394k qg waw ¥ o
#re gwr gra & g 2w s ady
A #1 &A1 AR § | A AT WX
@ § o gfrr § gara wetw
ey aven & 1 & S & ¥ e
g § A g ¥ wgn § feogw ok
&1 w0, e dar W, Wi da W,
fe ghaare ¥ famm g dar W wo @
@ £ 1 yufag g & o qfm &
frcefrece o widrare g o gt
& @, wife wwier o W @
o W Wt g w aw o

o @iwr @ wwrefe AgEw, O
Bt o g st wmife fanan &
L ¥ §9 sy wgm § 0 fr ofrow
¥ arew ¥ waT e wvgw ©1 Fe
A1 g wHe %Y dpefie Gy, e

gfam, wore, wift, wmow, sgT
€ W7 FEHIX FOOTT K OTH § wIOAT
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Bhri Ravindra Varma (Thiruvella):
Mr. Chairman, apart from the hon.
member who has spoken just before
me and who, as is his custom or wont,
has resorted to lampoon and distor-
tion to create a dramatic effect in the
House, all other members who have
taken part in this debate for the last
two days have showpn how the coun-
try stands solidly behind our Govern-
ment in the attitude that the Govern-
ment has taken In grappling with
the problems that have ariten in the
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international flelq as a result of the
Crisis that this country has weathered
through or is weathering through, and
the menace that thig country is com-
stantly confronted with as a result of
the collusion of two unprincipled amd
unscrupulous neighbours on  our
northern frontiers. The debate in this
House hag shown that, even as our
jawans rose to defend the honour of
the country in the battlefleld, the
members of this House and the peo-
ple whom they represent have ex-
pressed their solid support for the
stand that the Government has taken
in relation to the question of Kashmir,
in the debates ttmt have taken place
in the Security Council, in thwart-
ing the designs of some imperialist
power and their agents to batter ws,

to bandy us asbout, to bully
us in the rmeetings of the
Security Council, where contrary

to the principles angq the Charter of
the United Nations, an attempt was
made to subject our internal matters
to discussion and judgement This
House has shown that, by and large,
the people of this country are solidly
behind the Government in its attitude
on the question of Kashmir and the
Indo-Pakistan conflict. But it is
quite right that, on an occasion like
this, we do not content ourselves with
singing our praises, but we also try
to scrutinise, to evaluate the successos
that we have achieved and the poals
that are sti'l to be achieved, the fai-
lures that have stared us in the face
the inadequacies and the shortcom-
ings to which we cannot be oblivious
Therefore, it is nccussary on an oc-
casion like thig not to be content with
patting ourselves on the back; it s
necessary to examing how our foreign
policy can be made more dynamie,
more effective, to cop» with the situs-
tion in which it has become clear be-
yond all shadow of doub! that there
are at least two powers who are in
league with each other to detract
from our position and to nrganize all
kinds of activities on the government-
ta] and non-governmental planes
calculated to denigrate and dis-
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wedit our country. In trying to do
for Rajkot, went so far as to suggest
that a radical reappraisal of our policy
is necessary. 1 am one of those who
dave high respect for Mr. Masani and
his views. I know it is very seldom
that he takes leave of reason. But it
appears to me that sometimes  he
allows hig allergy to the word ‘non-
alignment' to get Lhe better of his
reason. 1 do not want, at this laie
hour, to talk of non-alignment. The
wtility of non-alignment, the way it
has served our nation during the last
few years, the way it has enabled us
%0 marshal and maximise the support
of nations all over the world, are all
there for the people who have eyes to
see and for people who would like to
say what they see. But if Mr. Masani
thinks that the only way to win
#riends and influence people in the
world is to join one of the military
block, he must have the courage to
say so in public without mincing
words. Tam sorry Mr. Masani did not
give much evidence of this courage
in the course of his speech. He said
that we had no friends. Then in a
wvery subtle way he suggested that
this was not because of the failure of
eur diplomacy, not becausr of failure
of our publicity, but because of the
failure of our policy,—a failure—
which he did not describe as p'ainly
as he should have done. Perhaps he
has a high opinion about the intelli-
gence of the members of the House
and. therefore, he was sure that they
would understand what was in his
mind.

Shri Kapur Singh (Ludhlana): It

was indescribable.

Shri Ravindra Varma: It is clear
that the policy of non-alignment
has served our nation, but that does
not mean that we can sit back and say
that all that is to be done is to re-
peat that our policy is “non-alignment
and peaceful ro-existence” I am
eompletely 1n agreement with those
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who that the basis of this policy
is . But one must examioe
whetner it is auequate to say thai this
is our policy. What is non-alignment?
Granteq tnat we believe in non-alige-
ment, thalt non-alignment is essentiad,
that it is something which we cannol
give up without surrendering our
sovereignty, that non-alignment s
the freedom to judge every issue om
its merits. You ask what is tne po-
licy. The answer is “non-alignment”,
that is freedom to have a poucy.
Again you ask what (s this freedom
to be used for. The answer is “nom-
alignment," because it gives you free-
dom to have a policy. This, | submis,
is & very inadequate answer. It s
necessary for us to-day to Indicate
what is it that we want to use thie
freedom for. Here I musy point owt
to the House that time and wgain 1
have spoken in this House and said
that no government can afford Lo be
apathetic to or apo ogetic about pa-
tionu] inicrests. There is no greater
criterion, no more paramounil concerr,
than national interest.  Our policy,
therefore, must be the utilisalion of
the freedom that we have achieved
through non-alignment and peaceful
co-existence, to relentlessly pursue
the national self-interest of the coun-
try. There should be no  apology
about it.

Sir, we must admit today that, i

apite of our efforts to be the good
Samaritans of the world, we have
enemies. We have Pakiston and

China who are our sworn enemics. For
18 years we had tried the policy of
unilateral friendship and of good
neighbourliness with Pakistan. 1t is
clear today that Pakistan does not
understand the lanpuage of friend-
ship; she mistakes good faith for gulli-
bility; <he mistakes our desire for
peace for cowardice. We must, there-
fore, now discard this unilateralism.
and resort 10 bilatera'ism which Pak-
istan too understands. We must make
it clear to Pakistan that, if we neserd
the friendship of Pekistan, so

Pakistan need India‘s friendship; #
there are iniernal problems that ces
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be used by Pakistan in India, there
are internal problems in Pakistan
which India can make use of; if there
are areas which can be strangulated
because of their vuinerability in India,
there are arcas in Pakistan which can
be strang ilated because of their wul-
perability. Unless, therefore, this
country talks the language of bilite.
ralism and lollows it up with courage
and delermination, and the wi lingness
o make the sacrifices necessary to
prove that we mean business, we will
oot be able to deal with Pakistan.

Sir, Mr. Masani sald that we must
have a short.range policy as well as a
leng-range policy In regard to Pakis-
tan. I agree with him. The short-
range poli"y is a policy of resistance
‘to which the nation has dedicated it-
gelf. The long-range policy eannotl be
a policy of vague and amorphous
“concikation”; it should be a policy
which takes into cognizance “the facts
of Pakistan” which my hon. friend, the
Member for Farrukhabad, refe-red to
a few minutes ago; he too had Jucid
moments. We cannot ignere the fact
that there are different aspirations in
the different wreas of Pakistan. If
self-determination is something which
Pakistan cou'd argue about, self-de-
termination is something which every
peop'e can argue for and India can-
not, in the long range, ignore the ne-
cessity of taking into full cognizance
the fact that there are legitimale as-
pirations for autonomy and self-deter-
mination in different arcas in Pakis-
tan. 1 do not want to dwell on this
question.

Sir, the conflict with Pakistan has
made it necessary for us to review the
situation and to find out who are our
friends. Mr. Masanl went to the ex-
tent af saying that we have no friends
in the world, that we are isolated,
that we are denuded and that we
stand in the nude in the world ex-
posed to the cold winds of hostillty.
It is ome thing to say that we are iso-
lated and it is quite a different thing
to say that we do not have m number
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of vocal friends. If we look st the
position today, we have to readily §
agree that all those who claimed to e
our friends have mot proved theme
selves to be our friends. There is ne
use closing our eyes to this fact. There
are many friends of ours for whom
we have gone out of our way, 10 sup=
port every demand of theirs without
questioning whether it was a legiti-
mate demang or a just demand. Al
these friends have not stood by us
I submit, Sir, that we can no longes
adopt a position in which we equate ous
friends and our foes. We must adopt-
a policy which enables us to distine
guish, recognise and foster friend-
ship, to distinguish unfriendliness and
to combat hostility. We should dis-
crectly but intelligently and intelligi=
bly tell those of our friends whom we
regarded as friends but who did not
prove to be our friends in our hour
of trial, that if the aggressor and the
victim of aggression can be equited
in one region of the world, and if it
can be argued that peace at uny cost
Is the first goal, irrespective
of the rights and the wrongs
of the situation, then this is a danger-
ous criterion which will have its ap-
plication to and repercussions im
every part of the world, not only im
East Asia but also in West Asia

Sir, a reference was made to the
Afro-Asian Conference at Algiers, and
it was said that here again it was
proved that we were isolated. 1 had
the privilege of being present at this
conference, and I think, therefore, that
it is my duty to take a few minutes
of the House to inform the House of
what the position was at Algiers. It
has been said by some, perhaps on
the basis of inadequate information,
that the postponement of the summit
conference at A'giers was a diploma-
tic victory for Chins and a diplomatic
defeat for India. There is no cure for
masochigm or for those who fec] a
sense of elation in flagellation. What
was it that led to the postponemest
of the summit conference in Algiers?
What was the Indian interest in the



Conference? India has always stood
for Afro-Asian solidarity. India has
always beiieved in the tolal freeiom
of the two continents, but we have
never sought any narrow or selfish
national interest from the movement
for Afro-Asian solidarity. We have
never wanted to use the legitimate
aspirations of the people of these con-
tinents and the natural feclings of
fralernity for any narrow nationa! in-
terest or selfish purposes. We have
had no territorial ambitions, and we
have no territorial ambitions, no nos-
talgia for hegemony, no designs to
use ecomomic ald or ensourage insur-
rection to increase the area of influ~
ence and amenability on our peri-
phery. But we have stood for the
solidarity of these continents in the
f@ght against imperialism, coloniallsm
and n~o-coloniaism, whether it be in
the garb of economic aid or in the
garb of ideological Messianism. We
are aware of our common interesta
and we believe in co.operation, but
we are not oblivious of our differ-
ences, differences as far as our ideas
about po'itiral and ecomomic institu-
tions and the ways of achieving rapid
eronomic progress and social justice
are concerned. But our attitude to the
conference rl' along was that we be-
lieved that the conference had a use-
{ul purpose to serve, bul we did not
believe that any nation had the right
to switch on and off a conference of
this kind or to lay down politica] or
idec'ogical  pre-conditions which
would entitle or disentitle people
trom attending a conference of this
kind, What was the Chinese position?
In June, it s well known that China
wanted the conference at all costs; it
wanted the conference to be held even
if the black African countries absent-
od themselves from the Conference
Mr. Chairman, 1 hope you would per-
mit me to take a few more minutes,
because 1 think that this ix a subject
sbout which the House should be ful-
ly sware . . .

Bhrl N. Breekantan Nalr (Quillon):
But let not my hon friend forget to
say who is our friend at last
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Ravindra Varma: I ghall satie-
fy thy hon. friend about whe our
friends are—anyway, [ hope we are
all friends here, friendly encugh te
listen to what one has to say.

As far as the Chinese attitude e
the conference was concerncd, why
was it that China changed her attd-
tude? Why was it that this tiowe
China took the position that whatever
might happen the conference should
not take place? As cur distinguish-
ed Foreign Minister said the other
day, cap it be because China felt that
ber influence was on the increase Im
the Afro-Asian world, or was it be-
cause China suspected that her infle-
ence was on the wane? I do not want
to go into the details of the decisions
which were taken which led to the
ho'ding of the TForeign Ministers®
Conferen~e. But it is well known that
China laid down three condilions,
firstly that the confcrence should dis-
sociate itself from the U.N, secondly
hat the U.S.S.R. which in China's
opinion was nelther an African coun-
try nor an Asian country, should not
be invited, and thirdly that the coun-
tries participating in the conference
should express their willingnes t»
condemn United States' imperiallsm.
On the basis of this, China held that
the time was not propitious and want-
ed the standing committes to decide
to postpone the conference. But the
standing committee felt that it did
not have the competence to postpone
the conference and that the Forelgm
Ministers alone could decide whether
the conference could be postponed or
not. China then wrote to every Head
of State in the Afro-Asian wor'd say=
ing that this would be an illegul step,
that such a Foreign Ministers' Con-
terence should not be held ang thet
the standing committee itaelf should
mmmlmmu-nmn
WMinisters' Conference would be hed
it would be an gttempt  to  wreek
Afro-Asisn solidarity and that she
would desire every country to stay
sway from such = conference. T hawe
mtm,othmhe!ewumrul
oul the relevant portions from .
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Chou En-lai's letter to the Heads of
States. In spite of this stand that
China tock, 45 out of the 61 coun-
tries entitled to attend were present
at Algiers; their Foreign Ministers or
those who were authorised to act on
behalf of their Foreign Ministers were
there. China said again that no other
subject except the postponement of
the Summit Conference should be
discussed at this conference. Yet the
Fareign Ministers’ conference discus-
ed the question of the composition of
the Conference, and evolved a clear
consensus which has been recorded in
the report of the Rapporteur as well
as in the concluding remarks of the
chairman, on the question of the par=-
ticipation of the USS.R., Maulavsia
and Singapore. If this is to be des-
cribed as a victory to China, diplo-
matic or otherwise, it would need
some rewriting of the dictionary. I
do not want to go further into this
question because of lack of time, but
I hope, Sir, that you would permit me
1o deal with one or two other points
on which T would not take much
time . . .

Mr. Chairman: The hon. Member
can have a couple of minutes more.

Shri Ravindra Varma: Not in the
extended manner in which the hon.
Member who spoke before me had,
but really two or three minutes.

1 would !ike to refer to the question
of the Commonwealth. It was said
that no decision should be taken in a
hurry, and that we should not walk
out of the Commonwealth in a hurry.
1 am fully In agreement with those
who say thot no decision should be
taken in & hurry. But I really won-
der whether eighteen years is a short
span of time. We have had the ex-
perience of being in the Common-
wealth for eighteen years, and we
now have encugh evidence to evaluate
the utility or the futility of being in
the Commonwealth. We must realise
that this relationship with Britain or
the Commonwealth is not something
which Is sacrosanct, somethung which
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can never be reviewed If in an um-
sentimental examination of nationsl
interest we find that it is pecessary
to review and change this relation-
ship we should do so. We showld
see how far, as my hon. friend Shri
Frank Anthony who spoke before me
indicated, though every member of
the Commonwealth is equal, Britain
is a little more equal than the reat
in the Commonwea'th. We should see
whether it is common faith in a set of
political institutions or identical or
common economic interest, that binds
us together in the Commonwealth, or
whether it is a series of historical sc-
cidents which may be & source of
pride for one country and shame for
many other countries in the Common-
wealth. The argument that if we
leave the Commonwealth, our bilat-
eral relations with the other members
of the Commonwealth will be affected
is something which is very tenuous.
I do not want to deal with it at greut-
er length.

Sir, concluding, 1 would like to say
one word about Rhodesia,—not pre-
cisely one word, but & few Wwords
about Rhodesia. The House wil] com-
pletely support the Foreign Minister
in the stand of the Government thal
lie hus put before the ifouse.  But 1
do feel, as many others will feel, that
we have to be a little more forthright
in evaluating the role of Great Britaim
in  Rhodesia. It is incredible
that this thing has happened
in Rhodesia today and that this was
allowed to hauppen. The world can-
not absolve Britain of the responsibi-
lity for this sordid and shocking
drama. We cannot help feeling that
Britain could have prevented this, and
wou'd have prevented this if it had
happened elsewhere in British Gulena
or Aden; It is an unmistakable and
significant contrast from the aleriness,
the alacrity and the unflinching tho-
roughness with which the British
Government would have acted to for-
stall and quell any such move if what
was involved was not a White mino-
rity; the glittering panoply of the
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Crown would then have been wery
n'!uct!. on parade, This difference, this
discrimination, is a shocking feature
which we cannot ignore.

To conclude, it is clear 1o me as it
should be to other hon. Members of
the House, that we are today in a very
critical phaze as far as our foreign
policy is concerned. On the one hand,
in spite of the animosity of China and
Pakistan, we see that the influence of
China is on the wane in the Afro-
Asian world. We see that even Pak-
istan's friends are having second
thoughts about the wirtue of loyalty
that Pakistan pc Ind ia
which was another country inimical
and hostile to us, is today passing
through a phase which may lead to
rlnser collaboration or at least the
cnd of hostility.

It is, therefore, necessary for us to
fave a bold, imaginative and dynamic
policy. This we will be able to for-
mulate and execute only if we have
a machinery that Is competent. and
commensurale with our objectives and
npportunities T would conclude by
urging Government to sce that the
policy they adopt will be one of ac-
tion, and not reaction; one of fore-
thought, and not afterthought.

Shri Beshiyan (Perambalur): Since
the House d:scussed the international
situation last, evemts of vital impor-
tance and far-reaching consequence
have taken place to the country. It
i» heartening to note that by decisive
action taken by India during the ag-
gression perpetrated by Pakistan, she
has regained to a certain extent the
esteern ghe lost after the Himalayan
debacle in 1862

The attitudes and alignments of
various countries during th- Indo-
Pakistan conflict should offer us &
fresh opportunity to review our fore-
ign policy. if there he one as such.
We have all along been preaching
sermnns, chanting certain mantras
tim~ and sgain. about panrhsheel,
peareful co-ex'stence, non-alignment,
anti-nuclear molley and other things.
These are ideals, good ideals, left to
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thenggelves. But the whole problem
ctncs to g head when certain coun-
tries, certain neighbouring countrics
do nol believe in such mantras and
slogans. What are you going to de
with a country that does not believe
in co-existence? What are you going
to do with a country that dose not be-
lieve in non-alignment or peaceful
existence? For our Big Brother
China, peaceful co-existence means
thing other than what s normaily
meant; it means to China something
“suppressive” of all freedom; to
China co-existence means its owm
cxistence and non-existence for amy
body else.

Thercfore, a foreign policy cannot
surely be a string of phrases repeated
over and over again. It shoula be a
policy meaningful, purposeful and
pruclical taking inio consideration all
the eriss-cross currents and attitude of
other countries, specially those whe
are our neighbours.

1425 hrs.
Mgr. Deruty-Seeakir in the Chair.

We have been practising this non-
alignment and other confused policies
which have been drifting us to a blind
alley and policies which are not clear.
We have been drifting all along and
we have not been able to create m
good atmosphere and reliable triend-
ship with countrles which we have
been dealing with.

An analysis undertaken by the PTI
of the recent d.scussion In the UN
General Assembly shows clearly how
far our forelgn policy has been pay-
ing dividends for the last 18 years, the
d-licate foreign policy adopt~d by our
Covernment. Shri M. R. Ml alse
referred to thls in his speech. Of the
110 members who spoke, only 83 made
some reference or other to the Indo-
Pakistan eonfilet. 25 members di4 mot
make -ny romment at all. Of the 88,
€3 wer~ rareful to adont & neutrad
position: 3 members mnde only pss-
sing references while 19 wore defl=
nitely hostile to us. Our policy has
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mot paid any dividends and no coun=
try has bzen able {o support us open-
ly in the General Assembly, as has
been brought out by the analysis. Of
the 10 countries which opposed us, 11
were Arab countries, then Portugal,
Albania, Iran, Turkey, Somalia, Mali,
Ruanda and Uganda

Lnstead of goung further, 1 want to
analyse the situad.n even so far as
the Alro-Asian counires are (oucero-
ed. Ag cun be seen, with the excep-
won of Puriugal and Albania the rost
seventeen countrizs were Afro-Asian
countries. This is a thing we have to
grappl: with, We should probe the
causirs for this apathy, ind flerence or
even hostile attitud: of the Afro-Asiun
countrics towards us, countr.es with
which we have been identifying so
long in Afru-Asian  conlercnces for
which we have b:en so enth.s astic,
In Pandusg ten years ago and in Al-
gicrs a decade later. 1 want the Guv-
ernment to analyse why this has hap-
pened. The hon. M :'mber who pre-
ced d me referred to the Afro-Asim
summ’t thag was to tak> pliace .n Algi-
ers. There also it se'ms that China
had a bigger say than his been madoe
out before us. Here 1 want ty quole

from an AFP report from Algiers
dated October 27:

“Diplomats of some influential

countries who vigorously o)pos d

the Chinese move to postpone the
summit were having seco.d thou-
ghts,

“They said that if China really
boycotted the mecting. the Fareign
Ministers might do better to pst-
pone the summit rather than cause
a virtually unhealable split belwezn
the Afro-Asian wor'd and its lar-
gest and most powerful member.”

This is what the members have
been feel'ng as revorted by AFP. The
Gov rnment of Alg ria was vory keen
on having the conference, but their
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position has also been reported by
AFP the next day, October 28, thus:

“Algiers was not unilaterally op-
posed to another postponement of
the second Afro-Asian summit con-
reference which without people's
China would be ‘colourless and of
limited significance.”

“A'ger’a made a last-minute ap-

peal to Ching to aitend the confe-
rence".

This is the state of affairs. A decade
ago we were having a premier poal-
tion in the Afro-Asian world. But now
the thunder has b en stolen by China
and the Pindi-Peking axis.

It is of relevance to point out here
that in 1962 when China comm'tled
aggression against India, the only Af-
rican country which showed some
sympathy to India was Ethiopia. This
year whon there was aggress'on on
us by Pakistan, no coun!ry from Af-
rica came out openly to symnoathise
with us or to condemn the ager ssion
of Pakistan. On the other hand cer-
tain coun'ries have been, as T noiqted
out, onenly hostile to the stand tiken
by India.

Therzfore, it Is high time we made
a reapp-a‘sal of th. whole f regn
policy and r-oriented it on practical
co~siderations in terms of evisting
realities, and not moke it s matter
of rhanting some slogans and mantras
as we have heen ysed ‘o do. We should
probe th- cause of the indifference
of the Af-iran cnuntries toward: us
Mnra than anvthing else, w~ should
be able tn 2ot the d-m-~racies and
othsr un-and-c~ming nations in Afri-
can countries on onr s'de. Whnt we
have heep dning all g'one ha- heen
proachine thags high ideals and clo=
gans. Rt hy this means wa Fave not
gt snvwhar~ naap  thaee  fri~nds
What ws Indn'ee in come‘imes may
only he doamed as tall ta'k.
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When our Prime Minis.er went Lo
BMoscow and made & m.musaole sp.ecn
in e Lumumos ‘Vais.y whoe so

\m:u Alrican s.udents wore Bueudyiag
it has been reporied that the Fruue
Minisier goy a very good r.cep.on
aud, that therg was a stand.ng ova=
tion and whalever he said was tasen
io good scnse,

The Indian Express said on l4th
May: “A day to remember for Pr.me
M nster, Ind a" But veuind gll toe
smules and evory.hing, the (orr.spon-
deat who we.t o Mus:ow along wih
the Primez M.nistor had this mach to
say, namely, that “from the rea.uons
I could also detect that nis cam
al .ndian leadership in the colonies'
freedom struggle was not appre. i ited™
by the African siudents there. There-
fo.e, such tall claims which w.: !ave
bern making may give some satisfac-
tion to our own couniry, but in gite
ging friends from o'her coun r.es
thoy have not been h:lpful.

Also, we should have an eye on the
growing influence exerted by the
Pindi-Pcking axis gn the Afro-Asian
ecountries. The clashes we have had
with China and with Pakistan have
been more of a fundamental nature.
There {s an ideological basis for these
clashes. We believe in  democracy,
our government is run on-.the demo-
eratic structure; but these two coun-
tries have been obsessed by dictator=
ship, military or otherwise, and do
mot like democracy coming up in &
melghbouring country. Therefore, we
#hould base our future forelgn policy
wn this basis. If we want to preserve
£ m ang d acy we should
Jook around and gee the other coune
tries which are of 5 similar s*ructure,
with simllar political systems. There-
fore, instead of keeping ourvelves

| @loof from the genera! current of the
world, we should at least lock around
o the South-Fast Aslan coun‘r'es
which are npooeed to Chini, which
ar= also m-naced by the same= Chincse
wpansion'sm. ke Malavsia and Sin-
gwnore and Jaran and other countriee
which have got homogencity of inte-
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rests, angd simularity of political
struc We should have  closer

coalaCls with those countries. Wher-
ever we have cios.r contacts, it does
not mea.s wthat we bocome a  sutedile
ol o.c¢ blo. or the glher. But we
snould be abl. to distingwsh wio are
our tr.ends, who are of & dem.c. atie
nuture, bicause n the end it comes
10 a qu.s.ion of how we are gul.g %W
be able .o dofend {recdom ard demo-
cracy in this country. Lemocra'y.
thuugh slow n peac:-time, though it
presents a disunited fronl of variows
parties, bieomes s'rong and  un'ted
in times of war. History poin's ot
that communities based upon self-gov-
ernment and free discussion always
survive any attark f.om auto'rits and
di.talors.

Therefore, when we make our
fo.eig policy morg usefal und fru.b-
ful, we should make this busic dig-
criminal.op &8s to which are the ol.er
countri. s which are for demo ray.
We have al al'nz been champloing
the cause of Chini since its inrep-
tion, we have been championing its
cause |n the world forums, and we
have taking it as our greatest friend
But what happened to Tibet Because,
we made a small concession to China
In the same way as Chamberlaln
wantrd to appease the aggressiveness
of Hitler, Ind a tried that by a smalk
conceasion if can appase China. But
history has shown again and agais
that small concessions never appense
the appetite 5f aggressive nations;
th~y only whet their appetite and they
demand more and more. It is hoorte-
ning to note that by thelr note of
Ortober 1 to China the Indian Gow-
ernment have shown some concefa
about the invssion of Tibet by China
and the uvtt~r opprssive noture of the
econditions that ars prevaillng in Tihet.
It is & gord sign that at last the Gow-
ernment has woken up. Tt should have
been done some six years ago, In that
case It would have been fruitful
At least, at this stage we should
be able tn take up the questlom
of its freedom.

Fhri P. Venkatasubbaiah: Better late
then never.
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Shri Hezhiyan: My Congress fricnd
is also supporting me on this. Six
years ago we should have done this.
But we sacrificed the freedom of Tibet
to appease the aggressiveness of China.
By that act we not only destroyei the
freedom of the democratic institution
of Tibet but we brought the enemy
closer to our doors. That is what hap-
paned.

Therefor:, wh never our foreign
poli'y is being reviewed, we shoud
bear in mind that we should have a
foreign policy that should bhe cap ble,
purpoteful and practical to pres rve
democracy; and we shou'd be more
aouragrous and with impla~able pur-
pose and endless prudence go ahead to
fare the challenges and the ordea's to
come.

One more point and I shall finish
Some friends have been gaying that
we should be more friendly to this
oountry, or to that country this coun-
try is hundred per cent our friend,
shat country is hundred per cent our
enemy and so on. All these things are
very good to tell stories to children.
But in a mature world when we prac-
tise diplomacy we should be somewhat
sober. It is not like going to a stall in
the railway refreshment room and get.
ting a quick meal. There is no quick
fove or instant hatred in international
diplomacy. It ghould be sober. Let it
not be hundred per cent one way or
the other; let not this country be hun=
dred per cent Russian or hundred per
cent American; let the foreign po'ley
of India be hundred per cent Indian.
Whatever may be the policy that we
devise, it should be based on the re-
quirements of India to protect demo-
aracy and to preserve freedom. For
4ut, Sir, let us make a re-appraisal.

Bhrl Khadilkar (Khed): Mr. De-
puty-Speaker, Sir, the armed attack
by Pakistan and the very well deserv-
od rebuff it got from tha Indian Army.
and the aftermath of this clath, need
#© be viewed iIn the broad world con-
text. Otherwise we would not be able
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to draw proper cnclusions for future
guidance.

In the wide world a global conflict
was going on formerly only betweem
two blois. But now the socialist bloc
is split. And naturally with that sp.t,
in spite of all the life-long eflorts
made by our late Prime Minister
Pa:idit Jawaharlal Nehru tp build up
a common platform of all newly-in-
dependtnt nations—{for g sort of a new
moral strength to be mobilised to face
the imper.alist world on the one side
and at the same time try to reach some
und rstanding, durable understanding,
‘with the rising new world of socioliim
on the other—unfortunatcly, this idee-
logical clash which is very deep has
broken up that platform.

What happened at Algiers? It (s mot
a question of victory or defeat for ome
country or the other. I am very hap-
py that our delegation there struggled
very hard to preserve that platform in
the larger interests, because it was in
the interests of the newly-independent
countrles to face jointly and unitedly
all the western machinationg in the
present context of the world sltuation.
Of course, there was no common basis,
And China has realised it.

All the efforts were made by oux
Delegation, but unfortunately the sitw-
ation was not such where they could
succeed. Therefore there is no discre-
dit in trying to preserve this plat-
form against all odds. Some people say
that our delegation there was hood-
winked, that some people played a
double game. But I do not believe it.
Ultimately we will have to realize thas
in this global conflict of ideologies, the
image of one communist world, of ome
{deology, has been shattered, and
penetration is being made; a severs
warfare is going on in every country;
allies are being won either to this side
or to that gide in the Latin Americam
countries, in the African countries and
in the Asiap world. This is a new
gituation altogther.
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Therefore, when the question of the
basis of our foreign policy is debaied
here, and when men like Shri Masani
and others question the very basis of
non-alignment or co-existence, they
du not realizy that non-alignment has
& historic and philosophical basis. It &
nol based on a sandy foundation. A
deep understanding wag there, and
there was a geo-political understand-
ing as well. India is a\ the crossroads
of many forces which are in a way
cither silent or in open combat; and to
face this world Panditji with a far-
sighted thinking felt that the reqire-
ment of all these newly-independent
nations was peace: the urge was to
consolidate their freedom and develop
in a peaceful way, lake aid from
wherever possible. Once the late Mr.
M. N. Roy described this new urge by
saying that this was not communism in
that sense nor socialism, it was nation-
atism, that iz painted red, as he put it.
This iv the picture of all newly inde-
pendent countries. 1f we  have that
understanding, we will have to make
up our mind if we are going to get
away from this force, Because the
unity today is shatlered, are we
yoing to join some camp this side or
that side, or shall we struggle? The
struggle is very hard. When the two
kiants in the communist world heve
clushud, it would he extremely diffi-
cult for India to get them to come
1o some comamon understanding on a
common platform, So, this policy that
hag been laid down should be viewed
in this situation, in the changed con-
text of alignments, ang it should be
reoriented in a practical manner, to
avoid the weaknesses that have been
discovered in practice in its imple-
mentation. This is the only need of
the hour.

Shri Masan; says, and many others
ccho him, that we must assume lea-
dership of the South-east Asian coun-
trira. But, ig Burma prepared to go
with vou? Is Indonesia in a mood?
Indonesia could not conquer anything,
but she recently named the Indian
Ocean A1 the Indonesian Orean. That
apirit ws must remember. Iy Cambodia
prepared to go with you? In such a
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syyudbion, to imagine a collective lea-
dérsiip, Indian lcadership to be accep-
ted by these nations, is just chimerical
It 15 not going to materialise.

Then he says that we should invite
Furmosa or Philippines. I think he is
vt in touch with the reality of the
situation, becausg Formosa particu-
larly is a crcation, a transcient crea-
tion; it is bound tp disappear or sur-
vive if China agrees to its indepen-
dent survival.

Today we should not be obsessed in
our thinking. I know that between
China and Pakistan fhere is a deep
understanding, it is not just apparent
or supcrficial as it looks, und that
understanding has been reached with
thy blessings of Britain throughout,
there is  evidence, that China and
Pakistan should come closer so that it
could be used gs a lever againat India.
That was the British game.

Let us undersiand the characler of
Pakistan. Pakistan has got o discover
her identity as yet. Pukistan loday is
just like an cighteen year old dam-
sel, getting a lot of suitors round
about; they are kepl running after
her, and she is not making up her
mind, nor is she loyal to any one.
This is the state of affairs of Pakis-
tan. if 1 were to describe it in this
fagshion. But there are nations
who are suitors because there is 4 da-
msel, though adoloscent behaviour is
there, all sortg of waywardness is
there. But in jnternational politics
this sort of behaviour is never res-
pected, nor taken for a rcaponsible at-
titude by any nation worth the name.

Pakistan today is the most frustrat-
ed nation. 1 pity iI. I particularly sy-
mpathise with the people of Pakistan,
because they are kept In ignorance. A
=ort of barrier has been created pgainst
all intercoursr between India and
Pakistan. No interchange of music Is
posaible. no interchange of fiims is pos-
sible. The cultural backgro.nd that
was one has been cut off.

Pakistan is the creation, a sort of
{llegitimate child, of Britlsh imperial-
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ism, and naturally British imperijalism

or Britishers are showing a little an-

xiety about the future of Pakistan dur-

ing all thig period. This must be very
clearly understood

But one good thing has happened.
Till now in the Seccurity Council the
Kashmir issue was a bone of conten-
uon, and all the Powers manoeuvred
to put India jn the dock. For the first
time now, after a certain amount of
defeat that Pakistan hag suffered. .

Shrl Nath Pal: Why certain
amount? 'R

Shrl Khadflkar: Because T am taking
a rcalistic view. We bhad an impres-
sion, a myth was created, that Pakis-
tan had the capacity to beat India; that
myth has been shattered, completely
exploded.

For the first time, in the U. N. and
in the Security Council a gort of com-
promise between the two Powers, So-
wviet Union and America, has resulted
in the recent resolution. Not only that.
Qutside the framework of the Security
Council, th: Soviet Union has extend-
ed an jnvitation to the heads of the
two States, the Prime Minister of India
and Ayub. Ayub was reluctant to ac-
cept it, but I know that now he has
accepted it unconditionally, without
realising what it is meant for. ‘The
Soviet Union t{oday feels that if at all
India and Pakistan are to live as good
neighbours, bury the hatchet comple-
teiy and reach some sort of lasting
understanding, this issue of Kashmir
must be kept in cold storage, it cannot
be touched, and if by other means
some sort of a friendly atmosphere,
forgetting the past, could by created,
that would keep China away, because
the Soviet Union is equally interested
in keeping the Chinese away from this
strategic area.

If we understand these moves, we
must welcome this new development,
because the Security Counell will never
declde this way or that way.
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Shri Masani quoted the voting
figures. He seems to be a follower of
Dulles, who used to think that if goune-
body was not with you, he was againet
you. So, Shrj Masani considers that
those who did not vote for us, those
who were rather lukewarm, are ene-
mies of India. I never expected such
a poor understanding of international
relations and international behaviour
from a senior member of the Swatan-
tra Party.

He referred to the countries of the
Arab world. Some of the Arab coun-
tries naturally were inclined towards
Pakistan because of religious affinity,
but he failed to mention the important
role, the restraining influence of
Nasser, who frustrated them in their
effort to condemn India or brand
India an aggressor. You cannol ignore
this aspect.

What about the future? Wo must ad-
dress ourselves to the future taking our
stand firmly on our policy of non-
alignment and co-existence. It is not a
manirg as some people think, they
think so because they have lesser
understanding of the dynamics of
international change that is taking
place in the world, therefore, they
take a shortsighted view of the mat-
ter. My wview is that if the forces
that are working lead to some sort
of collaboration, so far as South-
east Asin and Asia  are concerned,
collaboration and understanding bet-
ween USA and USSR. where instcad
of thinking in terms of military
blocs, they consider that a situation
has arisen where India should be
chosen ag ap ally in  building up
these countries round about  some
democratic ideal, it should be wel-
come. Of course, when the Ameri-
cang fight, when they are obsessed
with anti-communism, they choosc
all sorts of allies. Thr American in-
tellipent:in is not with the State de-
partment. 1f wou ser the American
Press all the time it is atiacking the
State department and  saving that it
has po world vision and no under-
standing, Men like Walter lippman
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bave become exasperated at
cnanner in which these policies are
onsidered. In this counlry we are
not only defending the territorial
frontiers. There are many things at
stake, Pakistan attaked this coun-
try; it is a theocratic, aggressive
polity, as against the Indian polity of
secularism and democracy. This is
what we defend, not only the terri-
torial {rontiers. We cannoy ignore
it, But at the same time in a sort of
war hysteria that is generally crea-
ted, we must not forget yhe funda-
mentuis. We must ask what we are
defending in this eountiry in the long
run, (Interruption). You were g dis-
ciple of Gandhji but you had for-

the

gotien that idealism and you are
looking at it in a e¢ynical manner
unfortunately. . ..

Shri J. B. Kripalanl: Me or the
Speaker?

Shri Ehadilkar: In a minute, 1 wili
finish, Sir. We want to defend our
secularism and democracy, That will

. give a shining example to those forces
+ which are in chaotic condition today in
' the Asiatic and African world where
a new struggle is in the offing. After
the Rohcdesian action by lan Smith,
you will find that in 20 year's time a
racial struggle of a severe nature, the
most brutal  and merciless nature
against the whites by the blacks will
be there because the African conti-
nent is very rich and potentially very
capable and they will never forget
those white people who ruled over
them, the imperialists. Ultimately one
day they will have to pay for it,
unleds as the Foreigr Minister said
the other day very categorically we
stand with the African and Asian
pations and compel Britain to
take action acainst the Rhodesian
rebels and bring them to book. T will
-conclude with one word, Sir. [ fear
chat in the background a bit of a com-
! munal approach gets intp the whole
problem. I agree with Mr. Masani that
we are fighting Pakistan. We have no
ill-will against the Muslims of Pakis-
tan, We must make it very clear to the
Muslims of Pakistan whether they are
on this side or that side and -who share
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the common idealism but for their
present leadership. Thercfore, the
siruggle must be properly spelled out
angd this dunger of creating some sort
of a little communal atmosphere giving
the slogan of destruction of Pakistan
should be avoided. Tuat is not  our
objective. We want to coexist, and
live in peace with our neighbours.

Shrl J, B. Kripalanl; Mr. Deputy-
Speaker, may I speak sitting? Several
speakers from the Congress side have
told us that the foreign policy as it was
has emunently gucceeded. I think they
are doing an injustice to themselves
and an injustice {0 our fighting forces.
What has succeeded is not the foreign
policy which  isolated wus and
kept us alone. What has succeeded Is
the military machine. What has suc-
ceeded are the people of India. It is
not the foreign policy. Because, from
the very beginning for these 18 years,
foreign policy of India has been mis-
conceived, miserably misconceived.
The foreign policy of a country dependg
upon a proper assessment of the situa-
tion and enticipation of events, Take
Tibet: take China; take TPakistan,
Had we undersiond the situation pro-
perly”? Take even Goa. Did we wunder-

=tand the situation properly? From
housetops we are saying that we
would solve every problem through

non-violence, gs if It was just like the
country’s zamindari system which was
abolished through non-violence. We
did not anticipate what China wonld
do in Tibet. If we had only studied
the works of Mao, we would not have
committed that mistakes We were
erving Bhai-bhai when China had been
moving on our borders for years. We
did not anticipate the events and we
did not know the nature of Chincse
communism or earlier the Russian
communism. Any nation which mis-
underatands the situntions and conse-
quently faile 1o anticipate rvents comes
to grief. The English peonls came 10
grief in Suez. Why? Because thev miv-
calculated, berause they did not anti-

cipate the evenis. Then again thev
have failed in Rhodesia today. Why?
Beacanza they did not anticinate  what

their white Englishmen were going to
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do there, So, Sir, it is not the foreign
policy of our government that has
succeeded; it is our fighting forces
that pitched themselves against the
machines and  displayed  suicidal
bravery. The people have succeeded.
Let therefore no credif be taken for
all these for the foreign policy of
India.

There iy another conditions for
the success ol the foreign policy,
und it is military preparedness. This
was very clear in the case of NEFA.

What happened? At the first blow
wi the Chinese, our soldiers fled
pell-mell. Why was il? Because

there was no military preparedness,
because in the ammunition faclories
whiat was beng manafactured were
stoves, percolators, locks and  such
other things. Today, what do we
hear from the former Defence
Miniiter? What  does he talk? He

says, there should be mo universal
military training. He  also says
thal there should be no morale

bousting as if we are already out of
woods. He also says that there is a
war psychosis in India. In India,

speaker after spesker and on  the
radio, all responsible persons say
thnt we want to be at peace with

not gnly Pakistan, with whom we
have 100 ties, who are the flesh of
our flesh, bone of our bone, but
even with the curseg country, China
under the communists. He neglec-
ted the defence. Today he wants the
Defence of our country to be neg-
lected. And what has been the
result? Because our defences  were
strong, even our enemies have learnt
u lesson. Those who said that one
Pakistani goldier is equal to  three
Indian soldiers have tp take bick
and eat their our words, and Ame-
rica and England have to reconsider
their foreign policy so far as India
is concerned. Whv? Becsuse our
armies have advanced into Pakis-
tan and  we have shown that we
could fight. At such a time. for an
ex-Defence  Minister tp talk  of
military morale or the morale of the
people and of mo military tralning
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is abused—he seems to have learni
a belaied but pervert lesson  frosh
Gandhiji,

15 hrs.

Speaker after speaker from Con-
gress benches says that our foreign
policy has succeeded and therefore
it remains the same. Let us analyse
this foreign policy. What is it? Nom-
alignment: what is the meaning of
non-alignment? Can  non-alignment
be a principle of the foreign policy

of any country, I ask. I say it is
unmitigated Supposing
our couniry were in danger, and

supposing that we could not defend

it. What would we do? Russia
could not defend itself against Hit-
ler during the last world war. Did

it call for help from every quarter

in the world, from the capilalist
and imperialist quarter? Did it
do it or not? Were they fools or are

we fools? Therefore, | submit that
this non-alignment can be only &
policy lor the time being. It ecan-—
not be the policy for ever. It can-1-
not be the principle of our foreign
policy. What then should be the
basic principles of our foreign
policy? One is  self-preservation;
and the other is the defence of the
legitimate interests of the country.
These are the principles. [ say legl-
timate because some people even
make illegitimate interests to serve
their foreign policy. 1 do not want |
the illegitimate interesty of ours 1o
be defended, but every country has

a right—and thmt is the only princi-
ple.—by all means in its power, by
all the legitimate means that are
employed throughout the world. to
defend its sme!f-interests. Any other
principle, I say and 1 repeat it, s
nonsense; it has np meaning. Al
least one Congress m
Chagla—had the courage to say thalg':
our foreign policy must be guided ™
not by non-alignment but by the
enlightened self-interest of the
countrv. He said that non-align-
ment should be reconsidered. This
is a Congressman telling us, a new
Congress man ha: come Into your
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fold; he comes with a fresh  bran
and your brains are old and mouth-
eaten,

f‘. Why should thig policy be chang-
ed? Because there are no more two
blocs,—there are  many blocs,—
though there are several blockheads,
who are the forelgn ministers of
many countries, for instance, Bhutto
in Pakistan, So when there are
mor: blors, what is the point in
again repeating the same old slogan?

What else have we done? Not only
we have talked about non-align-
meni, hut also we went on preaching
to the world that we musi be
peaceful, that India stands for the
peace of the world. Whenever some
of us said strong action should be
taken against Ching end  against
Pakistan, we were dubbed as war-

mongers. You talked about co-exis-
tence, p ful co-exist . You
did not want even defensive ‘war;
vou said even in regard to  that

small territory, Goa—you said repea-
tedly—that we will get Goa without
any military action. And thanks
10 Kripalani fighting in North Bom-
bhay we had to take up arms;

1 will tell you g very interesting
slory of how this non=violence
worked, There was one embassy of
ours, and in that embassy, the am-
bassador was learned man and he
wrote a learned thesis for a col-
lege in which he had expatiated on
non-violence, on Gandhiji's creed, on
India not using force even in Goa.
All that he has written, and he got
it printed. He sent the bundles of
hi= pamphlets io the university and
after two hours, he recelved a cable
gram from here that Goa has been
invaded! The man was in jitters. He
did not know what to do. He was
perspiring He sent frantic telephone
calls and messagey and did this, that
vand the other. Fortunately, the pam-
sphlet had not been distributed. He
said “T want to make somc correc-
tion; bring them back to me™ So
the bundles were  brought back.
That is the story; that ig a real,
genuine story, of one incident, which
should ay least make ug careful of
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what wg talk: wmal] mouth, big
words.

Gandhiji had found a way of resist-
ing evil end tyranny by non-violence.
Have we found o method like that?
1t we have not found a method like
that, if we are incapable of finding a
method like that, noboldy in the world
today is capable of finding a substitute
for viole: ve. Tt ‘= not possible. It is
in centuries that one man comes snd
brings about such a non-violent wea-
pon that can work; we cannot do it
We have to support our foreign policy
by the orthodox methods, the time-
honoured methods.

Dr. M. 5. Aney (Nagpur): Recognis-
ed methods.

8hri J. B. Eripalani: Now, about
publicity. When I was hearing Shri
Harish Chandra Mathur, it took my
breath away. He said nothing depends
upon publicity.

8bri Harish Chandra Mathor (Ja-
lore): 1 thought Menons take your
breath away and not Mathurs!

Shri J. B. Kripalanl; You are good
enough to take anybody's breath away,
Sometimes you take away the breath
of the Treasury Banches; you do not
know; they will therefore call you
there one day. I was saylng it took
my breath away when he said nothing
depends upon publicity. All right; no-
thing depends upon publicity; Shri
Mathur was correct; then, why are we
sending these peripatetic MPs and
missions? These MPs or missions con-
sisting of six, seven or cight people
are going, and vou put in also one
member from the Opposition party

as a sop to them also. T ask, can any
responsible  person  in  the Gov-
ernment, whether he be the Pre-

sident or the Prime Minister talk
the secrets of hig diplomacy to flve or
six people® England sends its special
emissaries; America sends its special
emissaries. Only one man goes. That
one man talks with the Head of the
Btate or the Head of the Government
and they can freely talk without any-
thing sppearing in the press. These
missions are a waste of our very alen-
der forelgn resources; they can serve
no good. But thers iy one pood that
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they can do. Recently there have been

£0 many pecple going. Who are they?
Excepting Shri Patil; they are those
who could not be accommodated on the
Treasury Benches, or get a Governor-
ship or something of that sort. They
must be kept satisfled. The authorities
thought, give them a little tukara and
let them be rehabilitated.

An hon. Member: Very high think-
ing.

Shri J. B. Kripalani: I could under-
stand that there was defective publi-
city in the days of our late Prime Mini-
ster because for him diplomacy was
something personnel. It was a one
man's offair. He went to this and that
country, he met this man and that man,
he attended banquets and issued joint
statements and that was sufficient pub-
licity. He also talked of panchsheel
and other gheels. This was his special
publicity. Therefore, in those days
there might have been no use our poor
ambassadors talking to the people.

What do we do now? What do the
Government do? They send parlia-
mentary delegations to countries where
there are ambassadors who are of cabi-
net rank. Either the cabinet rank
ministers should be taken away from
therg or delegations eannot be sent for
publicity excepting under their instrue-
tions. Even parliamentary delegations
must first approach the ambassador in
the country concerned and know what
the condition of the country is. No-
thing of that sort is being done.

See how very clever our diplomacy
fs. We think that the Arab world does
not consist of Arabia, the Arab world
has nothing to do with Arabia and it
has only to do with Nasser and with
Egvpt. Where has the United Arab
State its existence, has its country, has
its force, has its influence? It is in
India, We have given to the Arab
people the status of an independent
country. Such an independent country
of United 'Arab Republic exists no-
where on the map of the whole world.
I can say that with confidence and I
hope that the Foreign Minister here
would also agree with me in this.
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Then, for the sake of this, what you
call, United Arab Republic, we do not
have anything to do with Israel. It iy
an anathema. None of our important
Cabinet Ministers will ever dare to go
there. The people who have turned a
desert inlo a garden, they would not
like to mcet, they would not like to go
and see that land. Dr. Zakir Hussain
and Shri Menon went to Egypt and
they said that Israel had no right to
exist in Pakistan, that it must be
driven away from there. Humbly, Sir,
1 will point out to these two great men
that those who have turned a desert
into a garden cannot be wished away;
they will remain there. And, take it
from me, they can be taken out only
by a third world war in which the
Arabs would be the dominant force in
the whole world. Unless that takes
place, whatever the Arab world may
do, whatever the Arab world may
think Israel is going to remain there.
It will be able to resist all the Arab
forces that the so-called Arab coun-
tries can bring together. So we must
understand where we stand. We must®
understand the situation. If this little
situation cannot be understood by our
foreign cxperts, I do not know what
kind of experts they are,

About Jordan what did they—the
Government representative—say? Our
Deputy Minister—what is his name?—
Shri Ganesh Singh...... (Interrup-
tions)—I apologise, Sir, 1o Shri Dinesh
Singh, he is my very good friend and
so are they all—said that “naturally
we nre in favour of Jordan”. What
natural affinity we have with Jordan!
And, Jordan was the first country to
support Pakistan. You give them
flowers and they throw stones at you.
Let me tell you, lick them and they
will kick you, kick them and they will
lick you. This is the only way to treat
these people. mot by flattery, not by
going with Nasser or talking to him.|
We are blaming America for helping
o military dictatorship while we are
helping a military dictatorship in
Egypt. That we do not see. We do
not look to ourselves. We do not take
away the beam in our eye and we
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want to take away the mole in other
people’s eye. What about Burma,
Nepal, even Russia and African coun-
tries. They have relations with both,
with my dear friend Nasser and also
with Israel. Nothing has happened.
Heavens have not fallen. Foreign
policy does not depend upon these
things. There is a saying in Hindi
which means that if somebody's lips
are burnt by hot milk he will begin
1o blow upon curd also Foreign policy
is a question of strength. How much
strength you have? When you have
it, all these countries will come round.

What have we done? Our best and
foremost ambassadors we have sent to
the west and in the east we have sent
second-rate, third-rate, fourth-rate and
no-rate men. We have sent such peo-
ple to South-East Asia; even to Japan
and to Australia. We do not care for
these countries while these countries
are very vital to our interests.

1 have no doubt that America has
blundered grievously in supporting
Pakistan and in not denouncing it for
using the arms that it had given
against us. But may I humbly ask,
what did we do? We ought to have
understood the situation. This Johnson
s not Kennedy, He is a hard-headed
politician We ought to have known
that, He had made the incursion in
South Vietnam as a question of his
personal prestige, and it is in that sen-
sitive point that we attack him. Did
any couniry in South-Bust Asia atluck
this incursion® However bad it may be
we may not agree with it, I have learnt
trom Gandhiji shat it is not our duty to
stute facts when we are not called upon
io do so. That does nol constitute a
lie. We could have kept our lips
closed. We ought to have known our
own interest better than those of
others. If there was anyvthing that
America was doing in South East Asian
¢ountries we must recognise that what
it was doing was for saying those coun-
tries from Communism. 1 do not
want this country to recognise that we
are being saved from Communism by
America and but for them China would
descend on us from across the Himala-
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I do not go so far as that. But
1 understand what we have done.
1 have met many Americans and they
have admitled that they committed a
mistake. They said that they are not
going to glve any more arms to Pakis-
tan and what more do we require.

Mr. Deputy-Speaker; He
concluade now.

should

8hri J. B. Kripalani: So far as En-
gland is concerned, I may not talk of it.
When 1 was in the PSP we did not like
thir Commonwealth link. Now it is
plain to everybody that England will
not be our friend whatever we may do.
It is useless to say that England should
get out of the Commonwealth, That
cannot be. We have to get out of the
Commonwealth. Thank God, our pre-
sent Prime Minister has no “old school”
ties. He has also no patrician friends
in England. He has only one plebian
friend, the Prime Minister of Englad,
whose advice he took In Kutch and
separated Kutch from Kashmir. This
is how our forelgn policy is working.
I do not expect this Government to
snap its connection with the Common-
wealth. They will never do it. They
are too good, too gentle to do such a
violent thing. But may I request them
very humbly to do at least one thing?
Our High Commission in England has
more than 1,000 employees. 1n a small
island which hag shrunk lo its smal-
Incss very legitimately there is  no
necessity to have such a big establish-
ment. England has becomp so poor
that none respects England today. For
God's sake 1t this High Commissioner’s
office contist of only 10 or 12 employ-
5. The money spent on this High
Commission Is a8 much as we spend on
all other Embarsies put together. If
the authoritics do this, T will say tha'
the Congress Government has some
sense about public money.

Shri Hanumanthalya: Sir, the dehute
that began yesterday has attracted
headlines in daily newspapers. It Is
a very interesting description of the
impression these leading dailies have
got. The Hindustan Times jublishes
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the heading  “Opposition Demands
change 112 Foreign Policy”. The Times
of Indin zays “MPs Demand Review of
Foreian Dolicy”., The Indian Express
siays "No Need for Change in Foreign
Policy, says Swaran Singh". The
Stutesman  “MPs suggest Change in
Foreign  Policy”; Patriot “No Basic
policy Shift”. These papers represent
irends of public opinion. According to
the opinion they represent, they give
@ biased picture of the debate. At any
rate, except for the solitary Patriot,
which hag got ils ideology—I have no
quarrel with it—the other papers ins-
tinctively feel that there must be a
change of policy a change of outlook in
our foreign policy.

Very many members, most of the
members who have spoken yesterday
and today have in one way or the other
voiced thelr sincere feeling that there
must be some change. Even the Pun-
jab paper Tribune atiributes to our
Foreign Minister, Shri Swaran Singh
the view that he “wants some adjust-
ment in our foreign policy”. We have
heard on the floor of this very House
our pragmatic Prime Minister, as the
revered Acharya Kripalani describes
him, say that we must have. .. ..

Shri J. B. Kripalani: 1 described
the English Prime Minister.

Shri Hanumanthaiya: Qur Zrime
Minister sald that we must have re-
thinking not only on our forelgn policy
but even on our internal policies, par-
ticularly planning. Shrimatl Indira
Gandhi, the Minister of Information
and Broadcasting in some of her
speeches has sald that the time has
come for us to re-think our foreign
policy. The Minister of Education,
Shri Chagla, who has earned all round
approbation for the magnificent per-
formance he staged for India at the
Security Council, says unequivocally
that our foreign policy must change
in order to suit the interests of India
and the requirementa of the time.
This opinion emanating from diverse
sources, from almost all parties and
individuals, must be given some shipe
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and [ am certain the Government of
India is thinking in those terms.

So fur as foreign policy is concerned,
wye have been taught Jike school child-
ren to think only in terms of either
alignment or non-alignment. When,
arguments are reduced to this absur-
dity of taking one position or the other,
conclusions become very difficult, rea=
gsoning becomes very difficult. There
are ways and ways of giving a new
shape to our foreign policy, consistent
with Lhe old policy and consistent with
vhe future demands of this country.

However much we may dislike UK
or USA or USSR, let us review their
foreign policies. These three big
powers have, during the last three or
four years, so changed their foreign
policies that it is very difficult to re-
cognise their old selves. Take, for
example, the United States whien had
led one bloc, Now it has almost be-
come an ally of USSR, the leader of
the other bloc, so far as China is con-
cerned. Even in the Security Council
when the Indian gquestion came up,
whether il is case-fire or settlement,
T am afraid il is tending more towards
the American view than towards the
Indian wview. With due respect to
the Forelgn Minister and ous Ambas-
sador in USSR, T must say that, when-
ever there is an occasion they 1sue
statements that they met Mr Kosyein
or leaders of the Soviet Union, t'wt
they have assured us that their sym-
pathies are with us, and that ther
support 15 for us. But these state-
ments are made only by our own peo-
ple. T am yel lo see an authoritative
statement by the Prime Minister of
USSR or any of the top leaders of
USSR to the same effecl. Why should
our Ambassador or Foreign Minister
g0 on making such statements which
Shri Chatterjee. our able advocate,
will say arce heresay evidence® This
is secondhand evidence. In fact, if we
have the stamina and the grit. we
must ask the Prime Minister and the
leaders of USSR. “Friends' do not
allow us to make the statement; it is
far hetter that you make the state-
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ment and our nation will applaud
your support and your sympathy.”

\ During the time of Mr. Khrushchev,
he made it abandanily clear to the
world and to Pakistan that he was
the friend of India. He inade o cate-
gorical declaration thai Kashmir s
Indin's undi  anybody who meddles
with it would do so at his peril.
There was that glow in his foregm
policy; there was that warmih in thar
foreign policy. Do we find the same
glow and warmth in the forcign
policy statements of USSR today?

An, hon. Member: No.

8hri Hanumanthalya: And we are
accused of inconsistencies by some of
our leaders on the other side!

It was a very strange speclable of
the SEATO and CENTO puppet, this
moustached Ayub Khan, parading
betore the Kremlin in procession.
Such u thing would have been unthink-
able in the days of Khrushchev or a
tew years earlier. What a moditca-
tlon! Today, we continuously say that
Russia is helping us in many ways as
also militarily. It is true, I admit; but
listen to Pakistan Radio. Another
delegation of the USSR people has
gone there and they are trying to help
the building up of the economy of
Pakistan in many ways.

An hon. Member: Third Five Year
Plan.

8hri Hanumanthaiya: 1 am not
blaming the USSR 1 do not appreciate
the trend of taking any couniry to task
if they do not oblige us in the way we
want. That is hardly the way of &
mature nation. Some of my hon. fri-
ends, merely adhere to the path that
when they help us we praise them; if
they do not help us we abuse them
This is a childish way of speaking
foreign policy. 1 do not object to
formulation of the foreign poli
the USSR in a way they think

an
the
of
best.

International KARTIKA 25, 1887 (SAKA) Situation (M)

2252

USA ang UK have g glorious history
bEhinmem We may agree with gome
rhapters and disagree with some chap-
ters; but their history js as bright as
“ny hisiory that has even been written
30 far as the human race is concerned.
The First World War was fought in
order to make the wo:ld safe for de-
mocracy. That was the famous state-
ment made by President Wilson and
on that foundation he built the Leugue
of Nations. That floundered. The Sc-
cond World War was fought in order
to make the world free from Nazism
and Fascism. They made Hitler and
Mussolinj war criminals. In order to
make liberty and freedom sufe in this

world they fought the Second World
War.

Now what are they doing? After the
Second World War there are more die-
tators, military and proletariat, than
there have ever been on this globe, It
is the UK, which has what is called
the mother of Parllaments, and it is
the USA, which holds the torch of
frecdom—these are the two countries
that are going directly against the two
world war ideals during which mil-
lions of their countrymen sacrificed
their lives. It is only an appeal that !
am making; it Is not go much a blame.
Is this a stand that is consistent with
the history, the ideals, the war aims
of the Western powers.

Here is a military dictator on our
frontiers. He jg not only 5 military
dictator; he is a middle-age dictator’
He wants religion to rule. England re-
belled against this attitude of the Pope
and made England secular several cen-
turies opgo. Here are America and UK
who want to prop up this military dic-
tatorship, this religious dictatorship in
1965 and esteblish peace on earth! Is
it ever pomsible? And, then they talk
of Kashmir!

I would appeal t5 the leadery of
USA and UK to think that if Germany
is partitioned, are we not entitled tn
say, “You must bring about some set-
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tlement and make Germany one and
united”; are we not entitled to say
that Viet Nam, North and South, are
divided and jt must be one; ara we
not entitled to say so with equal logic
so far as Korea is concerned? There-
fore they must hesitate a hundred times
before they advise us on Kashmir,
Kashmir, for some reason or anocther,
is divided today. They want Kashmir
to be independent. Attlee, who proba-
bly has aged and may not be catching
up with the trends of the times, wants
Kashmir to be independent. Pro-
bably, Attlee, when he declared
our independence, wanted that in
India there ghould be 6500 indepen-
dent Stites. It did not happen nor
will it ever happen that Kashmir is
going to be independent.

1 support the Government and the
stand taken by our External Affairs
Minister, Swaran Singhji, that we need
not be shy about talking. Let us talk
on Kashmir and say that Azad Kash-
mi- m ' he united with Kashmir pro-

per.

Shri Flari Vishno Kamath: So-called
Azad Kashmir,

Shri Hanumanthaiva: Azad Xashmir
is in illcgal occupation. Swaran
Singhji made & very meticu-
lous legal speech while opening the
debate; sp must have he done before
the Security Counril. But the Secu-
rity Conncil I8 not influenced by argu-
ments however logicnl they may be.
The Security Council is not the su-
preme court of international justice.

Shri Ranga (Chittoor): It is a
power combination.

Shri Hanomanthalya: It is, in faet,
an international stock exchange, not
of gilt-edged securities but of self-
edged securities. Each country in the
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Security Council and in the UN.O.
thinks of its safety, its influence, and
its power. They do not sit there to
listen to your logic or reason and there
is no sense of justice there. This is
the preliminary mistake we have made
all the time. Whenever we feel frus-
trated we get into a mood of righte-
ous indignation and blame everybody
else in the world.

Shri Harl Vishnu Eamath: We walk
out, ]

Shri Hanumanthaiya; What the Se-
curity Council understand is not ar-
guments but alliances. If Pakistan
today, in spite of the injustice it has
done, jn spite of all the ante-deluvian
ideas it has, still has the support of so
many nations, it is not because of rea-
son; it is because of the alliances that
it has forged. This hard fact has to be
remembered.

Then, you will ask me: With whom
have we to be aligned? I am
the last man to advise on that sub-
ject nor am I competent. As Acharya-
ji has said and as many others have
said, it is for the Prime Min'ster to
have persomal talks with the concern-
ed heads of States and come to some
understanding not only to safeguard
the frontiers of India and peace in
the world but al®o to ensure justice
in the world. Alliances cannot be
effected for the asking. But to say
all the time that we have done very
well for the last 18 ycars is one ex-
treme stand and to condemn, as Acha-
rvaji does that we have completely
failed, is another extreme stand.

These foreign policies go on chang-
ing from time to time as I have illus-
trated in the case of U, S, A, U. K,
and U. S. S. R. Nobodv should be
blamed. Times change and so do
policies. Therefore, in the present
context, we must see who are our
friends, who are our enemies and who
are our possible friends. These things
must be very coclly examined.
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So far as the Commonwealth is con-
ecrned, very mature men, very wise
men, like Acharya Kripalani also get
into temper and blamed UK. for some-
thing dong¢ or not done. This is the
reaction we havg now. What was the
reaction that we had three years ago
when China uttacked us? [ would
like to quote from the Hansard, from
thy debates of those days in the House
of Commong but I have no time to do
that. If you go through the speeches
of the Prime Minister of U. K, the
leader of the Opposition and many
other Members of the British Parlia-
ment, you will find that they
were made in favour of Indipg and they
will make you fecl how grateful we
ought to be for the things they did
when China attacked ys. It is not a
question of blaming them, Let us un-
derstand them. It is a well-known
fact that U, K. has not deceived us and
that America has not deccived us. So
far as Ching is converned, they will
fight with us. So far as Pakistan is
concerned, they have a soft corner for
. To the very best of their ability
they want to bring about an under-
standing between Pakistan and India.
They haove not deceived us; they have
not cheated us. It is a well-known
fact that for the last 18 years they
have said so. We have to recognise
the fact and adjust our policy.

It is truc we have pur own vicws
and so has Britain. But in spite of all
these differences, our late leader Pan-
ditji continued to be in the Common-
wealth. It is not that the Common-
wealth is a hindrance in any way to
the formulation of our foreign policy
nor is it a hindrance to the building up
of our military strength. ‘The
stand taken by the Prime Minister of
U. K., the Leader of the Oppocition
and many Members of the British Par-
liament during the days of Chinese
attack was not that they wanted to de-
fend India as such but that 3 member
of the Commonwealth had been attack-
rd and hrrefore. they said. “We will
stand by that country, wr will not onlv
send arms and ammumitions to Indis
but in case of necessity, we ourselves
will Aight along with other members of
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h%ommnweum'h That was the
stand taken by the British Parliament
To them, the Commonwealth counts.
What are they to do when two mem-
bers of the Commonwealth fight gmong
themselves? Suppose two of our
friends fight with each other. Natu-
rally, we have to play the role of
making a compromise. That is the
role they are playing.

The Minister of External Affalrs
(8hri Bwaran Siogh): They could at
least be neutral.

Shri Hanumanthajya: Yes, Sir, |
quite appreciate the point made by
Swaran Singhji. The force with which
he has made the point in his speeches
in the Security Council has had s
effect. Now, the U. K. and the U. S. A
are modifying their stand. They are
saying that so far as plebiscite is con-
cerned, it is a dead issue. It may be
that your firm stand will ultimately
be able to make them agrce with yow
The United Kingdom ultimately ag-
reed with Mahatma Gandhi, though it
opposed the idea of Swaraj for 60
long years. Ultimately they did come
to an agreement with the Congress
leaders by saying, let there be ide-
pendence for this country. If we shape
our foreign policy with dignity, de-
corum and understanding, T am cer-
tain both Britain and America will
come to sec that the stand taken by
India is right,

Shri Muthyal Rac (Mahbubnagar):
It will take g hundred years.

Shri Hanumanthalya: Mr. Bhutto
promises to fight for a thousand years.
You can wait for a hundred years,

The other day, 1 read the London
Times and an issue of Economist. They
clearly say that if China ever attacks
India, they are going all out to fight
along with others to teach a lesson to
China. So far as Pakistan is concern-
ed, it is a different issue. Lot us under-
stand the temper of the times. We have
to be realists. T appeal to you now
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that if you want to fighl, you must
fight luke a Punjabi hero and a Punja-
bi warrior. If you wunt Lo come to a
cumpromise, you must come to a com-
promise with real and sincere friend-
ship.

Now, you yourself advocate, let there
be a cease-fire, let both the countries
come to some settlement and let there
be some cease-fire line or interna-
tional line. So, you have taken the
stand of compromise. War is ower,
according to you. It may be that, by
way of precaution, you may say that
we must be ready to face cither Pakis-
tan or China if it ever commiis again
an act of aggression. That is conced-
ed, But as you fought with determi-
nation to stem the aggression nf Pakis-
tan, you have to pursue with equal
zeal and determination the path of
compromise. And that must be seen
by the whole world. It must be rea-
lised by America and UK. I am not
asking you to give up your stand. The
stand that has been taken by you is
correct and it ia in consonance with
public opinion. The only thing is that
we should not hesitate but we should
be firm in our stand.

In conclusion, I would like to make
a few spuggestions. Firstly, there must
be a firm stand that Azad Kashmir
must be handed over to India in order
to ensure permanent peace between
India and Pakistan. Scondly, I agree
with my hon. friend, Shri Mathur, on
the question of the manufacture of
atom bomb, and 1 suggest that you
should not overdo by way of making
statements and you should not commit
yourself by saying that you do not
want to manufacture atom bomb. Cur
Prime Minister has made a limited
statement. 1 say, please do not go be-
yond the statement and commit your-
self to the principle as a matter of
faith. Thirdly, if you pursue the policy
of friendship with all the nations jr-
reapective of their ideology or the
stand they take in international poli-
tics, it 15 high time that you should
recognise Israel and Taiwan. When we
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recognise even ovur sv-cilled enemues,
like Pakistan and Ching and countrics
like Jordan ang uthers, it does not
stand to reasun to say that Israc! and
Taiwan should be the out-castes of
international society.

An hon. Member: And East
many.

Ger-

Shri Hanumanthaiya: So aiso East
Germany. We mus. ..ccognise  any
country that has a Government, un-
less it is prohibited by the U.N. Re-
solution as is the case with Rhodesia
supported by the majoriyy of the
people of that country,

8y far as China i% concerned, as
you know, it is out to have a world-
wide revolution, a red revolution,

a military  revolution, under its
leadership. Ultimately its idea s
that the whole world should he

under communist lcadership.  There-

fore, we must  change our  attitude
towards China on theip Iwo sub-
jects.  We must join those people

who are pleading against admission
of China into the UN.O 1 delibera-
tely say so because thoe very  day
China is admitted (o the UNO, it
will nlllomnl.imlly claim a perma-
nent seat in the Security Council; it
will not come there for nothing and

you cannot have & troublesome
nation of this kind as a permanent
member of the Security Council.

Here logic as well a: national in-
terest compe| us to sce that we do
not agree go the admission of China
into the U.N.O. Then comes the issue
of Tibet. (Interruptions).

So far as Tibet is concerned, it
must be ruiwd in the UN. as a
subject. When Tibet was overrun by
China, the United States and other
countries wanted to make it an issue
in the U.N, but our delegate made
a contemptuous remark againsy the
US and UK. delegates by saying
that they had no business to inter-
fere in thig conflict between India
and China, That was a hurting re-
mark which is still rattling in  the
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minds of western statesmen. Now
the time has come; the Dalai Lama
has appealed to you and to the Prime
Minister. This is the lime when we
should officially raise this question
of Tibet on the floor of the U.N.
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g At & waar angt @@ o aw
T IT AW & o qfreit TR &
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¥ gaTh dqw Ty §W A a1 g
qfcay # wrf fesrga aft & o+ goew
af ey 1 5w T 59 & arwR e
¥ art 7 gara wrf ¥ § O S aft
fs wrwfix w forererr frem,  aamefae
wraTz e % Ay &, wdt o arfee
¥egw # 2 anfvena fer @@
@Y AR ATH €7 a1 FEwr
FATH A ® AT WA GwaT o
T\ W et ff fmeaa e age
og AT T Aoy & G g
= f srgx fe wrk wwfa §1 @ ik
wegaenT Org | Afen aw wrodi T
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[+ s W]
o MW A W aw  aifewE &
vt & aga 7@ w4

1558 hrs.
[Dr. Sanosant Mamsar in the Chair)
¥ dr gL agt ag it wgd g
f& s st & 59 gt afeam
st frfrouAr e qa |
ofiesft Tl & swifem §9 o @
wfeerer gg #t § A IgFr s @i
q w0 Wl & mrEw ¥ aw w1
gt arasiwed § | & gua I frall ¥
wgT g § 6 ag wane duw arfws
g} & | W ag A Faw wiiew gyt
a1 guwr Tt WAH ¥ g
fem o1 wwar @1 1 &fEw fegena
o aifeeam &1 v oifew T 2,
aftag gl ¥ TNt AW
fegrma ot oiffam & &9 g
w weara gwr & | gTa WK
qifimam &1 azara ol w1 oour g,
T wwe wudier @ f@a 0 S §
fir wroefre % widt | fear fovw g
¥ A AT smTar § WY SERr §ET-
wfx arfieerr & arad, At ag T at
& wH & T W & ofewa @
wig 1 &fea TwwT ag i 4% & fe
wg ot @t afeganrs w1 & 4 oo
wafe el &1 qzara O 8,
® ax gt w1 g aear gfaan #
frdt wmre W FWRNY w1 wTETT
G AT GFAT | T FAT WTT FTRIC
¥ feft gz 4 gE fe = oaraw
o T gy T A A gw BT ad ya
wht ot s g freaer w1 <l e
bqzA s & drok fom $ofe
wrweRey gy W gant fae av oW
Lad kg
wdrz €t wfas fiafr )
N W wmy o R s

w1 §W T 2T 3, F W @ S
T fe w@ wet i 59 T e dm
& &% wm qgrdy fred & g o
S & et W § S
w1 g @ Ae F A g fr afe @
9T ffirz  fawr fear oo @t @ T
wraTt & garf u§ T awa § o Av
w1 9T gR W w1 38 fger -
fermm w1 352 ar fedft gat &1 3w
T I8 wrnr 3% o feu qeaa
o\ A 7 &t iy gwd fasa w fiw
® g wx a A At 0 afs @ A
FT§ a1 fgegeara &1 gHTT w1 TR
wow afguengds favig & wrfew
o1 A g3ar & amq gon ofwg § &
¢ fr wvi fggemar w1 W &, W7
ot g ¥ ww ¥ fag fem @ fr
el w7 &1 uvq Y ww AEY &, Wi
W W §TET & 5T AW 0ET swd
£ 1 afwa aroel Aifa #v 3w 7 a2
grr @ e ww aw Wi wfagra £
9T 370 ¥AW § IH WY IF W0
gfar #1 7y #7 awwr g4 v wwf
fergema o fgear & 1 ol it & el
% Twren frar @ fr gw wd wfauma
# WX §8 g FefT & S 6
A TR E 1 TT W g g # frawa
mg? wwatee ¥ fae ma &
wear gter § 5« fx g afegm
W w0 gf arr Y A w7 & ) W
wTofI & greg ¥ "y geag w1 foer
g Amarmw § fs ww gw
aTT Y sfasm @ g § )

T miwama o sl € aa
form mtfer & wraiw a7 aw feagrana
® |y w9 0 30 ] 0 A AT ATA
gu aft g g & fE e A
®G SHTRCE AWE A FAAT F §TS
* T Fra e § ot e A
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, favtg % & o 2w Y won W =™

U ¥ v et Fotr 33 § 1 3w & wrgen

g fw ag am g? fadw et @1 qu™
wdt & qg ¥ fapeddr wifgn | @
B W aww A @i o a7 AR
£ | TE oF e o % § oo
g Y wEAEe e § @ gl
qriwens £ e e amd § A
WOE FOFT B TR aae 2§ owt
fyafrage 7@ grfi & »ft cvhl %1 9T
7% mgavat ® g fan amg
T T oy I wfewsE w1 g
§ w7 sfawew & q@l wER o7 T
wwr wer § 1 97 7 e arw fadw
gt «ft wof fag & g7 & e wifgg
A AT A1 AT ggIg s ot
¥ 7 & fawwa wfgd

T #eaeg § F Wow qarn |
EfE @ wsge e @ Asmagn
9% ¥ g A1 wigy & R feed
Y | W wHT T IR e e
oY foelt 9K | &7 WegH TR |
& w1 f o fewslt ot § qoeli gt
& % it fresft qad 7 o anfeat
# 3w wyl fe w9 foesi iy, feest
wTE TR ¥ wid Roadio1 WA
W F eraAN WEW W oWmA 3§ ¥
WRET FATAT 47 | {8 07 WA WogH TET
ot & vyl fr o wewt T gee-
AT F T 41 T WIE TEF AT
arer o &7 qe wnen 2, afwa (o awg
TRt &n & fawmas o awa gt @
i e |17 fama w1 @1g Wi
g g afed ¥ gand @y v w5 W
18 &1® ¥ fowm grew & Wt gw agt
¢ fedT & @wT Wit 9Bt ¢ Ew W
feesit w1 own § @1 W gEw B oqn
e ¢ e feelt i gs e g fw
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¥
wrie 7 ks % afe o gmEt o wromdt
w1 wrEeA ww1 awat g oar feedt &
ol a8 oz whoerr s gt | felw
W w1 TF &1 W Y & @19 g
w0 gfann & wafic & wem ¥ fex,
smiaga e ¥ (e e eenf
aE ETew wri &5 we frafrdy W
qfAw % TR wwT o g e
i Ewa g W oT@ WET W
marTe famior wRd O wEET
tmwa g odar e Tt EW ATy
¥ Ag1 # fe oz g gt &
wimd| # T8 dg ®UI @ TAT KAT KT
g s wiw e § fow @ fergent
A wTH {51 § @199 @[ wEE 19T
& W ae gz g wifed i ay feesft
% dz v oamAl # qlam w1 andeA
w1 W | Lyl ogr swre 6 gl
amr veg TR an  faed afeg
g e gl oifwvans & ap S
w1 g adw 2 & dfiw v o 77g
¥ # o9 T gwe 1 meda faaar wige
FEE diT meEy T A s fr
wad {rast wifgo | fow fem oE
arw g1 s sw for aifwed e
¥ 2 gz W W o\ e e
w1z A w1 gEn aht ag o
% wAmfer & fawed w1 fx oo
wHC AT WIg | wwT ATy W
alm & fe go wod v weh of
Fein W OF (& o i 4T oon gua
qa ® 7 glam gmd fvw qw
o TEm A g oo gk g weft
f3m i 1 oS waaw gen pw gw
& Al ag1 S i faogs wigie
#1917 S g 2 97w fen oAt
oWt =g §ha w1 q g Blnw gt
oAl ¢ % §9 {6 a¥T s e g
foe®| f& a9 & 790 www 9 A &
' g1 ¢ afen ww ag wmor A a1
HTIE § AT | O AR TOT gEeE §A
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[T v wrredft]

¥ a1z gurd ng A A TAITE A=
At ¥ At b weft i fier @ wopa-
§T ¥ w71 v wifeers & s o
ZaTq 3garg 3 A ag frw gl
A2 Foria grft 1 e & w6 7 g
a# Zror o et ot arer § ) Afew
& 3a ¥ oy ow vy e ot argen f Fis
qg A T A q # afeeTE € 9d
syare it R §, w ek
#, (FT a0 ¥ £ a4, fex frarasre
# 21 adfr o< fwT oo R F -
oF I aft 71 39% v gwe anw
fafrezz ar fedw fufafizz Srogw o
wAr afgy A% v e dger
# foapara & qg wer 91 afe qw 100
AT T AN A & g A W A
g wfwa 1018w form wwm AR
wE & fawefl A1 a1 TEAT 6 A
9T AT A% T gt fmrg
WA Aq w1 I ¥ enfenm w0
TR R TEY g T9e wmaT ¥ e
tfay & %zt 3 qrz A mfssm
% amal w1 g &1 Tfa fe waw
arim a% ug Arnfeai ¥ T
A Fwdr 3 Afew g9 Al § ax
ST 9T W o wrfer Y gET ST
ST AT T WT g AT Eqr-
¥4 7T gg TN SESF JAAr of
|17 guTt ford W)X faarfeat & g &

3

fasra at fwat afem a1 o fasg vt
B gt wET T HET AT T g
¢ ft wrar | w@er W fawm fe
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afe T & a2 wnk fasfvaor 7Y 4y -
qt fazt T =% o1 | wET ¥ g
T wmrare w1 aa fenr afww sww
o mft gT W ¥ Wt w1 HEr o adt
w7 qififea g ST

w¥! Fral AT S TwaT g 1w Awd
% dam ® arAr wad A afew w
w afz 34T & A gw 9T wT wfew
werry forw w2 g2 | 9 ¥ @ avd
w T TET W Awd | g9 & fery
fag wEm giwfomafm dfa &
wrw Wiz g7 a9 1 3w ¥
O FH 9T WIFHOT HTH H AT 19632
¥ gl g gt g WA
aet ¥ aw & enfamm w1 gl w3
¥ o wsdy Anfoan &% 1wt mfeem
& wmg awd ¥ A wa ag g s faen
fe gfmt & &g g dna oY
Fw g A R Ogw wodt g
#F e Figfe q, gzl
W wedEl w1 IeTeR WA Fafer @
W ug qar s 1 Afe § fagw weft
¥ T AT ORI R T AT AEW
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Zfe g gat am @ WA wRw
At s zw AN, 7 ad 3% g
® 7g ART | TET ATAM IETA
FTA ATHAT FOUHFTT F FTOATT T WS
wrtxv g & 1 aww ww Fotw et
AT AT ATAT F g w A gk
AETH T & wroAT F famior e o
o a7 mw gwa (ff @
At wC Aty | Afer arw @
AT AR AT AR g
HTRTT & AAT ¥ AT I SHar
&1 qu 3qavn  fwar wmw 1 afew @
¥ wfafrer Wt @t foht  unmafa
FUTY AW ¥ gg7 ¢ Ay @ 0F &
o we@ ggam 3 awd g W fae
fr dierfier sTraEt &1 gn T fowr
W I FUOM T %A § 39§ 940
Wt zw & arfz o 3 g Aw
W ow WEN F AT wiewfAwT wTAr
afad o

wF ar7 & fazw Afa & o9 Tred-
TA T AET AT MEATE 1 qwT K
goziT o9 fiz § 19 WA & fEn
Tyt Far wpm o oy fadw
gt #1A ¥ 0w dm  fain fRar fe
faw q¢ aror dw A IR qwrf
W g @ TR fem e
wzzt 3 gran ofreg & 45 & oo
wasAT & qfrwg frm A ™ aww
arifig fodw G411 59 AT wgy
¥ TET AN Ory - WET AW A A
Fx a7 qF w1 X goq fagw g4 W
wurf 1 @17 w71 e TR ™
fear agr wre Z1 Mg AN O T @
sy s mmaandfe
oy gerr gRd ® A4 o7 & w=i Ay
g TAr § &% W2zt mew oy et
azt 2 7 7 o\ Forgw ot g afzowre
w7 157 91 TR 4 AT ;g afrey
¥ wrf oF 20 W da 7F @1 fw N
n_mﬁmﬂmﬂfwﬁiﬂm
1772 (AI)LSD—9

ﬁ"mthw &% w7 e afreg
¥ err Rt | T froomr s At ow
it T 33 A uETAA @ Ty
sfrest 97 At 1w 7 gadt amd
fadw #fifr & WA qT wTT & mefy
A A A e T @ T A
s fador fifa & qfredta g fie
#fer oo ifa, Frdw Hfr €1 o
w7 7 § | 2w Aifr ok @Y st
aft dfF apr & ST W et T oY A
fazm Aifyr A afgrwe et fondr-
are nferswl & dar at § 1 fwzw Afr
w1 frafe w73 a1 M1 afw? 39
s dr 0 21 s am g %
™ %1 377 wwpen g fy farw Aife
¥ afrei w7 & 3T vy fadwr gam
# aframa €ifww | o fadw gamm
# wi afrata off w73 ow o A
werm e 3faa & e fefoam
s % far am ¥ foomes W
Tt isiawT & frewyE gz W
wagr W o & mw fusewyw
w7 Nfe gt afray & o o
& 1 qgrar afrag & At fnorge= o
F1 T AT T oAt s A
forst apr @ WA A fean oY e
ferfiqa o ot T wErfran e A
wiftm ¥ fa=wt fw at 77 o ?
war w1x gw A1 Ffemt & amaogw 39
e §1 ey SRAE § o Tw s
wren b foaet v e wferer ), ww
wig qrwra &, fig 0, fat A
qr areet g wré o &9t T £, 9g At
wrwe zurer wfafafam «F | gur? dred
g1 # w3 9o of ety v afgg

FA T E o 17 gy fe
gz N1 fagwi %1 Freegaer w7 o
T2 & ¥ forewyAl & o gEm o
77§/ T4 €1 g ¥ grd § I
wfer o7 39 ¥ faer s e
¥ fedt morT o wrf grafe 76 e
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[t s et
afen oF ¥z wavg w=m fx w1
wred1 quf favars # fr fag woa & wr-
g & o o ®1w fa 2ai & 949
FT YN 7 § a7 I T QLT Ay
afdfaa 6t # 7wty a7y few
SEE AT K 9T e Foav W
fags 18 mE & #@1 T g Wiy
§ 7 3Av-agTEl & A% A g7 ww
s aft § ® wea s aww
IR difET fon § an wifer w7 &
qgN AT A IAE e A1 41 g
@ g ¥ gl awy qfrfaw 4 20
o1 R4T AT AT T TR oS wan
Tz @rodt, fgv v wor #1012 7 g
ow A AT faget gz w1 O TR
# za0r W fagwr 7@ &1 5w AW
wrag g &a &1 & wmgm g fw
& oI 7T 0% gEd | w7 ) g@ ]
ara ag & arfm oifemiz & e
g R WIT em AT ¥ 750 wEew
W ¥ wd § ww AR aw afedy
fi % safer 0F § s o1 fagwi €1
guerTi & weav fawe ¥ ofw G4 @
o I F1 %7 % 7 3w o
/I wAETH AT wemaw w9, S0
Wi F 7 fydqr oF 1 oF @ A
afer ®% @17 snd @ 39 I T @,
IT AW ¥ wwHI ¥ @9 917 A4
qfaT TEAl & A9 WTAT 'V
*F |17 werE ArgA € a7 AWw-
HWT 97 WO AORIT WA I ami
& wroey ® wrf fanfg & A1 39 B
i fovtaw ot sfsfafe & 3901 o
wrfaa femr o 1 @E A e owme
faq & fau fsewzs <=0 mn faea
T =R T dwm A fE R T
Y agr 9T 9g=1 T a® w fm w
AT |1 TG A T oG weiT E
T EAHTATY 7 oAy W1 W '
feamfr Qe qfr mr § 1w wT ¥
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& 7z v f gfam & v a0 womn
SN ATAT R AT THET O T
7 & f& 9 o o w2 o wen @
AwE S A §F @y it A
wE 77 § WY 41wy gfrar § far
wY T A | T w gfer ¥ gw gy
T & 6 99T ¥ gam gaik ww w
sifaemy w1 firer g1 § 1 W 7w W
Fram wfgn & gw o fagw difa
T A WATN T AT €T AT 47
G K quAQT wgEA § owTeE
FTAAHAT & 7T FFA wE ¥ f® oww
HYE qET AT AT T A AT w0
s frgl @ Y 7 @y v W o
g Y g o7 w0 # am
T A &fFT & 7w T weEn
£ e oy fagw Fife o & o7 #7
sfgrat av difay g1 9t § W7 o7
=1 o7 gmo smfar ww W oW
VITF 1 AT & A1 3w w1 fFaar awars
IoAT g # W1T feAdr wg €
¥ qwdt § 7 e garw wn aaen
§ fet 3u gt frafy @1 aifrs =13
& fad

T wTE wgra w0 ogva fawe
AT ®1 €1 yore fwm § 1 omw wr
gz T Frw1 g 5 owm 9w s
# fwdt ww7 71 gadwm WG | gfam
% gw foam & fogfr a9 W
oy o afuw ¥ ofy fnd &) =
g &% ¥ owg7 fem a1 anbia
a, am woag et qr o 4, Fwm
gong femn a1 dww 5, faw qw
¥ wq wAifas @vEl § wfafwe
gAY wrpfas @y o 1 AwA ¢ 7
T A% WY A ¥qF THANTE THE
€ i afer srpfor  woew W
W@ | wiepfas g 9@ fars
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T B wieplow wmawi & 96
ox qegfa £dr §

o7 qAFTET I ITHEIT K W
& o g & oy 7 wrgAn £ fE pmrdy
fazm Afir fomr fea e, & @m0
BIYT7 AT 97 g9 A A gl
dfw wier ) ag s, gt favia
¥ ¥ I ¥ =t wion, gare
199 ¥ @7 7 sgrag e mofr Arew
ferag ot mrmp g feAawe
ded H, forw swere g famr, w,
T ¥, WET AT, AT GTEHT AE 92
q1 ff ag A1 e f@ AN |
it fow i 7 41, 2 w7 .
feg® arq ar, sy N few
¥ @rq qi, w17 xw feafr €1 ww 7w
WY WA & 921 %47 8% F A1 AR
ST AET ANG FI, ®E AT AT wwe
oI @ w—fF m® oA
wray fe wqire fem s ama 0 oWt
feafr ¥ et G Fdr wofen ot
afwa o ma W T w7 oA
) gmw g gw oww w1 ww
o1 AT A TER! AT AFY FFT AT GOAT
¥ 1w it g e owr G fraf
& T | W A o TR ¥ oA i

WA § o dw ar aw ow agajan

C e e e

N
TFwT e o it 4 1

Shrimatl Tarkeshwari Sinh
(Barh): Madam Chairman, there is

a little advantage as well as a dis-
advantage when one has to speak at
the fag end of the debate. The
advantage is that one can get a lot
of knowledge and ideas from  the
discussion and the disadvantage is
that a person like mg has to speak
after a very revered member of the
House, Shri Kripalani, and T am
forced to differ from him.

., We have been talking abou, align-
ment and non-alingment. About
that peculiar concept.—the very
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n‘xl.\'!u‘tu‘ﬂf which is in question to-
day, I find the samc Members muking

the same mistake of thinking  that
there is  any  alignment or  non-
alignmen; in this world, It is very

vasy for them to seek an alignment,
as if by their choice, desire and fres

will, the other countries will align
with them! this iz something  that
we have 1o take out from our

system.  This over-simplification  of
the foreign policy, this over-simpli-
fleation of  the situation prevaillng
in thix world and this over-simpli=
fAcation of the attitude that wae
are in need of friends and the
momenty  we  start seprching  for
friends. we will get friends—this at-
titude i< something very mistaken
and the moment it goes out we would
be the wiser for it. It is a peculiar
psychological complex which shows
over-confidence: a kind of superiori-

ty complex which is really an in=-
feriority complex and it should not
be allowed ti be peperated in this
couniry,

It is a very surprising thing fur us
to imagine today that we should make
friends and we shall bhe able 1 muke
fricnds the moment we try. We  do
not realise, and we forget. thar cvery
country's interest in foreign polcy is
its own interest first and foromost.
Every country's primary interesl ig tn
seek its sclf-intercsy not only for the
preseny but ulso for the future and
every couniry has to condition i
policies with due regard to this situ-
ation. Not one couniry in the world
has gone ahout with its foreign policy
without sceking its sclf-interest, not
only for ', prisent sifuation hut also
for the foture eavironments, necessi-
ties and needs.

We think here that 'eause Chine
has dereivedq us. we sh uid immedio-
tely fall into the lop of Ameriea or
other countries. as if they are very
anxious to accept ux in their lap.
This is a very mistaken idea, 1 would
like to quote from what ;s written by
a very leading American ;nurr st
Selig S. Harison, who is supposed
to be a very strong spokcsman of
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[Shrimati Tarkeshwari Sinha]
public opinion in America. It really
indicates the view of the American
Government and the American people
Tt says:

“It should be a cause for glarm
rather than satisfaction"—

mark the words—

“when national leaders in India
throw their arms very enthusias-
tically around our neck".

This is the situation that members of
epposition are creating in the other
countries of the world, as if we are
extending our armg to them and it is
to our satisfaction that they should
become our friends and shake hands
with us.

This is the reaction of the people with
whom we geek friendship so blatant-
1y, without any dignity for ourselves.
It ig high time the Government made
it clear that friendship will come 10
this country when the true intercsts
of two nations are allied together. Tt
is alwayg & question of allies in a
particular situation. Therc are no
permunent enemies, there are np per-
manent allles. 1 remember the
famous words of Mr. Kennedy who
said that in politics there were no
friends, there were only allies. It is
true in individual politics, it is true
in mnational politics, and it 1s very
much more true in international poli-

ties.

And we have today friends. We are
not so isolated, 1 do not accept *hat.
If China is contained a large number
of countries will be very happy. if
its expansionist bith are con-
tained, but that does not mean that we
should assume that the moment we

want to contain China, the other
countries will come 1o rescue our
operation. This is not a correct atti-
tude. It is also a wrong attitude, that

if we want to retaliate if some coun-
try misbehaves towards us, we should
expect other countries to come to our

NOVEMBER 16, 1965

help immediately with arms and am-
munition the moment we fight our
battles, as if it is our accepted right
and the international code of conduct
that other countries should come to
our help. This kind of attitude s
::;Jsing loss of prestige to our coun-

We should stick to  non.align-
menl but  non-alignment ijs mnot
a military  celebacy, a conecept  or

brahmacharya that we would not
tak_e up arms. Non-alignment is a
policy in a particular perspective, with

reference to a given situation I
remeber that the previous High
Commissioner of Canda in India,

while praising India’s policy, was also
critical because we were not follow-
ing in the foolsteps of USA or Canada,
we were following an independent
policy, but when he went back to his
own couniry, he submitled a report
to his Governmeni vindicating the
policy followed by India mt that time.
So, the foreign policy of every country
is primarily conditioned by the situa-
tion and the climate prevailing in the
international horizon, with, of course,
a little anticipation of the future,

Ay that time, what was the foreign
policy of this country? After the
second world war, the situation
changed, and wars were no longer
world wars but localised wars. Who
were responsible for that? We were
one of the nations who could hold the
balsnce.

16.18 hrs.
[Mr. Derury-Seearen in the Chair]

1 do not want to feel very proud of
our performance at that time, it is
also not necessary to indulge in self-
appreciation and praise, but India
did ceriainly make a modest contri-
bution at that time, to turn world wars
into local wars.

Take Formosa: It was India which
could persuade the Chinese leaders to
see that there was no war between
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China and Formosa and stop the
involvement of America verses China
and Russia in a third world war.
Then came Korea. We did not stop
that war, I do not take credit by say-
ing thal we stopped that war, but we
certainly contained that war and
converted it into a local war, we
helped to see that such situation come
into existence. 1 have no inhibition
in saying that our foreign policy suc-
ceeded very greatly then, because it
had a sense of perspective.

But if something happens which
goes nguinst our policy a little bit, we
ereate a furore. But do we realise
that the very basis of foreign policy
in the whole world has undergone a
change? There was a  time when
some couniries of the worid thought
that the biggest danger in the world
was internatinnal communism. Then
came the time when America and
Britoin, the Western Powers, thought
that it was not international com-
munism which was a danger 1o the

world, but it was Chinese-Russian
expansionism. The alliance  with
Pakistan came at that time. Bul that

phase has also changed now and now
nationalism prevails. Even in the
communist world, nationalism pre-
vails as the primary ambition of the
country. Happincss and  prosperity
and a way of life which is quile
different to the international com-
munism concept has  developed and
evolved itself and so the forvign policy
of those countries has also undergone
a change. No country in the world
is standing today in the same situation
and following the same policy and
in India also today it should change
according to the new situation. mew
environment and climate thal is pre-
vailing here. That does not deny the
jmportance and the significance and
the morality and the truthfulness of
the earlicr foreign policy. The same
gentleman who is quite critical so
far as the analysiz of this country is
concerned. T was very happy to learn
from his report when he said that so
far as our foreign policy ix concern-
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cd, the foffeign policy was a primary
factor, which did not allow India to
divide. A sense of prestige was
inculcated in this country, the pres-
tige of the nation that they also have
a fool in the world; this policy has
created & coumtry for wus and has
created a nation for us and has creat-
ed a unified and dignified spirit of
nationhood for us. We cannot forget
that. It is rather unchivalrous for
the people to the ungrateful for what
Mr. Nehru did. Things that he did
will reman and remain in this world
whether we live or do not  live.
Members will not live herc: they are
not immortals; I may not live here, [
am not immortal but those policies
because they cover the basic truth of
humanity will live for ever. Tomorrow
and the day after if the world realises
these are the policies which have to
be sustained then Pandit Juwaharlal
Nehru's voire will come [Irom the
grave to sprak o the world in that
lungauge, but then these Members will

not be there to =peak  and  cherish
those policies, which they criticise
todayv.

An hon. Member: Not Mahatma
Gandhi?

Shrimati Tarkeshwari Sinha: Ma-
hutma Gandhi also followed a policy
of non-pl:gnment. From the very
existence, it was non-aslignment hut
it was not non-alignment of  the
defeatist people; it was nolt non-
alingment if the demoralised people
but of dignified people who under-
stand responsibility and dignity.

There is another thing. Our foreign
policy does not require a revolutionary
change. It requires evolution. I agree
with some of the Membors who have
said that so far as cevolutitn is com-
cerned, it should be a sensitive evolu-
tion and painless and intelligent
evolution. What we are lacking s
not desrth of a foreign policy, not an
idea to be propounded in the world,
but a switch-over, an evoluticgary.
process which should have been wery
sensitive, which should have been
smooth. We have not heen able o
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hold it up. For that I have to put
the blame not on the policy as Mr.
Prakush Vir Shastri said—I  uagree

wilth him. .the blame has 10 be thrown
on the adminisirative responsibilities,
administrative  orgunisation  which
has remained static from years to-
gether.  This evolution should not
come into the foreign  policy with
stops and jerks. It should be smooth
evolution. But what is there thal we
have, for really moulding a good
foreign policy, In other countries of
the world they have detailed research
and detailed studies not only of the
present situation but of the historical
antecedents and also the future cli-
mote tha! will come into existence.
In America, Britain, Germany, France
and Soviet Union, a big rescarch
unit 15 there which goes on consist-
enlly pursuing various researches and
studies in various policies operating
in the world today. They come (o
their own intelligent comclusion by
proper studies, thal today's policy
may give way to another policy or
may shape into another policy. Have
we got any research section here? In
America o big departmem is  there
which goes on studying the Chinese
problem, the Russian problem, the
antecedents of various counlries
continuously in a very very objective

and calm  atmosphere. We  have
absolutely no research here. In the
Ministry of External Affairs there

are various directorates; various direc-
torates have been created, directorate
for Africa, directorate for Central
Asia, directorate for Middle-east, for
America, for Africa, and for Latin
American countrics. May I have an
idea of the work they have done, so
far as the research is concerned, of
the formula that they have devised
that ten years hence such and such
policy will be the foreign policy fol-
lowed in most parts of the world?
Have they any formula about this?
Have they studied and made any re-
search, showing that today our
foreign policy is this, or that the
world is following this policy, that
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Russra is following this policy or
China is following this policy and so
on? And huve they studied that to-
day and the day after tomorrow,
what will be the policy of China and
of Russia? We have to live today and
tomorrow and i we cannot come to
an agreeable situation, can we start
condemning each other, that every-
thing is wrong about it? This aspect
of the matter requires improvement.

16.25 hrs.

|Mu. DeruTy-SPEAKER  in the Chair)

Then about publicity, it  also
requires much improvement. In spite
of whatever has been said in the
House, is it not an irony of fate that
the very existence of Pakistan is on
account of the two-nation theory? I
am reminded of the speech of Mr.
Jinnah in which he very loudly pro-
nounced this: that two nations con-
fronting each other in every province,
every ltown, every village, that is the
only solution. Thut is fhe terrible
solution, he agreed. Bul he said that
this is the only solution. What hap-
pened to that? What happened to
those words of Mr. Jinnah? Have we
ever tricd o make these words reach
the world” Have we ever propagat-
ed that Mr. Jinnah. the creator of
Pakistan and almost all the leaders
who have followed Mr. Jinnah, and
who also have created this situation
all along, have been continuously
propagating this kind of two-nation
theory? Here is our couniry which
does not believe in the two-nation
theory. Here is a country which is
secular in its approach and spirit, and
yel, when American journalists write
about us, when British journalists
write about us, they write “Hindu
India” Where has the Hindu India
come from? Who has created that
Hindu India? 1 do not understand
If we have not been able to make the
world aware of this aspect, namely,
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that here is a country which has got
the biggest Muslinm population in the
world next only to Pakistan herself;
it iz our fault: and it is not their
fault. We can condemn, .nd we un
have the privilege of condemning
everybody: we cam condemn  news-
papermen and condemn their writings.
But the very basis which provokes

them to write these things has not
been cleared up. 1 do not believe
thay everybody has become partia!

or everybody has become bad or per-
verse, or that they have an attitude
of always condemning us. I do not
believe that, If there is some wromg
attitude crested against us, the fault
is ours, because, we have not from
the very beginning, attended to it. It
is also true as some Members have
said that this parliamentary delega-
tion is gong lo meet the situation
today. 1 do not think that they will
be able to meet the situation. It is
much better for our delegations to
go. when some of the problems of
those countries arise, and to explain
our view, our consideration, our
understanding and sympathy, rather
than to sponsor our own case in this
way. But then. this kind of goodwill
mission. this kind of propaganda and
publicity should have been starled
from the very beginning. When the
situation grew worse, when we knew
about the distorted image Pakistan
had created and it was based upon
this two-nation theory, and it was
they who had created this campalgn
of hatred, we should have started the
propaganda then; it is not now that
we should have tried to meet the
situation, but it should have been
done already.

Then, it is very funny that in some
people’s  minds,—some American
journalists and some British journa-
lists and some other people—we stand
cond d as a ntry which does
not have faith i the principles of the
United Nations. There is not one
person in this country who has
denounced the United Nations forum
ever in its existence. There is mnot

ens responsible public opinion in this
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country #hich has ever created an
u..ligdified approach towards the
United Nations. When we have
always considered the United Nations
as a very digafied body, and il s
the great hope for the fulure of the
world. And if we reallv succumbed
lo commitling some nustake uwbout
Kashmir, it was with thet great hope
that we considered the United Nations
as the last word in human hopes and
human peace. And this hus been our
atlitude towards the United Nations,
ever since.

But what has been the atltitude of
Pakistan towards the United Nations?
‘The people who are now members of
the United Nations—most of them—
have failled to analyse and realise and
understand that it is Pakistan which
has been condemning the United Na-
tions from the very day it was born.
1 am here reminded of one sentence
which was spoken by Mr. Muhammad
Zafrullah Khan, who was then the
Foreign Minister of Pakistan and who
represented Pakistan at the United
Nations. He said that “Pakistan is
under ng obligation, international or
otherwise, that prevents her  from
sending her troops to Kashmir.” The
United Nations from houselops  was
calling for the troops not 1o enter the
Kashmir terrilory and to withdraw the
troops. But then, Mr. Muhammad
Zafrullah Khan; who was at that time
representing Pakistan at the United
Nations, had the audacily and the
cheekiness to say that “Pakistan is
under ng obligation...." Why is it thay
those countries—United States of Ame-
rica, Britain and other countries—
have forgotten that Pakistan from
the very beginning had no obii-
gation towards the United Na-
tions and therefore the United Nations
should have no obligation towards
Pakistan?

Then, 1 comg to another statement
which is much worse and which abus-
ed the United Nations so clumsily and
savagely that no decent, responafble
person could think of. Who has said
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507 It was Mr. Mir Mumtaz Daulatang,
the Chief Minister of West Punjab,
who said about the United Nations—
mark his words which | am quoting
“l the United Nations proves to be
a band of thieves. ..."=I dg not know
why we have not been able to propa-
gate these things to the entire world—
“If the United Nations proves to be a
band of thieves, we will have nothing
to do with it."

He said that the United Nations has
become a8 band of thieves, and yet the
United States of America, Britain and
other countries take pride in support-
ing Pakistan which has branded them
as thieves they being members of the
United Nations. This is our mistake
that we have not had enough publicity
to take these things to the world forum
and make Pakistan appear as she is,
in her true perspective. That has been
@ mistake on our part. T am sure it is
now time to realise that publieity Is
not that publicity where we can have
a frontal attack in anything and get
our things dome; publicity should be
intelligent, publicity should be conti-
nuing and publicity should be sensi-
tive. Then only we can reach our

goal.

Onee again, Sir, I would 1'%e to con-
gratulate Sardar Swaran Singh. Real-
1y hig performance has been very
good. 1 think his performance has
been very good. He has made the
other countrics of the world realise
that they cannot get away with any
situation as they like. Let us make it
clear that they cannot get away with
any situation as they like, at any
time.

Mr. Speaker: The hon. Prime Minis-
ter.

ot gt Teqer wEwRm, I oEer
FEAT T FW A R AT T AR
T g R agreqr AT wfge fw
gAR TV 9 7% f g I ar Al
o Aard wT ¥ w3 oY amn T
faerr
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Dr. M. 8. Aney: Sir, | have moved
a substitute motion. 1 want to know
whether 1 will be allowed to have my
say on that or not.

Mr. Speaker: Let us heor the Prime
Minister first. Then I will see whe-
ther I can accommodate some more
hon. Members. If the House decides
to sit for some more time, then cer-
tainly I can give them n chance,

Some hon. Members; No, no.

Mr. Speaker: Then it will not be
possible to give them g chance.

The Prime Minister and Minister of
Atomie Energy (Shri Lal Bahadur
Shastri): Mr. Speaker, Sir, 1 have
listened to many of the speeches made
in the House. I do :nt propose to
cover all the points, but T shall refer
to some of them only. My colleague,
the Foreign Minister. while replying
to the debate, might be able to cover
the resi of the points.

Sir, in the very beginning, I would
like to say tlrat when 1 took over
this office my first attention was
drawn towards our neighbouring
countries and it was my feeling that
we had many problems to face in this
country, tremendous problems, and
they had {o be faced and they had 1o
be tackled. 1 wanted that there
should be peuce in India and, as far
as possible, we should build up better
relationships with the neighbouring
States.

The Ceylon Prime Minister came
here in the very beginning, about a
year before, almost when this new
government came into office, There
was u problem hanging for a long
time between Ceylon and India. 1 do
not say that whatever we agreed to
betwern Ceylon and India, the agree-
ment entered into, was wholly satis-

factory or it satisfied all the people
concermed,
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Shri Ranga:
factory.

It was very unsatis-

Shri Lal Bahadur Shastri: I myse.f
have said it. Yet, our effort was that,
if pomible, we should try to tackle it
and resolve it. We had a long dis-
cussion here in Delhi for about s
week or perhaps a little more than
thot, and uwltimately we entered into
an agreement. That agreement is yet
to be implemented, and I am glad
that the new Prime Minister ot
Ceylon is rather keen to implement
it. He is, if I might say so, toking a
very wholesome view, a liberal view
in regard to this agreement, 1 greatly
welcame it.  In any case, the relations
between Indian and Ceylon had im-
proved and we do have friendly re-
lations between the iwo countries.

There were difficulties in Burma
and our pcople were coming away
from Burmd. That was a situation
which created a good deal of suffer-
ing amongst our people. I requested
our Foreign Minister, Shri Swaran
Singh, to visit Burma. He went
there and had talks with the Burmese
Government. Though T do not say
that all the problems have been
solved yet some improvements were
made. Previously our people were
caming from Burma after completely
leaving their assels behind. Some
change took place in that position
and, at least for the time being, the
tension that was prevalent at that
time was considerably reduced. Soon
after that the President of Burma,
Gen. Ne Win visited India. He came
to Delhi and we had useful talks. I
have no doubt that it has definitely
improved our relations; while there
may be some hitches, our relationship
with Burma is exceedingly good at
the present moment.

1 went to Kathmandu in Nepal my-
self and 1 had talks there. I would
not like tp go into that matter fur-
ther. 1 would merely like to =y
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that the

r!tﬁu:lhlp beiween Nepal.
and Indim 15 very good.

Of course, the relationship has al-
ways to be improved upon and we
have to do as much as we can in that
direction. 1 may say that we did try
to tackle thesc threg important
neighbouring countries in the begin-
ning and, ou the whole, some good
effects were produced.

I might also add that in the begin-
ning it was my desire tha! we should
have better relations with Pakistan
also. 1 felt that it would be good for
India if Pakistan ang India lived
peacefully and in  a friendly way.
It is for this reason that | decided to
visit Karachi. While returning from
Cairo 1 went to Karachi ang 1 had
talks with Presidcnt Ayub I must
say thal it did create some impres-
sion on me. Because, when we talk-
ed vmongst  ourselves  we felt that
some of the burning problems bet-
ween India and Pakistan should be
resolved and should be scttled. For
example, we felt that thy skirmishes
that werce occuring frequently on the
borders should come (o an end. Then
there was the question  of refugees.
1 said that millions of refugees have
come from East DPukistan to India.
He also relerred to some of the Mus-
lims who are being sent out of Indie.
He said that Indian Muslims  are
being sent out. 1 gnid that we are
preparcd {o look into thel maiter
He suggested that there should be a
meeting for discussing thia matter,
He was very particular that the con-
flictg or skirmishes which neeur on
the border should be stopped. So, he
himse!f suggested that the military
authoritics  of the two countries
might meet, discuss and evolve a for-
mula. Similarly, he suggested "that
there should be n meeting of the
Home Ministers of bath the countries
to discus= the question of refugecs
and eviclees as he described it |
said that these proposals are mo-t
welcome to me and that we will be
only too glad to have talks with
them.
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On my return here we sent wup
proposals to Pakistan. We said that
a meetng of the Home Ministers
might be fixed. A dale was actually
fixed. [t was later on posiponed by
Pakistan. Then, another date was
fixed and even that was also post-
poned. Ultimately nothing happened.
When we reminded the Pakistan
Government that the meeting did not
maleralise and what they proposed to
do, of course, then they said, “Condi-
tions are rather at the present mo-
ment difficult” or there were elec-
tions ete, and, therefore, they said,
this meeting could not be held. This
happened in the case of Pakistan.

As | said, our desire was to live
peacefully amongst ourselves.  Bet-
ween ourselves we wanted thay we
should develop better relationship.
Of course, it was far from my ima-
gination that Pakistan was preparing
ontirely for something else. On the
one hand, President Ayub talked wf
thesg things and talked of having
mutual 1alks and discussions; on the
other, it seems that Pakistan was
making preparations for foreing our
hands to concede certain matterz to
them, to surrender on certain poinis—
whoether it was in regasd to the Rann
of Kutch or it was in regard to
Jammu and Kashmir.

After a while—] need not go into
thal again; but, as the House is
awire—Pakistan made an aggression
on the Rann of Kutch and iy was a
sudden attack; it was an attack made
with full strength. Even then we
felt that in case this matter could be
setiled peacefully we should try to
do 80. W¢ had said that in case
Pakistan would vacate the Rann of
Kutch, we would he prepared 1o mee!
and discuss. But Pakistan took somd
time. Ultimately, we came 1o gn
agreement.  However, even with this
agreement Pukistan, it is clear, was
not satisfied. They felt that this was
& means to achieve something.. Even
this agreement on the Rann of Kutch
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provoked them o further aggression.
They thought that the¥ “Fotld compe:
us or force us to agree cither to the
separation of Jammu and Kashmir or
to the merger of Jammu and Kashmir
with Pakistan or whatever they may
have had ip their mind. However,
they felt that through force they
could compel us to agree to their de-
mands and, therefore, even of course
before the ink was dry, as it is said,
on the Rann of Kutch agreement,
Pakistan made a further attack on
Kashmir and this time first it was
through infiltrators. As the House
is aware, thousands of infiltrators
came into Jammu and Kashmir terri-
tory with deadly arms and weapons
There is—] would not deny—fairly
dangeroug potential; there are enough
of mischievous people in Jammu and
Kashmir and it was expected, perhaps
by Pakistan, that they would be help-
ful to these infiltrators who had come
into the territory in large numbers.
Of course. these inflltrators tried their
level best to creale some kind of dis-
order and chaos in Jammu gnd Kash-
mir. It has been the practice and
habit of Pakistan to create such gitua-
tions. specially when ; meeting of
the Uinted Nations or of the Security
Council is held. They had been do-
ing it for the last two years. This
year also this was one of their plans
to show to the world that Jammu
and Kashmir is in chaos, there is
complete confusion and disorder, and
that India had practically no control
over Jammu and Kashmir. Of
course, they did not succeed in it.

Again, they made an aggression un
the Chhamb area. Of course, this
was a regular attack. Formerly,
whereas it was a disguised attack, the
attack on Chhamb was a regular at-
tack with the full strength of their
armour and weapons—they had come
there—and there was, of course,
a regular fight When Pakistan
sent  infiltrators, we raised our
voice of protest We did say
that a large number of infiltrators
were coming into Jammu and Kash-
mir and that #t wa, an attack from
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Pakistan. When they made an attack
on Chhamb, we again made it clear
that they had not only crossed the
cease-fire line but they hag aise
crogsed the international  border.
Even then. nu country in the worid,
practicaliy no one, smd anything
ubout it. They all kept quiet. But
as soon as we moved towards Lahore,
there were stalements mude and (here
were Writings in the newspapers and
the press that India had made an
aggression on Pakistan. [ would not
like to say much on this 1 would
only say that this was the most un-
fortunate and the most unfair and
unjust attitude taken by somg of the
countriey with which we are friendly.

However, this malter was ultima-
tely referred lo the Security Coun-
cil und the Security Council consi-
dered th:s. We said that it was neces-
qury that the spggressor should be
identified first.  Although it was
said as [ have said just now, that
Indiy had appresacd or  made  an
aggression on Pakistan, 1 think, now

perhaps the whole world Tully re-
alises or knows the fact as lo  who
the real aggressor was. We zaid in

the very beginnng  that the Security
Council should first identify the ag-
Eressor. 1 ain exceedingly sorry to
say that the Security Counci] did not
do su. If the Security Counci] had
done il. some of the problem would
have been solved automaticully They
had done it ecarlier in the case of
some countries. Thev had doen so in
the case of Korea. In two or three
cases definitely the Security Council
had identified  the aggressor. We
said so because we fell that in case
you do not identifty the aggressor,
you give encouragemenl to the ag-
gressor to make further atlacks and
commit further aggression.

Shri Harli Visheu Kamath: This is
the second aggression.

Shri Lal Babadur Shastri: There-
fore, it was important that the Secu-
rity Council should have considered
over this mmtier carefully and ser-
jously. But it seems that the Becu-
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rily cougpil is nol willing to do so.
HowayerY the result is obvious. The
resull now is that Pakistan is com-
mitting violations of cease-fire almost
evervday. There  are  serious  inei-
dents there are munor incidents and
more than # thousand incidents have
taken place so far, This is so0, a8 I
said, becouse of the sititude adopted
b the Security Council. Pakistan, if 1
might say so, feels encouruged to in-
dulge in these things.

I du not know whal their inten-
tions are. But on the one band It
seems that they want to show to
their people that Pakistan is  still
fighting. To ercate a wrong impres-
sion they have sel their people in a
particular way. In fact, they have
fed them with the news or reporis
that they have driven away India,
Indig hus been defeated and some-
thing of that kind. But ] need not go
inte that at all. 1 think al least the
intelligentsia of Pakistan know well
as o what iz the position and what
hoppened during this conflict between
India and Pakistan. A large tract of
Pakistan is wunder the occupation of
our Armv. This question of cease-fire
violations might continue <till it has
been suggested thal we shou!ld conai-
der the proposal of withdrawals. 1
had written to the Sccretury-Gene-
ral that it would be advisable that
the question of cease-fire is settled
first. or if the ceasc-firc  stabilises,
then perhaps it might be betier to
proceed further to consider the next
step of withdrawals, But anyhow
the Security Council has decided and
they have laid the utmost siress on
cease-fire and withdrawals to be
considered more or less simultan-
eously. We are prepared to consider
it: we are prepared to discuss ft, but
I would like to make two things
clear: one is that, in so far as cease-
fire violations are concerned, [f Pa-
kistan inflitrates into our territory
now, we cannot afford to tolerate it,
we will never tolerale it and we will
hit them back. (Interruptions )

Secondly, It is true that, in Rajas
than areas, they are there; we have
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taken some action; we have made
them vacate some posts and it will
be.. .. (Interruptions) .

sl THEwE OrRw (arEE)
weeqi § fear qfn o A
T § 7

Shri Lal Bahadur Shastri: Please
listen to me. After all. when a
discussion is going on, Yyou must
allow the speaker to have his say
and Parliament is meant for that. It
should not be that only if 1 entirely
agree with you, you will listen to
me or hear me; that is not the cor-
rect convention. The hon. members
might say many things with which
1 may not agree. but I would listen
tn them most carefullyv. After all,
this House must be used for that
purpose, for having a free exchange
of views and for having free discus-
sions,

Secondly., about the withdrawal, as
I said, I have made our position
categorically clear. In fact, in the
very first letter to the  Sccretary-
General, when he was here. I had
sald;

“Lat me make it perfectly clear,
Mr. Secretary-General, that when
consequent  upon  cease-fire  be-
coming effective. further  defails.
are considered, we shall not agree
to any disposition which will Jeave
the door open for further infiltra-
tions or prevent us from dealing

with the infiltrations that have
token place. 1 would also like to
state categorically that mo  pres-

sures or attacks will deflect us
from our firm resolve to maintain
the sovereignty and territorial in-
tegrity of our country. of which
the State of Jammu & Kashmir is
an integral part.”

This was whnt I had said in the very
beginning, and 1 had made it clear
to the Sécretary-General. 1 had laid
this letter on the Table of the House
and I had made a statement also then,
and, therefore. I can only assure
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the House that we cannot deviate
from this position and we will never
do so.

There has been some talk about
my meeting with President Ayub.
As the House is aware, this sugges-
tion was made in the very beginning
by the Soviet Government. I do not
know what the attitude of Pakistan
would be. In any case, we had
agreed that we would be
to accept the good offices of Mr.
Kosygin in this matter. But there
is one thing that I would like to
make clear. 1 this talk is going to
be held with a view to discuss only
Kashmir and settle Kashmir, this talk
will never bear any fruit: nor will it
bear any fruit if it is just about the
present position of Jammu gnd Fash-
mir. As I have said. I am not going to
deviate from that position at all. But
one thing is clear. If it is suggested—
of course, there should be an uppro-
priate time for it, but still even if
it is suggested—that we should have
some {alks on the total relationship
between India and Pakistan, that
India and Pakistan should live as
good neighbours and there are many
points on which we could discuss
between ourselves. then. of course,
a5 1 have said, although I do mot
think that this is the right or the ap-
propriate time. vet T will not like 1o
say No' to it Of eourse, we cannot
ignore the history and the geography
of Pakistan as it is placed and as it
has devcloped. We have to live as
neighbours. If we can live peacc-
fully, so much the better for us, and
for both the countries. If they want
to discuss the border skirmishes, if
they want to discuss sbout the better
utilisation of river waters, il they
want to discuss about the refugees,
if they want to discuss other matters,
well, certainly, we would be prepared
to discuss these with them, But. as far
as 1 am aware, President Ayub or at
least his Foreign Minister has only
one thing in mind and he thinks
thit the real solution of amity and
of better relationship between Indin
and Pakistan is for India to discmes
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Kashmir, in fact, not discuss but
perhaps part with it and hand it over
to Pakistan, a proposition which is
wholly impossible and absolutely un-
uceepu_lbie to us.

I have nothing much to say about
China, but I must say that what had
happened the other day was not a
gobd omen. It is difficult to say what
China and Pakistan are preparing
for. But if there is a joint attack on
us later on, sponer or later, of course,
we would be faced with a serious
situation, It would be wrong to
think that we can just throw them
out. It is always difficult to fight on
two fronts. So we have to reallse
the difficulties and the gravity of the
situation. As I said, it would mean
a lol for us; it would be a heavy
burden, a hcavy cost both in lifc and
in arms, ammunitions. in every

thing.
17 s,

Therefore, we will have to face a
‘ifficult situation. But I know that
)p cquntry will have to steel itself
fight that might with all its
strt-nmh. with all the strength that
it commands. In fact, the real
strength is our own strength, the
strength of thé country: and we get
the help of other countries nlso when
we nre really strong

Therefore, it is most important
that we build up our strength, our
defenee  strength,  our  economic
stg.-ng't.h. our rlustrial  strength.
Al that is essential if we have to
face the challenge of these two coun-
Wies if they come up with a joint
purpos: and a joini elort

On the question of non-alignment,
I would not like to say much But
1 am gled that Shr: Masani has al
jeast somcwhatl subscribed to it for
the fArst time. because 1 have never
beard him before saying that we
should have the best of relationship
with the UBSR. This time ut least
e said that India should build up
good relationship with The Sowiet
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R.apuhlk* So to that extent, I lhink
the principle of non-alignment does
nol require my putting forward any
other argument. Shri  Masam s
there and no betler argument is re-
quired than that he agrees with this
proposition. [ think it is easential
und good that we have the best of
relationship with the Soviet Repub-
lic. T need not add that it would be
impossible for us to forgei the way
they have helped us during a dJdifficult
period. We have pgood ralationship
and we will build it up, and 1 have
no doubt that our bonds «f friendship,
will further get stronger day by day.

1 might also say that we know
that the United States does not see
eye to eyc with us op the Indo-Pa-
kistan issue. We have our differences
with them, but it would not be ad-
visable for us not to have good re-
Iationship with the United Stales
also. We have many things in com-
mon with the United States. We
have also our differences with them.
It is these two powers, the USA apd
the USSR, which to a very large ex-
tent can mainlain peace in this
world, Tt will be good if these two
countries, holding entirely different
ideologies and having different pat-
terns of government altogether, live
in peace so that the world lives in
peace.  After all, it is peace that the
;nrld is ultimately thirsting for.

very man in the world at least
desires jt barring governments' at-
titudes—goycrnments’  gititudes are
different. But the people as  such
arg tired of wars and they know the
sufferings they have to undergo.
Therpfore, it is good--1 do not say
that Indig can play a very important
role in that, but if we can do a bit,
we will be mast happv-—it is good that
these two countries live in peacefull
co-existence—there ' is  co-existence
hetween them—so that all the deve-
loping countries could get help and
assistance from them, and the world
lives in happiness and peace.

T would only like to say one thing
mare, that it is true that we have
friends as such who will come out
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and openly support us. It is true
that there are pot many, Some Mem-
ber had said that even Pakistapn had
not many friends, but I do not want
to compete with them in this matter.
The point is that whenever there is
a conflict, most of the countries do
not want to take sides, do not want to
express themselves openly and frankly.
These days, whenever there is & con-
flict, every one tries to bring about
peace, 1o bring about a settlement, and
all the statements are made more or
less in the same direction. We have
also done it, and we also do it. When-
ever there is a econflict, India hag al-
ways triedq that should be setiled
peaccfully, Therefore, there is noth-
ing new. We should not feel that there
is something absolutely new happen-
ing in which we do not get direct
support from different countries,

There are certain countries in the
Middle Eust among the Arab coun-
tries also, which were wholly opposed
to us, and yet it must be admitted,
at lenst it gives me some satisfaction
to say, that the Arab summit, when
it met, did not take sides at all, and
they appealed for peace.

Shri Hari Vishnu Kamath: Except
Jordan_

Shri Lal Bahadur Shastri: The Arab
summit unanimously passed a resolu-
tion, and Jordan, of course, sald
something in the Security Council
which was wholly opposed to
Therefore, 1 sald it gives us some
satisfaction at least that the Arab
summit did not take sides, and they
expressed the view that the matter
should be settled peacefully.

Of course, our altitude against
colonialism has been there from the
very beginning from Gandhiji's time.
In fact, he was the man who took the
leadership and fought the first battle
sgainst colonialism, and when he
fought it, of course, India became free,
and after that most of the Aslan coun-
tries also gol their freedom. And
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something unique has happened in the
history of the world that in the Jast
few years almost the whole of the
African continent is free and has be-
come independent. It is unfortunate
that there are still some countries
left which are under colonial rule—
whether it is Angola or Mozambique,
and now has come Rhodesia,

Shri Nari Vishnu Kamath: T:.bet
also. I am glad to see him smile. He
smilingly agrees,

Shri Lal Bahadur Shasiri: 1 must
say that 1 am extremely sorrv abowt
what is happening in Tiket,

As 1 swid, Southern Rhodesia has
declared  independence unilaterally
which is something monstrous. We
have always said that we believe in
the rule of the majority, we believe
in the one-man one-vote principle,
and therefore we do not recognise
Rihodesm’s action at all. We  would
very much like to give our full sup-
port to the African majorily living inm
Rhodesin. They <hould pet the earlicst
opportunit: to rule over their  own
country.

I am sorry 1 have taken more of
your time. 1 would only like to say
a word about my vigit to the United
States of America. Shrimati Renu
Chakravartty and Shri Mukerjee had
said something. He compared me to
some kind of shy maiden or what-
ever it was.

Shri Aari Vishnu Eamaih: Coy
maiden,

Shri Lal Bahadur Shastri: That he
is outside alwawvs. If you meet Shri
Mukerjee in the lobby, you will find
him behaving just like a coy maiden!
Here of course in the House, it is
entirely different. Well. 1 had never
said that I shall not wvisit the United
States of America. Even at that time.
even in the beginning when this was
cancelled, even then T had said, and
the Foreign Minister had replied that
it will depend on the convenience of
the Prime Minister—he had salid—"%
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visit America.’ Theferoe, 1 would
like to make it clear that there is no
such refusal as such on my part. And
I might also add and say to Mrs. Renu
Chakravartty that it is no! necessary
to wrangle for any invitation. Mr.
Patll did not go there for that pur-
pose at all. The invitation is wery
much there, and if necessary, of
course, it can come again. But that
is not g matter for which a particular
person has to be sent to wrangle
about it. But the timing of it, when
I should go, it is entirely for me to
decide, of course, subject to the con-
venience of the President also. But
it is entirely for me to decide when
T should go and when I should not.

There is one thing I would like to
make clear, There are some doubts
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perhaps in the minds of Mrs, Renu
Chakravartty and someone else about
that. I cannot be pressurised into ae-
cepting anything which would go
against the stangd we hove taken in
this House and outsid:.

Mr. Speaker: | would like to know
from the House whether we can sit
for half an hour more,

Several hon. Members: No.
Mr. Speaker: Them the
stands adjourned.
17.12 hrs

The Lok Sabha then adpmrned  nll

Eleven of the Clock on  Wednesday,

November, 17 1966/Kartika 26 1K87
(Saka).

House



